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LOK SABHA DEBATES

LOK SABHA

Monday, August 27 1990/ Bhadra 5, 1912
(Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair
ORAL ANSWERS TO QUESTIONS
{English} | — | }

Plan for Expansion of Delhi University
and Its Colleges

+
SHRI R.N. RAKESH;
PROF. MAHADEO
SHIWANKAR: -

*243.

Will the PRIME MINISTER be pleased
to state:

(a) whether Government propose to
prepare a Master Planfor expansion of Delhi
University and its colleges;

(b) if so, the details thereof; and

(c) the funds proposed to be allocated
for the plan?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR!I CHIMANBHAI
MEHTA): (a) to (c). Astatementis laidonthe
Table of the Sabha.

STATEMENT

(a)to (c). Development plans of Univer-
sities are prepared by Universities them-
selves and submitted to University Grants
Commission for financial assistance with
reference to a Five Year Plan period. Ac-
cording to the information furnished by Delhi
University, the University is considering
appointment of a Working Group to prepare
aten-year perspective Plan for development
of infrastructure facilities to provide for the
growing needs of the University.

[ Translation)

SHRI R.N. RAKESH: Mr. Speaker, Sir,
this statement shows thatthe Governmentis
aware of only negative aspect of the educa-
tion and not its positive aspect ...... (Inter-
ruptions) ...... ’

MR. SPEAKER: Please sit down.

SHRI R.N. RAKESH: The total number
of seats in Delhi University and its affiliated
colleges for the year 1990 is twenty eight
thousand and seventy six only whereas the
number of eligible candidates is fifty-eight
thousand. Does it mean that the remaining
ones i.e. about twenty-nine thousand stu-
dents will have to be deprived of getting
admission to these institutions. Secondly,
despite the directions issued by Delhi Uni-
versity the students are not being admitted
on the basis of criteria determined by them.
(Interruptions)

MR. SPEAKER: Being an experienced
persons you can speak extempore.

SHRI R.N. RAKESH: Irregularities are
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being committed in respect of the admis-
sions to the colleges as the students belong-
ing to the families of the upper sections are
being admitted and those befonging to the
poorer sections are being neglected. Mote-
over, | would like to submit that 22-1/2 per
cent seats in the University are reserved for
the students beionging to the scheduled
castes and scheduled tribes. But just fill up
the reserved seats they are given admission
only in unimportant and discarded subjects
and in this manner their interests are not
being properiy taken care of. Will the hon.
Minister be pleased to furnish the informa-
tion in this regard.

SHRI CHIMANBHAI MEHTA: Mr.
Speaker, Sir, during the current year-about
twenty-nine thousand students were given
admission to Delhi University and its affili-
ated colleges, about 3500 students were
admitted in Women Education Board which
provides non-colisgiate facilities and 22,800
students were admitted to the school of
Correspendence and continuing Cducation.
In this way, about 55,000 students have
been accommodated, this has been the
maximum number because as perthe norms
of admission, the minimum marks percent-
age required is 40 per cent, and In case one
is interested ingetting admission to a college
on a regular be<is, ¥hwre is a cut of marks for
that. f admisson % not oossible on that
basis, they are given a chance for cotre-
spondence courses and non-coilegiate
education. A mentionto that effect is madein
the degree awarded to these students. So
far as the students belonging to thes2 stu-
dents. So far as the students belonging ®©
the scheduled castes and scheduled tnbns
are concernad, all those who sought admrs-
sion, were satistied.

SHR! R.N. RAKESH: In part (c) of the
question, | had asked whether it was in the
knowledge of the hon. Minister that admit-
ting the scheduled caste and scheduledtribe
students only in unimportant and unpopular
subjects means nothing more than mocking
at the provision of reservation and pfaying
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with the sentiments of the scheduled castes
and schaduled tribes people. the hon. Minis-
fer may please give his reply in this regard.

MR. SPEAKER: He has ziready replied
Chimanfi, will you ke to s.y somsthing
about what was said in this last.

SHRI R.N. RAKESH: | was just asking
as to why they are gwen admission to only
unfnportant and unpopular subjects just to
piay with the sentiments of these people in
tha name of raservation.

SHRI CHIMANBHAI MEHTA: My only
submission is that all those who applied,
have been admittad. Repiy to the second
question asked by the hon. Member will be
given only later on but, so far as their admis-
sionin selective subjects is concerned, cut of
marks is taken into account. That is why
there is always sofme difficulty in that. How-
ever, it is a matter of details.

[English]

I will talk to the University people, get
the details and will send to the hon. Member.

[Transiation]

SHRI R.N. RAKESH: Will the Govern-
ment, keeping i~ view of the needs of Delhi
University, propose to undertake the expan-
s1on of this University or willthe Government
examine this aspect in view cfthe population
expiosion on other parts of the country and
tha incraasing requirzments of this Univer-
sdy.

Allhe tims of mid-term polls of 1239-90
andgeneral elections of 1989, the hon_Prime
Minister had made an annocuncement at
Allahabad that Allahabad University would
be given the status of a Central University.
What is the Government’s stand in that re-
gard.

MR. SPEAKER: Rakesh ji, please sit
down. This question is not refated to it.
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SHRI R.N. RAKESH: Has the Govern-
maent taken a decision 1o take some meas-
ures in that regard too? Eight months have
already passed, May 1| expect something
would be done in the ninth month.

SHRI CHIMANBHAI MEHTA: Mr.
Speaker, Sir, Deihi University is yet to chak
out its five year plan. But, now they propose
to prepare atenyear perspective plan. After
the Plan is prepared, it is submitted to the
U.G.C. Then it is discussed by the Planning
Commission. The Governinent has nothing
to do in this regard as such. However, finan-
cial assistance is provided whenever sought
for the purpose of extension. During the
Seventh Five Year Plan, an amount of about
thirty-eight crore rupees had been aillocated
to Delhi and this time, the Government pro-
pose to allocate it an amcunt of about eighty-
five crore of rupees... {Inlarruptions) ...

MR. SPEAKER: Please take your seat,
he will not reply. Shri Mahiadeo Shiwankar.

PROF. MAHADEC SHIWANKAR: Mr.
Speaker, Sir, in reply to this question, it has
been stated that in view of the increasing
demands of Delhi University, a ten year
perspective Plan will be prepared by them.
Through you, ! would like to know as to what
are these increasing requirements of Delhi
University and since when the proposal of
appointing a working group in that context
has been under consideration and how long
it will take to take a final decision in the
matter. Besides, has a ratio of seats been
fixed in respect of admission of women
candidates in Delhi Uriversity and has any
ratio been !sid down in respect of the admis-
sion of the outside students to the University
hosteis.

SHRI CHIMANBHAI MEHTA: Sir, to
some extent, | have aiready replied the
question when | stated that Delhi University
is preparing its perspective plan, however, it
has not reached the consideration stage so
{ar. Then it will be submitted to the U.G.C.
and the Planning Commission. Only then, it
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will come to the stage of our reaction, and it
is only then that the Government will be in a
position to give complete information and
also take the matter into consideration.
Besides, whatever facilities are sought by
the Delhi University authorities would be
considerably the-Government. So far as the
point of women students is concerned as at
present there are a total of about 6,000 seats
available in ali the women hostels in Delhi
whereas the total number of students in
Dethi University is about one lakh and sixty-
one thousand. We agree that in view of the
existing number of women candidates, the
number of 6,000 is-certainly very low. How-
ever, from time to time, the Government
keeps on increasing the number of seats
with the provision of new hostels. During the
last year, we did that and this year too, we
have taken certain measures to this effect.
We are continuing our efforts to provide
more and more facilities for building new
hostels.

PROF. MAHADEO SHIWANKAR: Mr.
Speaker, Sir, my question has not been
replied. | seek your protection.

MR. SPEAKER: Yes, tell me, what
protection do you seek.

PROF. MAHADEO SHIWANKAR: Mr.
Speaker, Sir, | had asked whether a specific
number of seats has been reserved for the
outstation girl studentsin hostels and whether
any special facilities are provided to the
external students.

MR. SPEAKER: Hon. Minister may
kindly tell us whether a particular number of
seals has been reserved for the out side
students.

SHRI CHIMANBHALI MEHTA: Sir, it is
on the basis of cut of marks that we give
admission to the students, and so far as
hostel facilities are concerned, | know that it
is big problem and it is for the first time that
the proposal for reservation in that regard
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has been made. Moreover, the Government
will think over it.

[English]

SHRI SONT MOHAN DEV: Delhi
is not only the country’s capital it is also the
country’s seat of learning. Students from all
over the country, specially from the north-
eastern region where there is no scope for
higher education—and even if it is available,
facilities are limited come here and try for
admission in various colleges under Delhi
University. But, unfortunately, for the last
three years, the cut-off marks and the sys-
tem that has been in vogue in Delhi Unvier-
sity is depriving students of admission.

The hon. Minister has said that they
have not seen any case of rejection. We
ourselves not only wrote letters, we went and
met the Heads of Departments. | can tell you
that students with 75% to 80% marks coming
from outside because they were eligible on
account of their marks, could not get admis-
sion, because the first preference, naturally,
is for students, who have passed from vari-
ous colleges in Delhi. So, there is a shortage
of seats, shortage of accommodation, and
shortage of facilities.

You have talked about a ten-year per-
spective. Very good; but in view of the pres-
ent sitaution, what immediate steps are you
trying to take, to see that students, coming
from all over the country, with their qualifica-
tions, get admission in the Delhi University
colleges?

SHRI CHIMANBHAI MEHTA: | under-
stand that this is a very specific query about
what we are going to do for students from the
north-eastern hill States, and other States.
On the basis of the cut-off marks, if they are
not able to compete with the local students,
they find that the rejection is a very heavy
cost that they are paying. Theretore, | can
say that certainly, there is something to be
looked into. That is the only thing at the
moment | can say; but there is no rejection
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except on the basis of cut-off marks.
[ Translation)

_PROF, VLIAY KUMAR MALHOTRA: Mr.
Speaker, | would like to bring to the notice of

the hon'ble Minister that neither any new
college nor any new department has been

.opened in Delhi University during the last 18

years, while population of Delhi has increased
by 50 lakhs during this period. Despite this
much increase in population neither any new
college nor any new class has been opened
that is why the cut-off marks in most of the
subjects have touched 80,85 and 90 per
cent, as a result of which no rural or weaker
section person can get admission in a col-
lege except those belonging to Scheduled
Castes and Scheduled Tribes. So reguiar
colleges should be opened proportionate to
the increase in population and preparations
in this regard should be made in advance
and you have said that University is contem-
plating to prepare a plan for the next 10
years. Today, the position is that many of our
good colleges are running in very ordinary
buildings so Government should draw aplan
for it, keeping in view the need of next one or
two years and not of 10 years. So, whether
Government would take some steps to solve
this problem within a couple of years?

[English]

SHRI CHIMANBHAI MEHTA: | know
this is a suggestion for action. But there are
some questions inherent in it. During the
Seventh Plan period, there were four col-
leges opened by Delhi University. They are
: (1) College of Arts and Commerce; (2)
College of Business Studies in Shahdara;
(3) College of Physical Education and Sports;
and (4) College of Applied Sciencefor Women
Shahdara.

[Transliation)
PROF.VJAY KUMARMALHOTRA: Mr.

Speaker, the Colleges which hon. Ministeris
referring to are technical colleges and only
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20 boys are admitted therein. These are not
normal colleges. (Interruptions)

[English]

SHRI CHIMANBHAI MEHTA: This can
be disputed. (Interruptions) Two colleges
are being opened this year: one in Karam-
pura in West Delhi and another in Jheel
Geeta Colony in trans-Yamuna areas. Now
the colleges are being opened, but | know
commensurate with the increase in popula-
tion, it is not matching the requirement. As |
told you, during the last five years, per an-
num, we had spent Rs. 38 crores in Delhion
the university and college education. This
time, we have abudget of Rs. 85 crores; and
per student we are spending around Rs.
3,300 while in Kendriya Vidyalayas, we are
not able to spend even Rs. 300. With this
constraint in resources, they are trying to
match the requirement of the increasing
proportion of the students in Delhi. That is
why a question is being asked: what about
the other States? What about the rural ar-
eas? That also we have to look into, and a
total balanced view has to be taken.

[ Translation)

SHRI TARIF_SINGH. Mr. Speaker, |
would ke to bring 1o the knowledge of hon.
Minister that the population pressure is in-
creasing on the outer areas of Delhi and
population of the villages in remote areas
has gone up to 50 lakhs, but there are no
colleges in those areas. Boys and girls from
rural areas have to travel a distance of 50
kms. to come to city for studying. Population
of my constituency is about 30 lakhs but it
has no college. So whether the hon. Minister
will make arrangement to open a college in
my constituency under the master plan?

SHRI CHIMANBHA] MEHTA: Mr.
Speaker, let Delhi University contemplate
first however, we will send your proposal to
Delhi University.
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[English]

SHRIMATI MALIN| BHATTACHARYA:
The teaching community at Delhi University”
has been demanding certain reforms in the
administrative structure of the University,
which they think, would improve the aca-
demic atmosphere in the University. Accord-
ing to my information, a memorandum has
alsobeen senttothe Ministry onbehalf of the
teachers of the Delhi University. May | know
from the hon. Minister whether the Minister
has responded to this memorandum; if he
has, what is the response?

SHRI CHIMANBHAI MEHTA: This is
regarding the administrative reforms. They
want Lecturers to be designated, after a
certain years of service, as Readers. What is
stipulated is that to acquired a readership
one has to have a Ph. D. The Scale of pay of
a Reader is given to them. They are not
lossing financially at all. They want a status
of a Reader without submitting the Ph.D.
thesis. This is the only problem, as far as |
knew. There may be some other problems,
apart from that—they have got some prob-
lems, | know—but they cannot be construed
as administrative reforms, as such. They
want their scales of pay to be on the level of
IIT teaching staff. That is what they are
demanding. But I can say that at the moment
we are paying overall, to 9500 staff mem-
bers, including 3000 teachers, per staff, that
is per teacher about Rs. 4300/-. And then a
lecturer gets the scale of pay equivalentto a
Class | Officer of the Government, a reader
gets that of an Under Secretary to a senior
Deputy Secretary and a Professor gets that
aDeputy Secretdry, to Director, Joint Secre-
tary and Additional Secretary level and so
on. These are the pay scales they are getting
atthe moment. So in addition if anything is to
be done, it has to be properly specified. IIT
has a different structure and we have a
different structure. They have not submitted
any memorandum on this point to me per-
sonally. May be, they have submitted to the
department. | have no idea, but | will see.
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MR. SPEAKER: Mr. Jawali.

SHRIMATI MALINI BHATTACHARYA:
1wanted a direct reply. (Interruptions) They
want some administrative reforms which will
enable the teaching community and others
to participate in the administration and to
look into the manner in which the administra-
tors are nominated and so on.

SHR! CHIMANBHAI MEHTA: It is a
very vast question. It has to be elaborated.
The question is that there are two teachers
ontheGoverning Body. Thatis atthe moment
provided and i they want some more re-
forms—that many not be exactly coming
under administrative reforms—Iet them tell
me what exactly what their demand is, what
is the range or the topic and so on, and | will
look into them. (Interruptions)

MR. SPEAKER' Dr. Basavaraj Jawali.
He is speaking for the first time.

“ DR. BASAVARAJ JAWAL|: Every year
there is a demand for ten to twelve per cent
additional seats. | want to know if the Gov-
ernment has any pian to meet the demand.

My second question is we have been
talking for a long time and it is heard here
aiso that it is high ime that we have some
meaningful education, but has the Govern-
ment got any plan to stop this meaningless
education?

SHRI CHIMANBHAI MEHTA: Anyway,
this is about Delhi University. It is covered.
We are requesting the Delhi University and
also advising them to start more vocational
streams and thereby make it more meaning-
ful. Eventoday they have got a large number
of general streams to accommodate the
students. That is the only thing | can say.

W~ 2h
“Anti-Pollution Equipments in Small
Scale Industrial Units in Dethi”
+

*244. DR. LAXMINARAYAN PAN-

~DEYA

SHRIT SHANKER SINH
~  VAGHELA: -
Will the Minister 6T ENVIRONMENT
. AND FORESTS be pleased to state:
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(a) the total number of small scale
industrial units operating in Delhi and out of
them how many are having pollution control
equipments;

{b) whether the Ministry of Industry and
Delhi Administration have been advised not
to further grant licence to small scale indus-
tries in the Union Territory which are without
pollution control equipments;

{c) whether action has been initiated
against the industries which are not having
poliution control equipments;

(d) if so, the steps taken and the out-
come thereof; and

(e) the policy in this regard with respect
to other metropolitan cities of the country?

THE MINISTER FOR ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a)to (e). Astatementis laidon
the Table of the House.

STATEMENT

(a) It is estimated by the Delhi Admini-
stration that there are about 77,000 smali-
scale industrial units in Delhi. out of these,
23,500 units have sought registration under
the Small Scale Industries Registration
Scheme, with the Department of Industries,
Delhi Administration. The number of con-
sents, i1ssued by the Central Pollution Con-
trol Board is about 2,300. Out of these, 400
units have installed Effluent Treatment Plants
or re-circulation systems for waste water.

(b) It s not mandatory for small-scale
industries to obtain a licence from the Minis-
try of Industry or the Delhi Administration.
However, they are required to obtain a con-
sent to operate from the Central Pollution
Control Board, in its capacity as the State
Board for Delhi, for waste water discharge
under the Water (Prevention and Control of
Pollution) Act, 1974 and for emission of
gaseous poliutants under the Air (Preven-
tion and Control of Pollution) Act, 1981.
Since 1985 permanent registration cettifi-
cate to small scale industries is being issued
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by the Delhi Administration after obtaining
the clearance of the Central Pollution Con-
trol Board.

(c) and (d). Legal action under the
provisions of the Water (Prevention and
Control of Pollution) Act, 1974, Air (Preven-
tion and Control of Pollution) Act,
(Prevention and Control of Pollution) Act,
1981 and Environment (Protection) Act, 1986
has been initiated against the defaulting
units. 184 cases have been filed by the
Central Pollution Control Board against the
industries. Decisions have been givenby the
court in 118 cases; of these 115 have been
in favour of the Central Poltution Control
Board.

Steps have also been taken for setting
up of a Common Effiuent Treatment Plan
(CETP) in the Wazirpur industrial area of
Delhi, and contributions have been collected
fromthe polluting small scale industrial units.
The Wazirpur industrial area has around
2000 small scale industrial units which gen-
erate about 10 million litres of waste water
per day. The Municipal Corporation of Delhi
is establishing this plant. Delhi Administra-
tion is also providing a subsidy of Rs 50,000/
-to individual small scale units to assistthem
in installing pollution control devices. So far
6 units have "availed of this assistance.

The Central Government has also initi-
ated a scheme for giving central assistance
of Rs. 25 lakhs or 25% whichever is less. for
setting up of Common Effluent Treatment
Plants provided a maiching contribution is
given by the State Government. In those
cases where the State Governments or local
bodies provide a higher share, Central
Government will make a matching contribu-
tion raising its assistance upto Rs. 50 lakhs.

The Delhi Administration and the Cen-
tral Pollution Control Board have surveyed
eight sites for Commen Effluent Treatment
Plants. 7 air and 4 water quality monitoring
stations have been set up in Delhi. Delhi
Administration has constituted an Environ-
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mental Protection Council, Environmental
Consultative Committee and three high
powered follow up action groups to monitor
steps for controlling pollution.

In addition to the above specific meas-
ures, the general policy of pollution control is
to implement strictly the provisions of the
Environmental Legislation while giving atthe
same time fiscal incentives for installing
pollution control devices. The following steps
for pollution control have been taken in this
regard:—

() The Water (Prevention and
Control of Pollution) Act, 1974,
the Air (Prevention and Control
of Pollution) Act, 1981 and the
Environment (Protection) Act,
1986 have been enacted.

(iiy 32 standards have been notified
for major polluting industries, 15
for air and 17 for water polluting
industries.

The Central Pollution Control
Board is functioning as the State
Pollution Control Board to imple-
ment the standards, grant con-
sent to establish, and, launch
prosecutions against the default-
ing units.

(iii)

{iv) Concessionatl rate of finance,
customs duty, excise rebate and
a higher rate of depreciation ai-
lowance is allowed to industries
for installing pollution abatement
equipment. Exemption from
capital gains tax is given as in-
centive to units which shitt from
congested urban areas as a
measure for reducing pollution.
Rebate of cess payable under
the Water (Prevention and Con-
trol of Pollution) Cess Act, 1977
is given if pollution control de-
vices are installed.
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(v) Research and development pro-
grammes are funded.

(e) The policy of the Central Govern-
ment for poliution control in smali scale units
is uniform throughtout the country.

[ Translation)

DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, | would like to know from hon.
Minister about the concrete action taken by
him to control the air pollution and water
pollution caused by industrial units? Even
big rivers are being poliuted. You have indi-
cated 77 thousand industrial units in Delhi
alone. But Central Pollution Control Board or
Control Boards of States are so incompetent
that they do not take action even if the rules
are not followed by the industrial units and
the laws formed in this regard. In this con-
nection, | would like to warn you that during
the next five years a situation would be
created where at least 50% people would be
affected by concern and new born babies will
also be mentally abnormal. | would like to
know from the hon. Minister whether the
laws will be made more stringent so that
such a serious situation does not arise and
people could be saved from the horrible
situation caused by pollution in the country.

[English)

SHRI NILAMANI ROUTRAY: Sir, the
small scale industnal units are causing a
problems everywhere because of the afflu-
ents and emissions that come out from them.
About 60 per cent of the pollution in the city
is due to small scale indusries. In the city,
large industries are not allowed. It is the
small scale industries which are causing
pollution. In Delhi, there are a large number
of small scale industries. In the answer that
has been laid on the Table of the House. Itis
mentioned that there are about 77000 small
scale units in Delhi. Out of that 23,500 have
taken consent to start operations (/nterrup-
tions) We hava the Central Pollution Control
Board, which is working in Delhi. They are
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looking into this to see as to how to stop this
poliution. In many cases, they have been
successful. Apart from the small scale units,
there are also the thermal power plants,
which have been causing pollution. That has
also been looked into. Pollution from that
source also has been reduced by the activi-
ties of the Pollution Control Board. They
were emitting 2700 tonnes every day. Butby
insisting upon them to have emission con-
trol, it has been reduced to 8 tonnes per day.
Similarly, motor vehicles also are causing a
good deal of pollution in the city. That is also
being looked into as to how that could be
controlled.

[Translation]

DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, Sir, my question has not been
replied as | had requested to make these
laws more effective and stringent so-that
immediate action could be taken against
those industries which do not follow the
rules. Delhi is the worst polluted city of the
world. What efforts are being made to save
this city and other metropolitan cities, as |
have asked in the last part of my question
“the policy in this regard with respect to other
metropolitan cities of the country”, please
give detailed informationin this regard. Other
metropolitan cities of the country are much
advanced in the field of industry and the
situation has worsened there. Because of no
control of Pollution Control Board and de-
spite organising Anti-pollution Campsby Mrs.
Maneka Gandhithere are many cases where
the rivers have been polluted Covering a
long stretch.of 20 kms. and the water taken
out from 30 feet deep well also been found
poliuted. People are worried on this ac-
count... (Interruptions)

[English]

SHRI ERA ANBARASU: Sir, |l amon a
point of order... (Interruptions)

MR. SPEAKER: There is no point of
order, Please take your seat.
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(Interruptions)

MR. SPEAKER: | have not allowed you.
Please take your seat. Mr. Pandeya.

[ Transiation)

DR. LAXMINARAYAN PANDEYA: |
would like to know from the hon. Minister
whether the concrete efforts in this direction
will be made and whether he will make some
efforts to make these boards more effective?
(Interruptions)

[English]
MR. SPEAKER: Will youtake your.seat?
(Interruptions)

MR. SPEAKER: Shri Era Anbarasu,
pleasetake your seat. No pointof order. | am
not allowing any point of order.

(Interruptions)
[ Translation)

MR. SPEAKER: Jai Prakash ji. You are a
resident of Delhi If you ask questions, | shall
permit you.

Please take your seat.

(Interruptions)
[English]

SHRI NILAMANI ROUTRAY: Sir, what
is applicable to Delhi is applicable ta all the
cities. The same procedure and the same
steps are being taken alt over the country so
tar as cities and towns are concerned and
about the small-scale industries to enable
them to have effiuent treatment machinery
or equipment, we have also given them
subsidy. It is said that a large number of
small scale industries are there in Delhi.
They are not able to have these equipments.
We have also given them 25 per cent sub-
sidy... (Interruptions).
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[ Translation]

DR. LAXMINARAYAN PANDEYA: Mr.
Speaker, sir, though the question is about
Delhi, | put questions about other metropoli-
tan cities also. So far as the other metropoli-
tan cities are concerned. (Interruptions)

[English]

SHRI NILAMANI ROUTRAY: Sir, it is
difficult for small scale industrial units to set
up effluent treatment plants because they
are located in clusters or industrial estates
without provision of adequate space for ef-
fluent treatment plants, they lack access to
new technology.

[ Transiation)

DR. LAXMINARAYAN PANDEYA:
Please let us know the extent to whick. laws
prepared by you would be effective. (Inter-
rLLptlbns)

N

SHRILJ.P. AGARWAL (Chandni Chowk):
The reply is different from the question.
Please do not give wrong protection to himin
his bid to give evasive replies in the Parlia-
ment. There may be mutual squabbles but it
is their internal matter.

SHRI R.N. RAKESH (Chail): Please
arrange classes for him as his home work is
very poor. (Interruptions)

[English] ] g

SHRIKAMAL NATH: Sir, fortunately for
the Minister and unfortunately for us the
Minister does not know what he is saying.
But without commenting—I am not com-
menting, | won’t comment on this knowledge
or wisdom—| will congratulate him for his
courage to come here.

MR. SPEAKER: Willyou please putthe
question which is not answered?

SHRI KAMAL NATH: Does the Minister
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know what causes pollution? He is venturing
to answer this question. That is why | was
congratulating him tor his courage. Does he
know what causes pollution at all? He is
talking of subsidy. Does he know why sub-
sidy is given? Does he know how much isthe
subsidy? Does he know what causes the
pollution? When he does not know allthese,
heis venturing hereto answer the questions.
This is a mockery of all of us, who are asking
questions. My question is does the Minister
at all know. If at all (Interruptions). Please sit
down... (Interruptions)

MR. SPEAKER: Please sit down all of
you. | am on my legs. That is none of Kamal
Nath's business to tellthe Ministerto take his
seat. Yes, Mr. Kamal Nath.

SHRI KAMAL NATH: Sir, the Minister
stands up without even my putting the ques-
tion... (Interruptions).

[ Translation]
MR. SPEAKER: Please take your seat.
(Interruptions)

[English]

MR. SPEAKER: You are not the
Speaker. Take your seat...

{Interruptions)

MR. SPEAKER: Will you please take
your seats?

(Interruptions)

MR SPEAKER: Mr. Kamal- Nath, take
your seat please. | am on my legs...

(Interruptions)
[ Translation]

MR. SPEAKER: Please take your seat.
No hon. Member, while asking question,
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should try to play the role af the Speaker.

{Interruptions)

SHR! KAMAL NATH: Sir, | don’t know
whatis agitating them. | was only framing my
question and in the process of framing my
question, the Minister stood up... (Interrup-
tions)

MR. SPEAKER: Mr. Kamal Nath, you
directly come to the question....

(Interruptions)
[ Translation)

MR. SPEAKER Please take your seat.
You should not get provoked.

(Interruptions)
[English]

MR. SPEAKER:" Will you please take
your seats?”

SHRI KAMAL NATH: Sir, my question
is... (Interruptions)

SHRI BALGOPAL MISHRA: Sir, will
you expunge the remarks of Mr. Kamal Nath?

MR. SPEAKER: | have already disap-
proved the remarks made by Mr. Kamal
Nath. Yes, Mr. Kamal Nath...

(Interruptions)

MR. SPEAKER: Please take your seats.
Let us not waste the time of the House...

(Interruptions)

SHRI KAMAL NATH: Sir, when this
Minister hears the question, he cannot an-
swer, when he does not hear, | wonder what
he will do. My question is this (Interruptions).
My question is does the Minister know what
are the reasons because of which pollution is
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causedby the small-scale industries in Delhi.
Is it all the industries or is it only a particular
type of industry, and is the government
subsidy directed towards one industry or all
the industries?

SHRI BALGOPAL MISHRA: | amon a
point of order Sir.

MR. SPEAKER: There is no point of
order. Will you please take your seat? |
cannot allow point of order to be raised
during the Question Hour.

SHRI NILAMANI ROUTRAY: Sir, most
respectfully | will submit that if relevant and
pointed questions are asked, | am prepared
to reply. The Member wants to know the
causes of pollution. | have already said that
there are three thermal plants in Delhi which
are mostly causing poliution... (Interruptions).

There are a large number of pottery
industries. They are also polluting the at-
mosphere. Apart from that there are motor
vehicles. There are about 5 to 6 lakh motor
vehicles that are plying in Delhi. They are
also causing pollution. About 5 lakhs have
been chaecked for emission levels and out of
these about 35% of vehicles have been
found emitting beyond permissible limits.
The responsibility of vehicular pollution
control rests with the Delhi Transport Au-
thority. So, these are the causes for pollu-
tion.

SHR1 KAMAL NATH: Sir, | have asked
a specific question about subsidies. He has
not answered that part of the question.

SHRI NILAMANI ROUTRAY: So far as
the small scale industries are concerned, a
scheme initiated in June 1990 provides for
Central assistance of 25% of the capital cost
of the plant subject to a maximum of Rs. 25
lakhs provided a matching contribution is
made by the Sate Government. The assis-
tance can go upto Rs. 50 lakhs provided the
State Government or the other agencies
make a higher contribution. The rest of the
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amount of capital cost of the plant and the
operations and mainteanance costs are to be
borne by the small scale industrial units
themselves. In this mannerthe major portion
of the costs is to be shared by the polluting
units.

[ Translation}
SHRIJ.P. AGARWAL: Mr. Speaker Sir,

it is a matter of concern. Environmental
condition in Old Delhi is highly deplorable. A

‘large number of industries are there. Num-

ber of vehicles is also quite large. The dust-
bins also cause a lot of pollution. | drew the
attention of hon. Minister of state of his
deplorable condition and requested her to
pay avisitto the area. She promised me that
she would visit the area, but due to mutual
rivalry between the Ministers, she could not
visit the area, but due to mutual rivairy be-
tween the Ministers, she could not visit the
area. (Interruptions)

MR. SPEAKER: It has nothing to do with
the question. Put your question.

(Interruptions)

SHRI J.P. AGARWAL: Mr. Speaker,
Sir, the visit could not be materialised due to
their mutual rift. The small scale industries
are not getting any subsidy for this purpose.
Had the subsidy been given to them, they
could have done something to check envi-
ronmental pollution.

Similarly, vehicles emit a lot of smoke
which is causing environmental pollution
whose adverse affect can be seen even on
the clothes gathering black dust on them.
The condition is very bad. Similarly, open
dustbins have beenkeptinthe streets. People
are being infected from them, as a result of
which some of them succumbed to it. There
is none to look mto the matter or listen to
problems being faced by the residents.

1 would like to know from the hon. Min-
ister as to how much money out of the total
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amount sanctioned for checking environ-
mental poliution, especially for Old Delh,
has been spent | would also like to know
whether the hon Minister will pay a visit to
the area so that he could be apprised of the
condttion

[Enghsh]

SHRI NILAMANI ROUTRAY. If the
specific cases are brought to my notice, lam
prepared to discuss matier with the hon
Member But so far as Delht poliution 1s
concerned, there are clusters of smali-scale
industries There are 28 clusters of small-
scale industries in Delhi including Okhla
Industrnial Estate, Badliindustrial Estate, Rani
Jhansi Industnal Estate, Wazirpur Industn-
als Estate, etc There are about 20,000 in-
dustries located in those area

[Translation)

SHRIJ P AGARWAL Mr Speaker Sir
the entire money is not being received by the
industnes |wanted to know as to how much
money has been spent and how much envi-
ronmental pollution has been checked |
have not put any irrelevant question (/nter-
ruptions)

[Enghsh]

SHRI NILAMAN! ROUTRAY Only the
scheme has been announced in June 1990
So itis very difficult for me to say at this stage
how 1t has been implemented and who has
gotthis Theschemehastobe implemented
it was already announced

SHRI J P AGARWAL Where 1s the
scheme? Can you send us a copy of the
scheme, Sir?

SHRINILAMANIROUTRAY Iwilldo it

SHRIBALG HRA Sir, lwould

like to know from the bon Minister whether
the World Health Organisation has submit-
ted a Report aboutthe air pollution and water

AUGUST 27 1990

Oral Answers 24

poliution in Delhi If at all t has submitted the
report, what are the remedial measures they
have suggested and what steps the Govern-
ment has take or 1s proposing to take on the
recommendations of the World Health Or-
ganisation?

SHRI NILAMANI ROUTRAY Sir, itisa
fact that on the request of the Delhi Admin-
isration and the Lt Governor of Delh), the
World Health Organisation made a study
about the pollution in Delht and in 1989 they
had submitted areport and had made certain
recommendations on how the pollution
should be controlled Regarding the munici-
pal sewage and regarding the emissions
from factories

PRCF NG RANGA What are the
suggestions that you have made? He has
asked for them

SHRINILAMANI ROUTRAY ltis abig
Report If Prof Ranga i1s interested, | can
send a copy of that to him

[Translation) 2 u

SHRI KALKA DAS Mr Speaker Sir,
Delhi 1s the third largest city in the world In
terms of environmental pollution There is a
lot of pollution In this city Just now he has
stated that the Government has been able to
check pollution So, | would like to know from
the hon Minister as to how much improve-
ment has been made in terms of checking
environmental pollution in Delhi? Secondly,
I would like to point out that the dust blowing
ftom the stone crushers effect the entire
local population adversely (Interruptions)

MR SPEAKER Kalka Das )i please do
not look towards that side, please address
the Chair (Interruptions)

SHRI KALKA DAS Mr Speaker, Sir, |
was thinking that being a native of Delht he
would plead for the betterment of Delhi But
| notice that he has a destructive attitude In
respect of Delhi | would like to submitthat a
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number of stone crushers are running with-
out licence. Dust blows from these curshers.
| know that Rajokari village has been se-
lected to be a safer site for this purpose. Last
tiem, the hon. Minister had said that a num-
ber of stone crushers are running without
licence. On that day aiso | had made these
submissions. What action has been taken in
that regard? What action is being taken by
the Government to remove these stone
crushers being run without licence in Rajokari
village. One of these stone crushers belongs
to a former M.P.?

[English]

SHRI NILAMANI ROUTRAY: Sir, itis a
fact that a lot of industries...... (Interrup-
tions). There are as many as 107 stone
crushers in Delhi, out of which 34 have
installed dust suppression devices. Out of
22 potteries in Delhi, three major units have
taken necessary steps to control air pollu-
tion. Steps have been taken to persuade
them hot mix plants to instal pollution control
equipment. (Interruptions)

[ Translation)

SHRI KALKA DAS: Mr. Speaker, Sir,
what | had asked has not been replied.
(Interruptions)

MR. SPEAKER: You may ask about it
outside the Parliament. (Interruptions)

SHRI KALKA DAS: | wanted to know as
to what steps have been taken to remove the
stone crushers which are being run at
Prahladpur without licence. What steps have
been taken by the Government to remove
the stone crushers running without licence
and blowing dust? What steps have been
taken to check the menace of dust? He has
stated that the number of such crushers is
32, but in fact their actual number runs into
thousands. | am saying it with a responsibil-
ity. Infactthe actual number is neither 32 nor
36. The Government is not paying attention
fo it. (Interruptions)

MR. SPEAKER: It is a specific question.
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A separate notice is required for this. Please
take your seat. (Interruptions)

SHRI KALKA DAS: Crushers run...
(Interruptions)

MR. SPEAKER: Please take your seat.
The hon. Minister will collect the information
and give the reply.

[English]

SHRI NILAMANI ROUTRAY: Sir, for
small-scale industries, license is not manda-
tory and this applies to crusher industry also.
It is a question that should be dealt by Delhi
Administration because only consentis given
to the industries by our Department. Only
those industries that pollute water and air
have to obtain consent from our Depart-

ment.
f\/‘\ o~ L\(A_::\ a ‘," ‘i}: O

Projects Pending Central Clearance

+
245. S NAIK:
DR. VENKATESH KABDE:
Wili the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the projects for irrigation and road
deve'opment submitted by Government of
Maharashtra toc Union Government upto 30
Jurs 19&¢0to~ environmental clearance and
ate 5* ' ¢ »nding clearance;

(o) the reasons, for delay in giving
clearance to these projects, and

(c) the time frame within which these
projects are to be accorded clearance?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). No road construc-
tion project from Maharashtra is pending for
environmental clearance. Two irrigation
projects are awaiting decision due to noi.
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availability of requisite data and action plans.

(c) Both the cases willbe decided within
one month of receiving the requisite details.

[ Transiation)

SHRI RAM NAIK: Mr. Speaker, Sir, it
has been stated in the reply that only irriga-
tion projects are pending, but no road devel-
opment project is pending. | was shocked to
hear It. The Chiet Minister of Maharashtra
has stated that as many as 220 environ-
mental projects are pending with the Central
Government for clearance. | would like to
know whether it is a fact that only two proj-
ects are pending. | would like to know as to
which are these two projects and when did
the Government of Maharashtra say so?

[English]

SHRI NILAMANI ROUTRAY: Sir, itis a
fact that only two projects are pending.
Regarding Maharashtra, the numberof proj-
acts referred to is 53, the number of projects
approved is 25 and the number of projects
rejected is 26. Only two projects are pend-

ing.

MR. SPEAKER: He wants you to name
those projects.

SHRI NILAMANI ROUTRAY: The first
project is Lower Wunna Project. This is a
major irrigation project proposed across
Wunna River (tributary of Wardha) in Go-
davari Basin. The project envisages con-
struction of two dams, one across Wunna
river at Wadgaon and the other across Nand
river at Manori. The cost of the project is Rs.
88 crores and it came to the Department in
the year 1979. The other project is Waghur
River Project. It was referred to the Depart-
ment in May, 1989. This is a major irrigation
scheme proposed across Waghurriver. The
cost of the project is Rs. 21.28 crores.
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[Transiation]

SHR! RAM NAIK: Mr. Speaker, Sir, he
has stated that no road development project
is pending. In Bombay is my home city, the
Goregaon-Mulund Link Road project is
pending for the last several years. In fact a
two mile stretch of road passes through the
national park. If this road is constructed, it
would save a run of 35 kilometers. Thou-
sands of man-hours could also be saved
with the construction of this road. It will also
check traffic blockade which has become a
regular feature. | would like to know whether
the Goregaon-Mulund Road Project is pend-
ing with the Government and what will be the
stand of the Government in this regard?

[English]

MR. SPEAKER: He want to know about
the specific project, whether it is pending.

SHRI NILAMANI ROUTRAY: So far as
road project is concerned, it never comes to
the Environment Department or Forest
Department.

SHRI RAM NAIK: The road is going
through forest, through the National Park.

MR. SPEAKER: He says, it is not com-
ing to him.

DR. VENKATESH KABDE: For Nagpur
and any other districts in Vidarbha, the
question of Zudupi Jungle 1s very important
because many irrigation projects and other
projects have not been approved. The Zudupi
Jungle comes under the ambit of Forest
Conservation Act and, therefore, the area
covered by the Zudupi Jungle is not allowed
for the purpose of irrigation projects

| would like to know from the Minister
whether he will take up the matter of Zudupi
Jungle to sort it out because there are many
irrigations projects which are pending in
Maharahstra because of this?
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SHRI NILAMANI ROUTRAY: As far as
the question of Zudupi Jungle is concerned,
it has not been sorted out. It is still pending.
The Maharashtra Government has set up a
committee to look into that and they have not
yet submitted any report. So far as today's
position is concerned, there are about 9 lakh
hectares of Zudupi Jungle and out of that so
far as the forest land is concerned, it is about
7 lakh hectares. The rest of the area, about
2 lakh hectares is not with the Forest Depart-
ment. Still the discussion is going on as o
what has to be done. We are waiting of the
report of the committee set up for this pur-

pose. g~ ’g o
Wildlife Sanctuaries in Kerala
*246. SHRI MULLAPPALLY RAMA-

CQHANDRAN: Willthe Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) whether any efforts have been made
for fencing the wildlife sanctuaries in Kerala;

(b) i so, the details of allocations made
and work completed as on 30th June, 1990;

(c) the reported number of deaths
caused by wild elephants in Kerala this year;
and

(d) whether any study has been made
to determine the elephant population of
Kerala and if so, the details therebi?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a) In certain areas around
sanctuaries in Kerala, where the inter-face
conflict between the wild animals and the
resident human population is high, fencing
has been raised on selective basis.

(b) It hasbeen reported that fencing has
been raised over a length of 62.3 kms. sofar
in Kerala at a total cost of Rs. 8.63 lakhs.
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(c) During the year 1990, elephants
have killed 2 persons in Kerala.

(d) According to the census of ele-
phants carried out in the year 1989, it is
estimated that the population of elephantsin
Kerala was around 3500.

SHRI MULLAPPALLY RAMACHAN-
DRAN: Indiscriminate and large scale denu-
dation of forest in the State of Kerala, spe-
cially in the district of Wynad is one of the
main reasons for wild elephants wandering
into neighbouring villages, causing hardship
to the people. These elephants are wander-
ing in search of food.

By entering into an agreement with the
Gwalior Rayons Factory located at Calicut,
the Government of Kerala has sold out
bamboos as well as soft wood forests to the
Birlas for their raw materials. This poses a
grave threat to ecology and it will lead to
annihilation of forests in Kerala. Under these
circumstances, may | know from the hon.
Minister whether the Minister is aware of the
situation in Kerala, i.e. selling out forest
woods to the Birlas? Will the hon. Minister
enlighten this House that clear instructions
willgotothe State of Kerala from the Ministry
of Environment and Forests to revoke the
agreement entered into by the Government
of Kerala with Birlas so as to prevent further
anhiliation of forests in the State?

SHRI NILAMANI ROUTRAY: So tar as
the agreement with Birlas about the forest is
concerned, | have no information. As the
hon. Member has stated here, if he passes
on that thing to me as to what is the agree-
ment and how it was entered into, | will
centainlginform him about the actual position
regarding that.

MR. SPEAKER: Question Hour is over.
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WRITTEN ANSWERS TO QUESTIONS

[English]
RS
- Criteria for Award of National
Award to Teachers

*247. DR. SUDHIR RAY: Willthe PRIME

MINISTER be pleased to state:

(a) the criteria for selecting teachers
and principals of schools of States and Un-
ion Territories for their selection for National
Award,

(o) the c..iena applied by Kendriya
Vidyalaya Sangathan for selection of teach-
ers and Principals for nominations to Na-
tional Award; and

(c) the details of achievements and
contributions of recipients of these awards
be.onging to Kendriya Vidyalayas?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOQURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (¢). The conditions of
eligibility for the selection of teachers for the
Natioral Awards are given below:

— GClasaroon, teacn~'s wal” atleast
15 years teaching 2xperierice
and Headmasters with 20 years
of experience and who are actu-
ally working as teacheis’He 1d-
masters in ecognised primary:
miodie/high/higher secondary
schioolsoniv shall beconsiderc s,
Taachers v... are teaching upto
Class Vill should be considered
in '~ category of Primary School
Tee:hars and those teaching
Classes IX-XHl in the category of
Secondary School Teachers.

— Normally, tetired teachers are
not eligible for the xward, but
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those teachers who have served
for a part of the calendar ysar
(atleast for four months) may be
considered if they fulfil all other
conditions.

- Teachers whose names were
recommended last year or be-
fore can be considered again if
they are still otherwise eligible
and are recommended by the
State Government/Union Terri-
tory Administrations.

— Teachers from the recognised
institutions for the physically and
mentally handicapped are also
eligible for the awards provided
they fulfil all other prescribed
cenditions.

— Educational administrators (in-
spectors of Education, etc) and
the staff of training colleges are
not eligible for these awards.

In addition to the above, the main con-
siderations which should guide the selection
of teachers are:

_— Teacher’s reputation in the locai
commnuntiy

—- His/her academic efficiency and
desire for its improvement

— His/her genuine interest in and
love for children

- His/he:r iInvolvement in the sccial
tife of the community.

The Kendriya Vidyalaya Sangathan
applies the same criteria for selection as
detailed above.

The recipients of the National Awards
belongingtc Kendriya Vidyalayas aregener-
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ally meritorious teachers having outstanding
service record, good academic output, ac-
tive involvement in curricula and extra-cur-
ricula activities and notable interest in the
overall development of the students and the
school.
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publication sold so far together with the sale
proceeds;

(d) whether any inquiry is being con-
templated by the Government; and

9“« . s
~2 NWPCJP‘KA av-a “‘Nw"&)(e) the steps taken and proposed to

Punjabi Academy Publications

“248. DR. A. K. PATEL: Wilithe PRIME
MINISTER be pleased to state:

(a) the number of publications brought
out by the Punjabi Academy and Urdu Acad-
emy of the Delhi Administration during the
last three years, separately;

{b) the expenditure incurred thereon;

(c) the number of copies of each such

improve the affairs of the two Academies?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (e). According to the infor-
mation furnished by Delhi Administration,
the number of publications brought out by
Punjabi and Urdu Academies during the last
threeyears, the expenditure incurred thereon,
the number of copies sold and the sale
proceeds are as below:
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One of the reasons for low sales in the
Punjabi Academy is that most of the publica-
tions of this Academy are distributed free to
the schooils, colleges, libraries and eminent
scholars. 7,640 copies of their publications
were distributed free during this period.

Delhi Administration has informed that
there is no proposal to conduct any inquiry or
take special measures in regard to the sales
figures of publications of the two Academies.

Translation L
[-5)') ]Ud“ﬂ[ﬂ\a({‘\.ﬁit—.
Special Financial Scheme to Remove
Backwardness of U. P.

*249. SHRIKALPNATH SONKAR: Will
the PRIME MINISTER be pleased to state:

(a) whe:her a special financial scheme
is being formulated to remove the backward-
ness of Uttar Pradesh; and

(b) if so, the salient features of the
programmes included therein ad the target
fixed in this connaction?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND THE MIN-
ISTER OF STATE IN THE MINISTRY OF
PROGRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) No Special
Financial Scheme is under consideration.

(b) Does not arise.
[English]

— . E C
’; 7 - duoan M
Disparlty in Urban and Rural Incomes

*250 SHRI NATHU SINGH: Will the
PRIME MINISTER be pleasad to state:

(a) whether there is a vast disparity in
the average income of rural and urban people;
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(b) it so, the present average income of
rural and urban~people vis-a-vis 1970-71
and 1980-81 figures; and

(c) the steps taken to reduce this dis-
parity?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND THE MIN-
ISTER OF STATE iN THE MINISTRY OF
PROGRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) and (b). The
estimates of average per capita income,
separately for rural and urban areas, are
available only for the census years 1970-71
and 1980-81 and are given below:

Per Capital iIncome (Rs.)
Year Rural Urban
1 2 3
1970-71 499 1201
1980-81 1242 2887

Disparity as measured by the ratio of
urban per capita income to rural per capita
income was 2.41 in 1970-71 and 2.32 in
1980-81.

(c) Rural-urban disparity is soughtto be
reduced by taking steps to raise the level of
income and employment in rural areas.
Support prices for major agricultural prod-
ucts, provision of subsidiary inputs for agri-
culture and expanded operation of a number
of anti-poverty, employment generation
programmes, alongwith the investment in
agriculture and rural infrastructure are some
of the important steps in this direction. The
Approach to the Eighth Five Year Plan envis-
ages that the proportion of development
outlays on schemes benefitting the rural
population will be significantly raised, the
target being 50 per cent.
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~
“Violation of Environmental Norms by
Industries of Maharashtra”

*251. SHRIBANWARI LAL PUROHIT:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whather the Union Government are
aware that a large number of industries in
Maharashtra State are violating pollution
rules;

(b) if so, whether the State Pollution
Control Board has identified such erring
industries and kept the Union Government
informed of the action taken or contemplated
against them. and

(c) any other steps Union Government
propose to take in this regard?

THE MINISTER FOR ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). The major polluting
industries in Maharashtra have been identi-
fied. The Maharashtra State Pollution Con-
trol Board keeps the Union Government
apprised from time to time about the action
taken for implementation of poliution control
laws.

(¢) A number of steps are being taken
in this regard These include:

(i) Industries have been directed to
install effluent treatment plants
and pollution control devices
within a stipulated timeframe so
as to treat their effluents/emis-
sions to prescribed limits.

(ii) Consents are issued to indus-
tries subject to their adopting
adequate pollution control meas-
ures. Compliance of consent
conditions by industrial units is
regularly checked by the State
Pollution Control Board.
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(iii) Task forces have been set up to
oversee the implementation of
poliution control measures by
certain categories of polluting
industries.

(iv) Fiscal incentives are given to
industries for taking steps for
prevention and control of pollu-
tion.

(v) Prosecutions are launched
against the defaulting units.

(vi) A special drive has been
launched to check thé disposal
of hazardous wastes.

o

Norms for Backward Areas

SHRI S. KRISHNA KUMAR:

PROF. P. J. KURIEN:"
Will the PRIME MINISTER be pleased
to state:

*252.

(a) when were the norms for declaring
any area as backward fixed;

(b) whether there is ay proposal to
change these norms; and

{c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND THE MIN-
ISTER OF STATE IN THE MINISTRY OF
PROGRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) Norms deter-
mining Backward areas have been identified
from time to time both by the Centre and the
States. The Planning Commission had is-
sued guidelines on 10.12,1969 to States/
UTs suggesting the norms for identifying
districts as industrially backward. On the
basis of these norms, 246 districts were
identified as indusfrially backward.
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(b) No, Sir.

(c) Does not arise.
4[ L& £ \ e )
Tamil Sectlon in Céntral Hindi
Directorate
*253. SHRI R. DHANUSKODI
ETHITHAN' -
SHRI C. SRINIVASAN:

Will the PRIME MINISTER be pleased
to staie:

(a) whether the Tamil Medium Section
of the Department of Correspondence
Courses, Central Hindi Directorate 1s func-
tioning with the required guaified staff in
Tamil; and

(b) if not, the steps taken by Govern-
ment o strengthen the Tamil medium sec-
tion of correspondence courses in Central
Hind: Directorate?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA): (a) and (b). As of now, the Tamil
Medium Section of the Department of Corre-
spendence Courses, Central Hindi Director-
ate does not have the full complement of
regular staff. Steps for regular appointment
of all the staff through Union Public Service
Commission/Staff Selection Commission/
Central Employment Exchange have been
taken. In the meantime, ad-hoc working
arrangements have been made.

44 l F\a,c-x y\(:e: ™
Shortage of Text Books

*254.  SHRIMATI BASAVARAJES-
WARL:

SHRI J. P. AGARWAL:

Willthe PRIME MINISTER be pleased
to state:
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(a) whether Government’s attention has

‘been drawn to the press reports regarding

shortage of text books particularly in some
States like Karnataka etc.;

(b) whether Government has issued
any fresh instructions to NCERT and, other
concerned agencies to sort out this problem;

(c) if so, the details in this regard; and

(d) if no such instructions have been
issued, what measures Government pro-
pose to correct the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (d). The production and
distribution of textbooks for the students of
schools located in particular State or Union
Territory and affiliated to the State Boards of
Education, is the concern of the respective
State Government or Union Territory Ad-
ministration. The Schooltextbooks published
by the NCERT are in use only in the schoois
affiliated to the CBSE, which constitute only
3.95% of the total number of High/Higher
Secondary Schools in the country. As such,
most of the school students in the country
are using textbooks published by organisa-
tions/agencies other than the NCERT.

2. Even for the students of classes IX
and X of the CBSE-affiliated schools, not all
the textbooks prescribed for them by the
CBSE are published by the NCERT. In the
Science and Humanities subjects for the
students of classes Xl and Xl of such schools
the CBSE has not prescribed compuisory
study of any particular textbook but recom
mended a large number of books to be
chosen by such students for regular reading¢
and also for reference purpose. Many o
such books recommended by the CBSE ar¢

.being published by private publishers also

3. As regards production and distribu
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tion of NCERT textbooks, the demand-sup-
ply position is closely monitored from time to
time. All the NCERT textbooks for classes |
to Xll, except some textbooks required by
schools in October/November 1990 have
been published and released for distribution
through its sales outlets. The textbooks
published by NCERT are distributed through
8 Sales Empornia of the Publications Division
ofthe Ministry of Information and Broadcast-
ing, Government of India and 22 private
Wholesale Agents (13 forthe Union Territory
of Delhi and 9 in other cities).

4. The NCERT textbooks are printed/
reprinted in sufficient quantities and ade-
quate quantities of the books ‘have been
made available tothe above-mentioned Sales
Emporia as well as to the private wholesale
Agents for distribution in different parts of the
country.

[Transiation) ( ~ Q ‘.
W3 N
Assistance of Tribals In Expanaing
Forests Cover

*255. SHRIGULAB CHAND KATARIA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Government propose to
seek assistance of tribals in expanding for-
ests cover and protection thereof; if so, the
nature thereof;

(b) whether Government propose to
lease forest land to the inhabitants of forests
for this purpose; and

(c) if so, when?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) The Central Government
nas decided in principle to implement a
scheme involving local tribal people and
-ural poor on community basis for regenera-
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tion of degraded forests with the following
objectives:

(i) Toimprove forestbased biomass
resource in degraded forestiands
and to manage it on a sustained
basis for the domestic needs of
the identified communities.

(ii) To provide gainful employment
to tribal communities and rural
poor.

(iii) to provide a sustainable eco-
nomic base to tribals and other
rural poors in the vicinity of their
habitation.

(b) and (c). No forest land is proposed
to be leased to these inhabitants for this
purpose. However, the communities would
be benefit in the form of usufruct sharing of
the produce.
[English] 4 Y
Mahadayi Hydro-Electric Project of

Karnataka

*256. SHR} H. C. SRIKANTAIAH: Will
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whether Karnataka Government
has submitted the Mahadayi Hydro-Electric
Project to produce 305 megawatts of power
for forest clearance;

(b) if so, whether the clearance has
been given; and

(c) if not, when the project would be
accorded clearance?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a) No, Sir.
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{b) and (c). Does not arise.

M5

Special Category States
*257. SHRI ERA ANBARASU:
SHR! MANORANJAN

BHAKATA:

Will the PRIME MINISTER be pleased
to state:

(a) whether any State/Union Territory
has been declared as a special category
State;

(b) if so, the details thereof;

(c) whether any special funds are allot-
ted to such States/Union Territories;

(d) if so, the details thereof; and

(e) the criteria for allocating funds to
such States?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND THE MIN-
ISTER OF STATE IN THE MINISTRY OF
PROGRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) Yes, Sir.
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(b) Ten States viz., Arunachal Pradesh,
Assam, Himachal Pradesh, Jammu & Ka-
shmir, Manipur, Meghalaya, Mizoram,
Nagaland, Sikkim and Tripura have been
declared as Special Category States.

(c) Yes, Sir.

(d) Details of Central Assistance allo-
cated to the Special Category States during
Seventh Plan (1985-90) and Annual Plan
1990-91 are given in the Statement below.

(e) Allocation of Central assistance for
State Plans is made under the Modified
Gadgil Formula approved by the National
Development Council in August, 1980. Ac-
cording to the principles embodied in the
formula, a lump sum amount out of the total
divisible pool of "Central Assistance is set
apartto meet the development requirements
of Special Category States. Out of this
amount, allocation of Central Assistance
among the Special Category States is made
onthe basis of joint assessment of the States’
resources by the Ministry of Finance, Plan-
ning commission and concerned State
Government and their development require-
ments for the Plans.
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Ban on Expeditions and Tourism in
Gangotri Region

*258. SHRI__NARSINGRAO
SURYAWANSH!: Will the Minister of ENVI-
"RONMENT AND FORESTS be pleased to
state:

(a) whether Government propose to put
aban on expeditions and tourists to Gangotri
Region; and

(b) if so, the action taken in the matter
so far?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). There is no such
proposal at present. However State Govern-
ment have been advised to devise means to
regulate and restrict the influx of tourists and
expeditions and take steps to improve the
ecology and environment of the area.

Migration of Students of Regional
Engineering College, Srinagar to Other
States

*259. PROF. K. V. THOMAS: Will the

PRIME MINISTER be pleased to state:

(a) whether Regional Engineering Col-
lege at Srinagar has been opened;

(b) if not, the alternative arrangement
made for the students in Regional Engineer-
ing College, Srinagar;

{c) whether Kerala Government has
recommended to admit 12 Kerala students
from Regional Engineering College, Srinagar
to Regional Engineering College, Calicut;

(d) if so, whether Union Government
have agreed 1o the recommendation of the

Kerala Government; and

(e) if not, the reasons therefor?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHA!
MEHTA): (a)to (e). The Regional Engineer-
ing College (REC) at Srinagar has opened.
However, in view of the prolonged distur-
bances in the Kashmir Valley, the Govern-
ment decided to allow transfer of students
from the Regional Engineering College, Sri-
nagar to other Engineering Colleges in the
country. All States and Union Territories
including Kerala were requested on

'26.6.1990 to accommodate their students

studying in Regional Engineering College,
Srinagar in their own Engineering Colieges.
The Regional Engineering Colleges in vari-
ous States were advised to accommodate
the students belonging to Jammu & Ka-
shmir, foreign students and students from
educationally deficient States studyinginthe
Regional Engineering College, Srinagar. Out
of 12 students of Kerala origin 10 students
have been nominated in the Regional Engi-
neering College, Calicut and 2 in Engineer-
ing College, Trichur. Eleven students be-
longing to Jammu & Kashmir, foreign stu-
dents and educationally deficient States/
Union Territories studying in Regional Engi-
neering College, Srinagar have been nomi-
nated to the Government Engineering Col-
lege, Trichur.
2
Adherence to Pollution Control Meas-
ures by Industries

*260. SHRIMATI SUBHASHINI ALL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether the Chairman of Central
Pollution Control Board has expressed dis-
satisfaction at the Pollution Control meas-
ures being taken by Industries as reported in
the Indian Express dated 4 July, 1990;

(b) whether Government are awarethat
talse certificates are being issued by certain
officials of Pollution Control Agencies;
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(c) whether Government have investi-
gated into the report; and

(d) if so, the outcome thereof and the
action taken or proposed?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir.

(b} No, Sir.
(c) and (d). Does not arise.

[ Translation)

7

Smuggling of Anclent Idols

*261. SHRI RAMESHWAR PATIDAR:
Will the PRIME MINISTER be pleasedto
state:

(a2) the number of ancient idols stolen
from Jain temples and other ancient temples
during the last one year;

(b) the number of idols recovered and
the number of idols smuggled- out of the
country;

(c) the action being taken by Govern-
ment against idel thieves and smugglers;
and

(d) the security measures being adopted
to prevent such incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). During 1989, 61 idols
were stolen from Jain temples and 786 idols
from other temples. 157 idols were recov-
ered during the same period. There is no
information as to the numbers smuggled
outside the country.

(c) and (d). Statement is given below:
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STATEMENT

Besides bringing thé idol thievesto book
through law enforcing agencies, the Govem-
ment of India has taken following measures

to prevent thefts and smuggling of antiqui-

ties:

1. Enforcement of the Antiquities and
Ant Treasures Act, 1972, which inter-alia
provides:

(i) compulsory registration of cer-
tain categories of antiquities
(sculptures in all meia, paintings
and illustrated and illuminated
manuscripts);

(ii) Recording the movement of
registered antiquitees;

(iii) Dealing in antiquities to be re-
stricted to licensed dealers; and

(iv) Restriction on export of antiqui-
ties.

2. Other measures include (i) posting of
Armed Guards in important centrally pro-
tected monuments/museums, (ii) mainte-
nance of sculpture-sheds and Archaeologi-
cal museums at important sites, (iii) tighten-
ing of watch and ward arrangements includ-
ing appointment of Security Officers, (iv)
posting of officers atimportant custom points
to help the customs anthorities and (v) set-
ting up of Expert Advisory Committees for
examination of art/craft objects of be ex-
ported.

3. After the ratification of the Unesco
Convention on the Means of Prohibiting lilicit
Import. Export and Transfer of Cultural Prop-
erties in 1977, India is in a position to put
claims for the return of stolen/lost antiquities
and art treasures of Indian origin from the
country where these surface.
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4. At Anticue Cell has beerr apened in
the Central Bureauof Invastigation farinves-
tigation into cases of thefts and Joss of an-
tiquities.

g S(; /S Tz ) 0L
Backlog of SC/ST Vacancies in SA|

*262. SHRIANADICHARAN DAS: Will
the PRIME MINISTER be pleased to state:

(a) the total number of employees. in
Sports Authority of India (SAl), category-
wise and the number of SCs/STs amongst
them;

(b) the number of backiog of 1eserved
vacancies as on 30 June, 1990, category-
wise; and
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(c) the steps taken to fill the backlog of
msemved vacanciaes under the present Spe-
cial Recruitment Drive?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). Figures in respect of
the corporate Office, of the Sports Authority
of India at New Dslhi, are given in the State-
ment below. Information in respect of the
subordinate offices of SAlis being collected.

(c) As a result of the Special Recruit-
ment Drive for SC/ST over the past one year
period, the backlog at the corporate Office
has come down. Further sustained efforts
will continue.
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{Transiatiory] é 3

Setting up of Heavy Industries in Public
Sector in Maharashira

2817. SHRIHARI SHANKARMAHALE:
Will the PRIME MINISTER be m to
state:

(a) whether Government proposetoset
up heavy industries in the Public sector in
Maharashtra; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND THE MIN-
ISTER OF STATE IN THE MINISTRY OF
PROGRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) and (b). There
is no proposal under consideration of the
Government to set up heavy industry in
Public Sector in the State of Maharashtra.

[English]

Steps to improve Efficiency of Public
Sector Undertakings
2818. SHRI PRAKASH V. PATIL:
SHRI DALPAT SINGH PAR-
ASTE:
SHRI MANJAI LAL:
SHRI PHOOL _CHAND
VERMA: B

Will the PRIME MINISTER be pleased
to state:

(a) whether Government propose totake
any new steps to improve the efficiency of
various Public Sector Undertakings;

(b) if so, the details thereof;

(c) whether budgetary constraints on
the public sector undertakings are going to
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affect the actualdevelopmentofthese enter-
prises; if so, the details thereof; and

{@) the remediai steps contemplated in
this regard?

THE MINISTER OF STATE N THE
MINISTRY OF PLANNING AND THE MIN-
ISTER OF STATE IN THE MINISTRY OF
PROGRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN)]): (a) and (b). Im-
proving efficiency of the public sector enter-
prises is a continuous process. In this regard
various measures such as change in prod-
uct-mix, technological upgradation, improved
maintenance management practices, energy
conservation, modernisation and rehabilita-
tion, organisational restructuring etc. are
taken. A new concept of Memorandum of
Understanding (MOU) has been introduced
which clarifies the mutual obligations of the
public sector enterprises and the administra-
tive Ministries in achieving improved per-
formance.

(c) and (d). The impact of budgetary
constraints on the development of public
sector enterprises will vary from case to
case. However, as an overall measure,
proposals for new investments will be re-
viewed carefully by Govt. in consonance
with the new priorities and multiple demands
forinvestmentresources. Efforts willbe made
within the overall constraints of resources to
provide adequate allocations for approved

rojects.
Pl Yt ol (ﬁj foma t
Earth Tremors ¢

2819. SHRIN. DENNIS: Willthe PRIME
MINISTER be pleased to state:

(a) the places in the country where
earth tremors have been recorded during

the last three years; and

(b) the inténsity of each of them?
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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M. G.K. MENON): (a) and (b).
Date, location of the epicenter, region and
magnitude of the measurable earth tremors
originating in or near the Indian territory and
recorded by the seismological observatories
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ofthe India Meteorological Department since
1987, are given in the statement below.
Sometimes, weak tremors may be felt iocally
but the signals are not strong enough tfor
epicentral measurements/computations.
Such weak tremors are not of much conse-
quence.
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Demand of National Rights Association
of Blind for Reservation in Jobs

2820. SHRI RAMESHWAR PRASAD:
Will the PRIME MINISTER be pleased to
state:

(a) whether the National Rights Asso-
ciation of Blind has demanded reservation in
Group A and B posts and filling up of backlog
in Groups C and D posts; and

(b) if so, the details thereof and the
reaction of Government thereto?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) and (b).
Government has under consideration the
demands from various associations working
for the welfare of the blinds and the physi-
cally handicapped, on resevation for the
physically handicapped in Groups A and B
posts.

Special Recruitment Drive was started
in 1987 for filling up the backlog of vacancies
reserved for visually handicapped and hear-
ing handicapped. A special examination has
also been held on 17.6.90 to clear the back-
iog as existing on 1.4.1990.

117

Public Libraries in Delhi

2821.  SHRIMATI _VASUNDHARA
RAJE: Willthe PRIME MINISTER be pleased
to state:

(a) the number of Public Libraries in
Delhi;

{b) whether Government are aware of
the poor state of affairs of the Public Librar-

ies in Delhi;

(c) if so, the steps taken to improve the
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situation and maintain those libraies is a
systematic manner; and

(d) the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA): (a) The Delhi Public Library, Delhi
runs 173 service points in Delhiand the Delhi
Administration operates 49 Public Libraries
in the City.

(b) No, Sir.
(c) and (d). Do not arise.
g

5
A#nount Allotted for Education

2822 SHRI K. PRADHANI: Wil the
PRIME MINISTER be pleased to state:

(a) the amount allotted to State Govern-
ments for education during this year, state-

‘wise;

(b) whether there is any formula fixing
the extent of Central help to State Govern-
ments; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) A Statement is given below.

(b) and (c). Central assistanceto States
under the Centrally Sponsored Schemes in
the Education sector is made on need basis
within the overall resource constraint. Assis-
tance under Border Area Development
(Education) Programme is in the nature of
additionality to the State Plans of J & K,
Punjab, Gujarat and Rajasthan.
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Approved plan outlay 1990-91 for Education-State Sector.

(Rs. in lakhs)
S. No. State Total Education
1 2 3
1. Andhra Pradesh 5300
2. Arunachal Pradesh 2415
3. Assam 7295
4, Bihar 13115
5. Goa 1760
6. Gujarat 3806
7. Haryana 4035
8. Himachal Pradesh 3885
9. Jammu & Kashmir 5318
10. Karnataka 6265
11. Kerala 2369
12. Madhya Pradesh 16537
13. Maharashtra 6060
14, Manipur 1450
15. Meghalaya 1848
16. Mizoram 1017
17. Nagaland 1297
18. Orissa 10492
19. Punjab 3916
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S. No. State Total Education
1 2 3
20. Rajasthan 8477
21, Sikkim 1050
22, Tamil Nadu 3721
23. Tripura 1973
24. Uttar Pradesh 18683
25. West Bengal 8471
UT
26. A & N islands 1044.63
27. Chandigarh 897.00
28. Dadra & Nagar Haveli 188.54
29. - Delhi 7261.00
30. Daman & Diu 173.27
31. Lakshadweep 166.92
32. Pondicherry 1450.00
Total (St‘ates & UTs) 151736.36
21
Residential Educational Institutions In (c) if not, the alternative arrangements

Punjab

2823. BABA SUCHA SINGH: Will the
PRIME MINISTER be pleased to state:

(a) the number of sites for residential
educational institutions in the urban-areas of
Punjab;

(b) whetherthese are in addition to non-
residential institutions in the vicinities;

made by Government before permitting these
institutions to become residential;

(d) whetherthe Government proposeto
re-convert these institutions as non-residen-
tial to cater to the needs of the people living
in the vicinities; and

(e) the proposals for regulation and
control of such institutions to cater to the
needs of the local residents only?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA): (a) to (e). The information is being
collected and will be laid on the Table of the
Sabha.

") e

’ Loss of Forest Due to Fire in Gujarat

2824. SHRIBALWANT MANVAR: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the estimate regarding loss of forest
duetofire andfelling of tree in Gujarat during
the last three years;

(b) the details of preventive measures
taken by Government to prevent felling of
trees and to control and prevent fires in the
forests; and
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(c) the details of financial assistance
given to Gujarat State during the last three
years for the development of Forests?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) The Government of Gujarat
has reported thatthe estimated loss of forest
due to fire during the last three years in the
State is as follows:-

Year Loss of Area
(in hectares)
1986-87 8,095
1987-88 5,050
1988-89 3,792

The loss of trees due tofelling alongwith
the estimated value is as follows:-

Year No. of trees fellea value (in Rs. fakhs)
1987-88 76248 463.76
1988-89 47186 273.99
1989-90 26607 157.35

(b) The following measures have been
taken by the State Government to prevent
falling of trees:

(i) constant patrolling is done by the
mobile squard units and strike
force unit, in addition to the pa-
trolling done by the Forest Staff.

(i) The forest staff has been pro-
vided with Arms & Wireless sets
to deal effectively with forest of-
fenders.

(iii)

check posts have ben estab-

lished to keep effective watch
and control over forest produce
in transit.

Measures taken to control and prevent
fires in forest include:

1. formation of fire lines along in-
spection paths, road sides,
compartment boundaries etc. in
the forest areas.

2. Regular patrolling by fire guards
to detect & extinguish the forest
fire.
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3. Setting up of watch Towers to
detect the location of fire and
extinguish the same with the help
of local villagers.
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(c) Details of financial assistance given
to Government of Gujarat for protection of
forests and for afforestation during the last
three years are as follows:-

Year Protection of forests Afforestation (Rs. in lakhs)
1987-88 6.64 2989.86
1988-89 10.21 3168.00
1989-90 16.32 3355.00

) 2~ )

Progress Regarding Ganga Action Plan
in West Bengal
2825. SHRISANAT KUMARMANDAL
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the total expenditure incurred to
check water poliution in the Ganges under
the Ganga Action Plan in the West Bengal
State so far;

(b) whether the Ganga continues to
pose health hazards and the number of
water-borne diseases hasincreasedin some
districts of West Bengalthrough whichGanga
passes; and

(c) if so, the steps being taken to coun-
tenance these heaith hazards?

THE MINISTER OF ENVIRONMENT
AND FQORESTS (SHR! NILAMANI
ROUTRAY): (a) Anexpenditureof Rs. 77.84
crores has been incurred so far in the
schemes being executed under the Ganga
Action Plan in West Bengal.

(b) Faecal coliforms in higher than
permissible levels occur in the Ganga wa-
ters. From the data available with the Direc-
torate General of Health Services, it is not
possible to determine whether the incidence

of water-borne diseases has increased in
districts of West Bengal through which the
Ganga passes.

(¢) The completion of 110 schemes

taken up under the Ganga Action Plan in

West Bengal which include schemes to in-
tercept, divert and treat approximately 330
million litters of waste water flowing per day
in the Ganga and the setting of low cost
sanitation facilities and electric crematoria
along the banks and other river-front devel-
opment schemes, would help countenance
the problem.

[ Translation)
» ra
| 2 6%
Afforestation in Bihar

2826. SHRI SHIBU SOREN: Will the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) Whether any grant is being provided
to voluntary organisations for afforestations
programmes/schemes;

(b) if so, the extent thereof; and

{c) the target fixed for aftorestation for
the year 1990-91 in Bihar and the amount
being sanctioned by Union Government for
this purpose?
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THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). Financial assis-
tance is provided to the voluntary agencies
for afforestation and wastelands develop-
ment activities under the Grants-in-aid
Scheme of the National Wastelands Devel-
opment Board. During the Seventh Five Year
Pilan period, a total amount of Rs. 1629.03
lakhs was released to various voluntary
agencies all over the country under the
schemse.

(c) The above mentioned scheme does
not provide for fixing State-wise targets.
Financial assistance is provided to the vol-
untary agencies on the basis of their project
proposals on merits. An amount of Rs. 12.81
lakhs has been sanctioned and released so
far during 1990-91 to voluntary agencies in
Bihar for taking up projects for afforestation
and wastelands development activities.

Ay
r ._l} ~
[English] | r}wﬂl‘ EENIPRNPE N\ A

Nl | a2l
Purchases of H.A.L. from Private Sector

2827. SHRIV. SREE_&{ 1\_/A§f\) PRASAD:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Hindustan Aeronautics
Limited has been issuing tender inquiries
from its different offices for purchases of
painting, writing and industrial brushes made
of bristles from time to time;

(b) if so, the details of purchase orders
issued by the Hindustan Aeronautics Lim-
ited during the last two years both to private
ad public sector companies; and

(c) the reasons for making purchases
from private sector Companies?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Yes, Sir. Purchases are
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made on limited tender basis.

(b) and (c). During the last two years
purchase orders amounting to approximately
Rs. 5.5 lakhs have been placed by different
divisions of HAL both on private and public
sector Companies. These orders are placed
by “ditferent division of HAL based on the
offers received against tender enquiries, on
pricz and quality considerations.

=
“Coal Projects Pending Clearance”
2828. SHRI HANTARAM
POTDUKHE: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) whether a large number of coal
projects of the Central Coal Fields Limited, a
subsidiary of Coal India Ltd. are awaiting
clearance from the Environmental Appraisal
Committee;

(b) if so, the reasons for holding up
these coal projects;

(c) whether any further delay caused in
their clearance is likely to seriously affectthe
coal production thus upsetting the laid down
targets of production during the current Plan;
and

(d) the steps being taken to clear these
projects without any further delay?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR!I NILAMANI
ROUTRAY): (a) No, Sir. Only three projects
of Central Coal Fields Limited are awaiting
environmental clearance.

(b) These projects are pending due to
non-submission of either the essential envi-
ronmental details/action plans or proposal
for diversion of forest land involved.

(c)and(d). No, Sir. Alithe three projects
relate to already working mines. However, a
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final decision would be taker soon after the
essential details are received.

2
Co'mposnlon of Committee on Defence
Expenditure —

2829. SHRI KUSUMA KRISHNA
MURTHY: Wili the PRIME MINISTER be
pleased to state:

(a) the composition, terms of reference
and the facilities and perks extended to

Chairman and members of the Committee
on Defence Expenditure; and

(b) when the Committee is expected to
submit its repont?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Statement is given below.

(b) By 31.12.1990.

STATEMENT

Composition of the Committee on De-
fence Expenditure is as under:-

Shri Arun Singh Chairman
Members

1. Air marshal K. D. Chadha (Re-
tired).

2. Shiri C. L. Chaudhry-Financial
Adviser (Defence Services),
Ministry of Defence.

3. Lt. Gen. K. K. Hazari (Retired)

4. Lt. Gen. B. C. Nanda (Retired)

5. Vice Admiral K. K. Nayyar (Re-
tired)

6. Shri V. S. Jafa-Indian Defence

BHADRA 5, 1912 (SAKA)
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Accounts Service (till recently
Financial Adviser, Ministry of
Defence).

2. The terms of reference of the Com-
mittee are:

(a) To examine existing expendi-
tures in the Department of De-
fence and to recommend meas-
ures, structures and systems to
achieve economy and secure
optimal utilisation of available
resources.

(b) To recommend systems for the
periodic review and control of
expenditure.

(©) To examine and report on such
furtherissues as may be referred
by Government.

3. The Chairman is entitled to'a consoli-
dated fee of Rs. 10,000 per month, use of
staff car for local journeys and reimburse-
maent of telephone charges incurred by him
on the Committee’s work. While on tour in
connection with the Committee's work, he
will be entitled to TA and DA and use of
Government/Public Sector guest houses as
admissible to Government officer of the
highest grade. On joining and demitting of-
fice, he is entitled to air/rail fare between the
normal place of residence and Delhi, for self
and spouse.

4. Those Membetrs who are retired
Govemment servants are entitled to a per
diem allowance of Rs. 200/- for each day on
which they attend to the work of the Commit-
tee. They would also continue to draw pen-
sion and relief thereon. Local members are
reimbursed conveyance charges subject not
a maximum of Rs. 75/- per day and charges
for telephone calls made for the Commit-
tee’'s work from their private telephones.
Members proceeding on tour for the Com-
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mittee’s work will be entitled to Travelling
Allowance/Daily Allowance and use of Gov-
ernment/Public Sector guest houses as
admissible to Government officers cf the
rank of Secretary to Government. Shri Jafa,
a serving officer, has been appointed as a
full-time Member and shall continue to draw
his normal pay and allowaj-lces. ;

N N adX A Pl A A
\'> * Funds for Tree Plantation in M.P.

2830. SHRI LOKENDRA SINGH: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Government are aware that
in larger States like Madhya Pradesh, avery
large area of land which lies under Forests
and Revenue Departments, plantation has
not been carried out on large scale, because
of lack of funds; and

{b) if so, whether Union Government
propose to advise to the State Governments
to allocate forest and revenue lands to the
voluntary organisations on lease basis, to
make the forestation programme a success?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Afforestation and tree plant-
ing activities are being carriec out on lands,
including those of Forast and Revenue
Departments, on a year to year basis, ac-
cording to the availability of funds. The State
and Central Plan outiays sofarhave enabled
only a small portion of the wastelands to be
tackled each year.

(b) The State Governments have not
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been advised to allocate on lease basis the

-forest and revenue lands to the voluntary

organisations. However, with regard to
degraded forest lands the Central Govern-
ment has recently issued guidelines for in-
volving the village communities and volun-
tary agencies in regeneration of degraded
forests.
5%
> Youth Hostels

2831. SHRISHANTILAL PURUSHOT-
TAMDAS PATEL: Willithe PRIME MINISTER
be pleased to state:

(a) the number of Youth Hostels at
presentandthe locations thereof, State wise;

(b) whether there is any proposal o
construct more Youth Hostels in Gujarat
during 1990-91; and

{cy if so, the details thereof and the
amount sanctioned for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) A Statement of 29 youth Hos-
tels functioning/completed in the country is
given below.

(b) and (c). The construction of Youth
Hostels at Bhavrragar, Pavagadh, Surat and
Junagadh as recommended by Gujarat have
been approved in principle by the Central
Government. The work would be under-
taken as and when suitable land measuring
2to 3 acres is identified by the State Govern-
ment and handed over.

STATEMENT

S. No  Name of Youth Hoste!

States/UTs.

1 2

3

1. Amritsar

Punjab
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S. No  Name of Youth Hostel States/UTs.
1 2 3
2. Bhopal Madhya Pradesh
3. Darjeeling West Bengal
4. Imphal Manipur
5. Mysore Karnataka
6. Panaji Goa
7. Patnitop Jammu & Kashmir
8. Shillong Meghalaya
9. Agra Uttar Pradesh
10. Nainital Uttar Pradesh
11, Dalhousie Himachal Pradesh
12. Gandhi Nagar Gujarat
13. Jaipur Rajasthan
14. Panchkula Haryana
15. Kurukshetra Haryana
16. Port Blair Andman & Nicobar Islands
17. Trnvandrum Kerala
18. Ernakulam Kerala
19. Calicut Kerala
20. Aurangabad Maharashtra
21, Dimapur Nagaland
22. Secunderabad Andhra Pradesh
23. Madras Tamil Nadu
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S. No Name of Youth Hostel States/UTs.
1 2 3
24. Namchi Sikkim
25. Pondicherry Pondicherry
26. Puri Orissa

27. kanagar
28. Hassan

29. Madurai

Arunachal Pradesh

Kamataka

Tamil Nadu.

\'v> ¢ —))L§ NS &
Purchases by C. O. D. Kanpur From
Private Sector

2832. SHRIM. V.CHANDBASHEKARA
MURTHY: "Will the PRIME MINISTER be

pleased 1o state:

(a) whether Central Ordnance Depot,
Cheoki and Kanpur have been purchasing
various Painting, writing and industrial
brushes from the private manufacturers;

(b) whether the same products are
available from some public sector compa-
nies for purchases;

(c) if so, the reasons for buying these
products from private sector alone; and

(d) the details of purchases made dur-
ing the last 3 years from both public sector as
well as private sector companies?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Yes, Sir.

(b) No Public Sector company has as
yet been identified as a source of Supply for
this item by the competent authority (Direc-
tor General of Quality Assurance).

(c) does not arise.
(d) The details of purchases made

during the last three years from private sec-
tor companies are given below:-

1986-87 1987-88 1988-89
Brushes Painting 2141 6430 9908
Brushes Writing 2378 5604
Brushes Miscellaneous 9064 12366 3708
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1377
Lack of Poliution Control Measures by
Cement Plants

2833. SHRI SRIKANTHA DATTA
NARASIMHARAJA W AR: Will the
Minister o IRONMENT AND FORESTS
be pleased to state:

(a) whether cement plants in different
parts of the country have nottaken adequate
poliution control measures;

(b) whether Government have made
any estimate on the extent of poliution caused
by each of them; and

(c) if so, the details thereof, plant-wise
and preventive measures taken in this re-
gard?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a) to (c). Standardsforcement
manufacturing units have been notified under
the Environment (protection) Act, 1986.
These standards are based on the size and
location of the unit. An assessment on the
levels of emissions fromthe cement plantsin
the different states has been done by the
State Pollution Control Boards. Of the 94
cement plants, 58 are complying with the
standardsthat have been laid down, 25 have
been given a timebound implementation
programme, 6 are closed and five have not
yet given a programme of implementation.
’\7 Tawrs av—h Koo -mad

Shrinking of Lakes

2834. PROF. RAM GANESH KAPSE
Will the Minister of ENVIRONMENT AND

FORESTS be pleased to state:

{a) whether a number of natural water
lakes, including Dal Lake, in Kashmir, have
shrunk considerably:

(b) if so, the total number of such lakes,
their names and the States/districts where
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they are situated with their original and pres-
ent area and the reasons for their shrinking;
and

(c) the details of steps being taken to
give a new life to such dying lakes?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir.

(b) No comprehensive list of such Lakes
is available but the’ common reasons for the
shrinkage of Lakes in India are siltation,
encroachment, weed growth and eutrophi-
cation.

(c) Under the programme called “Con-
servation Programme for Wetlands® some
natural lakes have been identified for con-
servation and preparation of management
action plan. Assistance has been provided
for such lakes towards:

0] Survey and Demarcation

(ii) Weed Control

(iii) Measures to control siltation
(iv) Monitoring of water quality
v) Soil conservation
(vi) Protective Measures
(vii) Afforestation
(viii) Environmental Awareness
[Translation)

\ 18
Free Text Books to Students in Delhi

2835, SHRIM. S. PAL: Will the PRIME
MINISTER be pleased to state:

(a) whether free text-books are being
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distributed to students in the Primary Schools
of Municipal Corporation of Delhi;

(b) if so, how many months after the
beginning of each Session Students are
usually distributed such books; and

(c) if these books are not distributed on
time, and reasons for the delay thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT, (SHR! CHIMANBHAI
MEHTA): (a) Yés, Sir.

(b) and (c). Municipal Corporation of
Delhi purchases the textbooks from the
Bureau of Text Books, New Delhi on ad-
vance payment. Such books are generally
delivered on the opening of the schools after
summer vacation, i. e., about three-four
months after commencement of the session
in April. Delays do occur due to non-issue of
cheques or non-printing of books in time.
M.C.D. makes all efforts to distribute the text
bocks as soon as possible after the begin-
ning of the academic session.

[English] E MC\/‘
\ A

Ban on Private Tuition

2836. SHRIA. K. ROY: Wiltthe PRIME
MINISTER be pleased to state:

(a) whether Government are aware that
Professors and teachers even after provid-
ing them better pay scale are still continuing
private tuition at their houses on commercial
basis;

(b) whether the students are being
compelled to avail this private coaching
classes at huge expenses only to pass the
examinations in these hard days as many
Protessors and Teachers are not performing
their moral duties and social responsibility to
build up the future of the nation by holding
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the private tuition ciasses regularly; and

(c) if so, the action taken or proposed to
be taken to ban private tuition?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (c). While Government is
generally aware that some College and
University teachers engage in private tui-
tions, no specific complaints have been
broughtto the notice of Government or UGC.
UGC has, however, formulated a code of
protessional eithics which has been circu-
lated to ali the universities and colleges. The
code provides that teachers should refrain
from undertaking any other employment and
commitment including private tuitions and
coaching classes which are likely to interfere
with their protessional responsibilities. It is
for the Universities and Colleges and teach-
ers themselves to follow the code of profes-
sional ethics.

140 :
Employment to Deﬁendants of De-
ceased Employees of Ordnance Fac-
tory, Muradnagar

Rt IR
B ZSUTYQE

2837. SHRI K. C. TYAGI: Wil the
PRIME MINISTER be pleased to state:

(a) the number of applications received
by Ordnance Factory, Muradnagar from the
dependants of the deceased employees for
employment on compassionate grounds
during the last three years;

(b) the number out of them who have
been given employment with complete de-
tails of the persons employed, date of their
applications received, date of giving them
employment and the reasons for delay, if
any;

(c) the number of cases that have been
rejected and on what grounds, application-
wise; and
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(d) the number of cases still under
consideration with complete details of the
applications received and the reasons for
delay in providing them employment?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) 90 applications were re-
ceived during the period from 1.4.87 to
31.7.90.

(b) Forty Four Cases. Details are given
below inthe Statement - I. Belated furnishing
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of requisite documents by the candidates,
unavoidable circumstances holding up
completion of administrative processing and
pre-recruitment formalities contributeto delay

‘in some cases.

(c) Thirty cases, details are given in
Statement - 1l below.

(d) Sixteen Cases. Requisite details,
alongwith the present status, are given in
Statement - i below.
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3 Promotional Av&hues of AFHQ staff thereof to the_Vishwa Hindu Parishad

Stenographers Grades
‘A’ and ‘B’

2838. SHRIJANAK RAJ GUPTA: Will

the PRIME MINISTER be pieased o state:

(a) whetherin CSSS, Grades ‘A’and ‘B’
Stenographers, are at present provided with
about 25 per cent promotional avenues to
Group ‘A’ posts;

(b) whether similar avenues are avail-
able to such Stenographers of AFHQ; and

(c) the action proposed to be taken by
Government for providing AFHQ Stenogra-
phers with promotional avenues equaltothe
avenues available to CSSS Stenographers
Grade ‘A’ and ‘B'?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) and (b). No, Sir.

{c) Though the Armed Forces Head-
quarters Stenographers’ Service ispatterned
on the Central Secretariat Stenographers’
Service, in view of the variance between the
strength and profile of the two cadres and
because of the administrative and organisa-
tional requirements of the latter, it is not
practicable to provide identical promotional
avenues in all respects to the members of

the two Services. P/‘
an VXL

73 3N
Newsitem Caplioned “ Officlal Lab.
Used for Tests”
2839. SHRI ABDUL SAMAD: Will the
PRIME MINISTER be pleased to state:

(a) whether the attention of the Govern-
ment has been drawn to a report appearing
inthe “Sunday Oberver”, New Delhiof 1 July,
1990 about technical assistance stated to
have been rendered by the Central Building
Research Institute, Roorki or some senior

for testing the building material for the pro-
posed Ram Janmabhaocomi Mandir at
Ayodhya;

(b) if so, thefactsthereon and the action
taken by the Government in this regard; and

(c) whether the C.B.R.l. or any other
C.S.1.R. facility is permitted to extend such
assistance to private parties under formal
contract or an informal basis?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M. G. K. MENON): (a) Yes,
Sir.

(b) An oral enquiry was made by a
representative of Shri Ram Janmabhoomi
Nyas, New Delhi regarding the possibility of
technical evaluation of Makrana Marble and
red sand stone at CBRI. He was informed
that currently tacility for this did not exists at
Central Building Research Institute (CBRI).
This was subsequently confirmed in writing.

(c) CBRIprovides consultancy services
to private parties only within the areas of
activity of the Institute and under guidelines
on technology transfer issued by the CSIR.
These are on the basis of a formal contract.

[ Translation]
!
Amount invested in Public Sector
Undertakings in Gujarat
2840. SHRI KASHIRAM RANA: Will
the PRIME MINISTER be pleased to state:

.a) the total amount invested by the
Union Government in various Public Sector
Enterprises in Gujarat till 31.3.90 and the
number of enterprises in which the invest-
ment has been made;

(b) the detaiis of profit earned and loss
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suffered by these industries during 1989-90;
and

(c) the details of the amount invested in
Public Sector Enterprises in all the States of
the country?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) to (c). Invest-
ment in gross block, profits earned or losses
incurred by the Central Public Sector Enter-
prises with their registered offices in the
State of Gujarat and in all the other States
during 1989-90 will be available after receipt
and compilation of the annual audited ac-
counts of the enterprises towards the end of
this year.

[English]

\15

Rajasthan Atomic Power Station
————

2841. SHRI AMAL DATTA: Will the
PRIME MINISTER be pleased to state:

\ 4 »
Nu sl e - f

(a) the present state of thefirst two units
of Rajasthan Atomic Power Station;

(b) whether this project is' now being
renamed as ‘Rawatbhatta’;

(c) if so, the reasons therefor;

(d) whether some further units are
being constructed and still further units have
been planned for construction at the same
site; and

(e) if so, on what basis ad at what cost
the construction of further projects in Rajast-
han have been approved?

THE MINISTER OF STATE IN. THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M. G. K. MENON): (a) Thefirst
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two units of Rajasthan Atomic Power Station
(RAPS) are presently in operation.

(b) No, Sir.
(c) Does not arise.

(d) Yes Sir. Two more units each of 235
MWe capacity (RAPP 3 & 4) are under
.construction. In addition, four units, each of
500 MWe capacity, (RAPP 5-8), will be set
up at the same site.

(e) The basis of setting up of additional
units are suitabilility of the site, availability of
necessary infrastructure and meeting the
electricity needs of the Northern Electricity
region including Rajasthan, which is located
at great distance from the coal fields making
the generation of thermal power much more
expensive than near the pit-heads. The
sanctioned cost estimate of units 3 & 4 of
Rajasthan Atomic Power Project, presently
under construction, is Rs. 711.57 crores.
The additional units (RAPP 5-8) proposed to
be set up at this site are of a new largertype,
namely 500 MWe, and the detailed cost
estimates will be finalised after environmental
clearance is obtained and basic financial
sanction acogrded by the Government.

176 Nudeeh £1e44

Scarcity of Water for New Atomic

Power Unit in Rajasthan

2842. SHRI AL DATTA: Will the
PRIME MINISTER be pleased to state:

(a) whether Government are aware that
there is acute scarcity of water at the site
where construction of two further units of
Atomic Power Plant has been taken up in
Rajasthan; and

(b) the requirement of water for the
Atomic Power Plant and the availability of
water at that site in Rajasthan?
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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M. G. K. MENON): (a) There
is no shortage of water to meet the require-
ments of Rajasthan Atomic Power Station
(RAPP Units | & 11) in operation, or of Rajast-
han Atomic Power Project (RAPP 3 & 4)
under construction, While it is true that the
lake level of Rana Pratap Sagar had gone
down considerably during the summer
months, it did not affect the plantoperationor
project construction.

(b) The availability of water forthe units
at the site is from Rana Pratap Sagar reser-
voir. The drawal of water at the operational
stage for the 2 units i.e. 3 & 4 will only be
about 3000 cubic metres per hour, due to
adoption of Natural Draft Cooling Tower for
condensercooling. During construction stage
the peak requirement of water is about 300
cubic metres per hour for RAPP 3 & 4.
|77 Na .

Order Placed by M.D.L. for Steering,
Gear and Stabilizers

2843. PROF. SAVITHRI LAKSH-
MANAN: Wil the PRIME MINISTER be
pleased to state:

(a) whether Indian navy, through
Mazagaon Dock Limited, Bombay, placed
any order in May 1988 for Steering, Gear
and Stabilizeer controls for ships;

(b) if so, the details thereof;

(c) whether the Navy is now proposing
to split the order; and

(d) if so, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) The orders for Steering
Gear and Stabilizer controls were placed in
July, 1988.
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(b) Orders valued at Rs. 2.42 crores
have been placed.

(c) No, Sir.

ég) Question does not arise.
| :
[

Proposal to Take Over Private Recog-
nised Schools

2844. SHRI KIRPAL SINGH: Will the
PRIME MINISTER be pleased to state:

(a) whether Government propose to
take over the private recognised schools in
Delhiwhich are running on Government land
where the number of students are 600 or
more; and

(b) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) No, Sir.

(b) There is no such paolicy to take over
schools on the basis that they are running on
Government land with 600 or more students.

o

Transfer Policy of Technical and
Administrative Staff of NCERT

2845. SHRI HARISH PAL: Will the
PRIME MINISTER be pleased to state:

(a) the transfer policy being followed in
respect of technical and administrative staff
of NCERT;

(b) whether some storekeepers were
transferred recently in contravention of the
exisung policy; and

(c) if so, the reasons thersfor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI!
MEHTA): (@) The transfer of the technical
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and administrative staff of the NCERT is
generally effected keeping in view adminis-
trative efficiency and exigencies.

(b) Some Storekeepers were trans-
ferred recently as partof the effortto improve
the functioning of the stores in the NCERT.
The storekeepers transferred had completed
five years or more in a particular store.

VA

(c) Does not arise.

Sandai-Wood Forests

2846. SHRIJANARDHANA POOJARY:
SHRIP. R. KUMARAMANGA-

Will the Minister of ENVIRONEMTN
AND FORESTS be pleased to state:

(a) the total area under Sandalwood
forests in Karnataka as on 31 July, 1990;

(b) what was the area in the same
period in 1988 and 1989:

(c) the steps taken to check denudation
of sandalwood forests and to increase it;

(d) whether Government propose to
develop sandal wood forests in any other
part of tha country; and

(e) if so, the details thereof?

THE MINISTER OF ENVIRONMENT
AND FOREST (SHR! NILAMANI
ROUTRAY): (a) According to information
given by Government of Karnataka, the total
area under sandalwood forest in Karnataka
as on 31st July, 1980 is as follows:-

) Sandalwood plantations: 200
hectares.

(i1) Natural Sandalwood in mixed
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forests: approximately 12 lakh
hectares.

In addition Sandalwood accrues on pri-
vate lands the area for which has not been
computed.

(b) The area under sandalwood forest
during 1988, 1989 and 1990 has remained
unchanged.

(c) Stepstaken to check denudation of
sandalwood forest include:

(1) Financial assistance for an amount
of Rs. 20 lakhs and Rs. 40 lakhs has been
provided to Government of Karnataka and
Tamilnadu respectively for procurement of
arms and equipment to equip forest officials
in protection of sandalwood forests.

(2) Steps have been initiated to make a
uniform legislation involving sandalwood
trade all over the country.

(3) Export of sandalwood pieces of
more than 50 gms. weight has been banned.

(4) Guidelines have been issued to the
State Governments in respect of the follow-
ing:-

0] Legal procurement certificate ot
one State should not be valued
in other States.

(i) Amount of reward to informers
should increase from the pres-
ent rate of 5% 10 20% of the value
of wood seized.

(iii) Common Task Force of 3 States
of Kerala.; Karnataka, and
Tamilnadu should be formed
which should include officials of
both Forest-and Police Depart-
ments for operating in the border
areas.
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(d) and (e). The Government is not
proposing to develop sandalwood forests
outside its natural zone of di§/1ribution.
81 SCs [STs [Ol (s
SC/ST Teachers in Deihi Administration
. .
2847. SHRICHHAVIRAMARGAL: Will
the PRIME MINISTER be pleased to state:

(a) the total number of Post Graduate
Teachers, Vice Principals and Principals
separately in the Schools of Delhi Admini-
stration and the number of persons belong-
ing to Scheduled Castes and Scheduled
Tribes out of them;

(b) whether the quota reserved for S.
C./S.T. in these categories has been ful-
filled;
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(c) if not, the reasons therefor:

(d) the total number of P.G.Ts pro-
moted as Vice Principals since 1983 and the
number of persons belonging to S. C./S.T.
out of them; and

(e) by whenthe reserved quota is likely
to be fulfiled?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA): (a) According to the information
furnished by Delhi Administration the pres-
ent strength of Post Graduate Teachers,
Vice-principals and Principals belonging to
General Category and SC/ST Category is as
follows:

post Graduate Vice Principals Principals
Teachers
Others 4950 528 331
SC/ST 832 10 103
(Percentage of SC/ST) 14% 1.8% 23.7%
Total 5782 538 434
(b) No, Sir.

{c) The SC/ST quota could not be filled
up due to non-availability of eligible candi-
dates in the feeder category for promotion. In
the cases of PGT, 75% of posts are tilled by
promotion and 25% by direct recruitment.
Posts of Vice Principals are filled only by
promotion. Posts of Principal are filled 50%
by promotiio and 50% by direct recruitment.

. {(d) According to the Delhi Administra-
tion 816 Post Graduate Teachers have been
promoted to the post of Vice-Principals to

date, out of which 15 belong to the Sched-
uled Castes. Out ofthese, 5 have since been

‘promoted as Principals.

(e) As regards filling up the reserved

posts falling under direct recruitment quota,
the Delhi Administration has already issued
an advertisement for direct recruitment for
the posts of Post Graduate Teachers and for
two vacant posts of Principals a requisition
has been sent to U.P.S.C. Where a backlog
of promotion vacancies exists, it is filled as
per rule as and when eligible candidates
become available.
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Complaints Against T. V. Companies

2848 SHR!I SARJU PRASAD
SAROJ Wili the PRIME MINISTER be
pleaseéd to state

(a) whether TV companies particularly
Onida TV are not attending the service
compilaints of the consumers promptly,

(b) Ut so, whether Government have set
up any radraessal cell for gnievances of the
consumers,

(c) the remedial steps Government

propose o take against such companies,
and

(d) whether the service charges of
these companies are unreasonably high and
it so the reasons thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL -
OGY (PROF M G K MENON) (a)to (c)
Underthe Consumer Protection Act, 1986, a
three tier quasi-judicial machinery at distnict,
state and national level for redressal of
consumer grievances has been set up A
Consumer Interface Cell s also operating in
the Department of Electronics which takes
up the complaints from consumers directly
with the manufacturers of consumer elec-
tronictems Durnngthe period January 1989
to July 1990, 56 complaints pertaining to
vanous TV brands (including two relating to
the Onida brand) were received by the cell
These were taken up with TV Set manutac-
turers and most of them have been resolved
to the satisfaction of the customers

(d) After sales service during the war-
ranty period is provided free of charge by TV
compantes Afterthis period, acustomercan
aithar enter into an annual service contract
with the company or ask for service centres/
dealers/individual service technicians As

- o~ AUGUST 27 1990
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par information received from Indian TV
Manufacturers Association, annual service
contract charges vary from company to
company and typical Charges are Rs 250/-
for B&W TV and Rs 400/- for colour TV
Typical charges for one time service are Rs
35/-tor B& W TV and Rs 75/- for colour TV

it any consumer constders thatthe serv-
ice charges ol any company are unreason-
able, he can seek redrassal of hus guevance
through the machinery set up under the
Consumer Protection Act 1986

L
/,;\ ,ci. \. ’ \
Book Policy

2849 HRI_GIRDHARILAL BHAR-
GAVA Wil the P ISTER be

proased to state

[ Translation)

| o4

(a) whether there 1s any Book pclicy of
Government,

{b) whether Sahitya Akademi and the
Publication Division are also engaged mn
publishing the books in addition to the Na-
tional Book Trust, and

(c) whether Government propose to
entrust the work of formulating the National
Book Policy and its implementation to the
National Book Trust and # so, the details
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) No, Sir

(b) Yes, Sir.

(c) No, Sir
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[(English]
185
Strike at Indian Rare Earths Limited
Gopalpur, Orissa
a————

2850. SHRIGOPINATH GAJAPATHI:

Will the PRIME MINISTER be pleased to
state:

(a) the reasons for the frequent strikes
at Indian Rare Earths Limited, Gopalpur in
Orissa, and

(b) the details of the steps taken by the
Government for the solution of the problems
and to restore peace and normalcy there?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M. G. K. MENON): (a) There
wasonly oneinstance of astrike,from 31 7 30
to 7 8.90, duning the entire period of about 12
years, at the factory of Indian Rare Earths
Ltd., located at Chhatrapur in Onssa There

are no reasons for repeated strikes In the
said plant.

(b) The strike mentioned in (a) above
was resolved by way of signing a settlement
under Section 12 (3) of Industnial disputes
Act, arrived atby the Union and the Manage-
ment As a result the strike has been called
off and normalcy has been restored.
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[Trfréslation] Uof 1 2eadaond
\

>
Adult Education Programme In U. P.

2851. DR. BENGALI SINGH. Will the
PRIME MINISTER be pleased to state:

(a) the number of Government and
voluntary instritutions at present working in
Uttar Pradesh under the Adult Education
programme;

(b) the details of annual financial and
other assistance being provided to these
institutions;

(c) whether their work is being re-
viewed; and

(d) if so, the results thereot?

THE MINISTER OF STATE W THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) and (b). Government of Uttar
Pradesh 1s running 32,400 Adult Education
Centres under 63 Rural Functional Literacy
Projects (Centrally Sponsored Scheme) and
45 State Adult Education Programme (State
Scheme) during the current year, in addition
to 510 Adult Education Centres under Uni-
versity Sector Estimated cost for one year
for 108 projects 1s Rs. 1 68 crores. The
number of voluntary institutions with details
of financial assistance provided is given
below:

Year No. of voluntary institutions Total grant released
1987-88 84 Rs. 1,39,39,570.00
1988-89 48 Rs. 65,52,259.00
1989-90 98

Rs. 3,10,55,507.00

Siate Resource Centre at [Lucknow
provides training and other technical support

to these institutions.
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(c) Yes, Sir. Adult Education Programme
in Uttar Pradesh is being evaluated by an
Evaluation Division set up by State Govern-
ment as well as External Evaluation Agen-
cies identified for this purpose. Officers of
the Adult Education Department of Govern-
ment of Uttar Pradesh also generally over-
see the work of these voluntary institutions
and send reports whenever necessary.
Besides, Government of India had set up
Joint Evaluation Teams to evaluate the work
of voluntary agencies in 1987.

(d) During 1987-88 Joint Evaluation
Teams consisting of a representative of
Government of India, a representative of
State Government and a non official mem-
ber had conducted evaluation of voluntary
agencies. The voluntary agencies were
graded based on their performance as de-
tailed below:-

A3 B/27 C-115 C-2/16 D/21

The above categorisation wasbased on
the following criteria:-

A - Voluntary Agencies whose
performance was found
absolutely satisfactory.

Voluntary Agencies which
implemented the pro-
grammae sincarely with short-
comings.

Voluntary Agencies which
implemented the pro-
grammae sincerely with short-
comings.

Voluntary Agencies which
are not capable enough for
continuing programme.

Voluntary Agencies whose
performance was not at all
satistactory or whose bonafi-
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des could also be doubtful.

Appropriate follow-up action is being
taken wheraver report is adverse.

English ,
Clearance to Upper Budhira and
Uppatunga Schemes

2852. SHRI D. K. NAIKAR: Will the

PRIME MINISTER be pleased to state:

(a) whether Karnataka Government
has sent Upper Budhira and Uppatunga
projects for clearance of the Planning Com-
mission;

(b) if so, the details thereot;

(c) whether the Planning Commission
has cleared these projects; if so, the details
thereof; and

(d) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) No, Sir.

(b) to (d). Do not arise.

RN

b

C & AG’s Observation on CSIR Review
Committee

2853. PROF. VIJAY KUMAR
MALHOTRA; Willthe PRIME MINISTER be

pleased to state:

(a) whether any action has been taken
on the observation of C & AG in respect of
CSIR Review Committee 1988 as contained
in Paras 39 to 52 of his Report on Scientific
Departments pertaining to CSIR (No. 2 of
1990) for the year eding 31-3-1989.
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(b) if so, the reaction of Government on
the observations of C & AG; and

(c) whether Government propose to
take any remedial action in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M. G. K. MENON): (a) to {c).
Of the 14 paras pertaining to CSIR namely
39 to 52 in the C & AG's Report for year
ending 31st March, 1989 on Scientific De-
partments (No. 2 of 1990), only para 50 "
Continuance of Research on Centre of
Central Institute of Medicinal and Aromatic
Plants at Tung, Darjeeling”, relates to the
CSIR Review Committee, 1988. This Centre
has since been closed w.e.f. 16.5.1990.

Of the remaining 13 paras of the C &
AG’s Report, action has since been com-
pleted in respect of six paras (para 39,42,43,
46,47 & 48). Concerning the remaining 7
paras (Para No. 40,41,44, 45,49, 51 & 52)
vigorous efforts are being made to complete
the action at the earliest. |

1%9 News 22eicarad

Drinks at a Party Hosted at Com-

mowealth Games In Auckiand

2854. SHRI ARVIND NETAM: Will the
PRIME MINISTER be pleased to state:

(a) whether Government have since
completed investigations regarding serving
drinks at a party hosted during the last
Commonwealth Games in January, 1990 in
Auckland,;

(b) if so, the outcome thereof; and

(c) the action taken against officials
held responsible?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA): (a) and (b). Govwt. had called for a
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report from the Chef-de-Mission and also
comments of the Indian Olympic Associa-
tion. It has been reported that the Indian
Contingent hosted a Dinner (Reception) on
January 26, 1990 at Gandhi Hall, Auckland.
Apartfrom prominent local Indians and Chef-
de-missions of various Contingents from
neighbouring Countries, the representatives
of some other selected countries, the Chair-

-man of the Commonwealth Games Commit-

tee, President and Chairman of the Games
Organising Committee and the Governor
General of New Zealand attended the Re-
ception. Similar Receptions were also hosted
by others in which drinks, including liquor,
were served. Atthe Reception hosted by the
Indian contingent, soft drinks were served
along with wine and beer.

(c) No official has been held respon-
sible. However all National Sports Federa-
tions and the Indian Olympic Association
have been advised to avoid serving of even
be%r and wine on such functions.

\'i a g
Small Farmers and Landless Farmers
Below Poverty Line o

2855. SHRI BABANRAO DHAKNE:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government have made
any assessment about the percentage of
small farmers and landiess labourers who
are likely to go below poverty line due to
severe flood conditions and drought in vari-
ous States;

(b) if so, the details thereof; and

(c) the remedial steps taken or contem-
plated by the Union Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHR!
BHAGEY GOBARDHAN): (a) No, Sir.
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(b) Does not arise.

(c) As per the Ninth Finance Commis-
sion’s recommendations, (as aiready ac-
cepted by the Govt. of India) Union Govern-
ment is to contribute each year 75% of the
calamity relief fund prescribed by the com-
mission for each State. The provision of
relief is the responsibility of the State Gov-
ernment.

LN

Education Through Correspondence

2856. SHRI PRATAPRAO B.
BHOSALE: Will the PRIME MINISTER be
‘pleased to state:

(a) whether some Government institu-
tions are imparting school education through
correspondence;

(b) if so, the names of these institutions
and courses being conducted by these insti-
tutions with criteria for admission to each
course.

(c) whether some recognised and un-

AUGUST 27 1990

Written Answers 192

recognised institutions are also imparting
school education through correspondence;

(d) if so, the names of these institutions
with course being conducted by each such
institution;

(e) whether Government propose to
take some action against unrecognised in-
stitutions for imparting education in an illegal
manner;

(f) if so, the details thereof; and
(g) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (g). The courses offered by
and the admission criteria in the National
Open Schoo! (NOS), an autonomous or-
ganisation set up by the Government of India
and Patrachar Vidyalaya at Delhi Admini-
stration imparting School education through
correspondence are:-

Courses otfered

NOS

Patrachar Vidyalaya

Bridge, Secondary and Senior Secondary

Secondary and Senior Secondary (only in Humanities,

Commerce and Science Streams) as per CBSE-

syliabi.

Admission criteria

NOS (i)

(i)  Secondary :

(iiiy  Senior
Secondary:

Patrachar Vidyalaya

Bridge:

In Class X

Class V pass or educational
ability equivalent to Class V.

Class VIl pass or educational ability
equivalent to class VIII.
Class X pass.

Class Vill pass
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In Class Xl
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Class Xl pass. however, girl
students who have passed
matric/Secondary/SSLC/High
School in previous year can
seek admission direct to
Class X!l

2. The Boards of Secondary Education
of Madhya Pradesh and Rajasthan and the
Boards of Secondary/Higher Secondary
Education of Tamil Nadu have also started
correspondence courses. The details about
their courses and admission criteria are not
available.

3. The various Boards from time to time
request recognised schools to act as institu-
tions for contact programmes which are
usually part of the correspondence courses.
All correspondence courses in School edu-
cation are required to be recognised by the
concerned Board. No information is avail-
able with Government on unrecognised in-
stitutions imparting school educationthrough
correspondence.

i Y 2 oot
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Office of Central Environmental
Devision in M. P.

2857. SHRI BRAGHAVJI: Will the Min-
ister of ENVIRONEM FORESTS

be pleased to state:

(a) whether no office of Central environ-
mental division has so far been set up in
Madhya Pradesh;

(b) if so, the rasons therefor;

(c) the criteria for setting up of an office
of this division;

(d) whether there is any proposal to set
up an office of this division in Madhya
Pradesh; and

(e) the names of the States in which
these offices have ot baen set up so far and
the reasons therefor?

THE MINISTER OF ENVIRONEMENT
AND FORESTS (SHRI NILAMAI
ROUTRAY): (a) A Regional Office of the
Ministry has been established at Bhopal in
Madhya Pradesh.

(b) Does not arise.

(c) Regional Offices are opened for the
sake of administrative conveience and in
public interest.

(d) Does not arise, as there is already a
Regional Office in Madhya Pradesh.

(e) Regional Offices have not been set
up in every State as each State is looked
after by one Regional Office or the other.

\)ﬁo‘% (:)'Q”\kait - ! :]_\
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o
24 Narora Atomic Power Plant

2858. $HRIMANDHATA SINGH: Will
the PRIME MINISTER be pleased to state:

(a) whether the Atomic Power Plant at
Narora in Uttar Pradesh is lying closed due
to some fautt;

(b) if so, the reasons therefor and since
when the plant is lying closed; and

(c) how does the Government propose
to start its functioning without any further
delay?
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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) No, Sir.

(b) Does not arise.

(c) Thefirst unitof Narora Atomic Power
Project which has been authorised for op-
eration upto 75% of full power by Atomic
Energy Regulatory Board has been operat-
ing at a power level of 150 MWae since July
1990. The second unit of the same plant, is
expected to achisve criticality in Dacember,
1990.

7
\A = Industries Causing Potiution

2859. SHRI BHABANI SHANKAR
HOTA: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Government have identi-
fied 900 industrial units causing serious
pollution to the environment in the country; if
so, the details thereof, State-wise;

{b) if not, the reasons therefor; and

(c) what are the main pollutants found
1o be poliuting the atmosphere and what
measures have been initiated or proposed to
deal with the problems?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a) and (b). the Government
have identified the categories of industries in
the country which have high pollution poten-
tial.

(c) Emissions of carbon monoxide,
oxides of nitrogen, sulphur dioxide, lead and
suspended particulate matters are the major
cause of air pollution. The government have
taken the folfowing action for pollution con-
trol:—
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(i)

(iii)

(iv)

V)

(vi)

(vii)

(viif)
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The Air (Prevention and Controlof
Pollution) Act, 1981 and the Envi-
ronment (Protection) Act, 1986
have bean enacted.

15 standards have been notified
for major air polluting industries.

The Central Poliution Control
Board and 23 State Pollution
Control Boards have been set up
1o implement the standards, grant
consent to establish, and launch
prosecution against the default-
ing units.

160 air quality monitoring stations
have been set up in the country.

Prosecutions have beenlaunched
against 830 defaulting units under
the Air (Prevention & Control of
Pollution) Act, 1981, and Environ-
ment (Protection) Act, 1986; 795
cases have been in favour of the
Boards.

Concessional rate of customs duty
and excise rebate for poliution
abatement equipment, high rate
of depreciation allowance and
exemption from capital gains tax
for units which shiftfrom congested
urban areas are given as incen-
tive to industries for controlling
poliution.

Research and development pro-
gramme are funded.

An Action Plan has been formu-
lated which prescribes priorities
for controlling pollution from ma-
jor poliuting units in a specified
time-schedule.
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Printing Paper to Andhra Pradesh
‘——*“*—w“
2860. SHRIJ. CHOKKA RAO:
SHRI B.N. REDDY:™
Will the PRIME MINISTER be pleased
to state:

(a) the quantum of white printing paper
allocated to Andhra Pradesh State at conces-
sional rate for text books, exercise note
books etc. during the year 1989 and the
actual quantity supplied during that year;

{b) whether Government are aware that
due to short supply of paper the Andhra
Pradesh Government is unable to print text
books, note books; and

(c) if so, whether Gevernment propose
to release balance quota of 1989 and 1990
immediately?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR{ CHIMANBHAI
MEHTA): (a) Duringthe year 1989, the State
of Andhra Pradesh was allotted 5,278 MTs
of concessional white printing paper against
which Hindustan Paper Corporation has so
far supplied around 1,908 MTs.

(b) and (c). The supply of paper by
Hindustan Paper Corporation to the educa-
tion sector in the States/UTs. including the
State of Andhra Pradesh has been behind
schedule due to certain difficulties faced by
the Corporation such as spurt in the cost of
production and natural calamities.

Department of Education has issued
necessary instructions to the Corporation to
putin all possible efforts to effect supplies as
per allotments made by the Department of
Education. However, the subsidy scheme is
not meant to meet hundred per cent require-
ments of paper of the education sector in the
States/UTs.
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‘q g(.‘-ontrol of Air, Water and Nolse
Pollution”

2861. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether loan or grant is proposed to
bagiven to industries by financial institutions
to take measures to control air, water and
noise pollution;

(b) it so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). Loanstothe indus-
trial units for manufacture and installation of
pollution control and abatement equipment
are available at concessional rate of interest,
which is 2 1/2% less than the normal rate of
lending. Discussion are also going on with
the World Bank for an Industrial Pollution
Control Project to be implemented in the
States of Uttar Pradesh, Maharashtra,
Gujarat, and Tamil Nadu. The quantum of
financial assistance in the shape of loan to
industrial units, for undertaking pollution
control measures, available under this proj-
ect has not been finalised.

(c) Does not arise.

\ N Demands of ITI Students

earerm

2862. SHRI ASIM BALA:
e i e oy g SO AT
SHRI RAM SINGH SHAKYA:
Will the PRIME MINISTER be pleased
to state:

(a) whether a Committee has been
formed to examine certain demands of In-
dustrial Training Institute students in Delhi; it
s0, the details thereof;
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(b) the date by which the committee is
likely to submit its report; and

(c) when these demands are to be met
by the Government?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) According to information re-
ceived from Delhi Administration there are
no demands received from ITI students in
Delhi. Therefore, no committee has been
formed to examine the same.

(b) and (c). In view of (a) above, ques-
tions do not arise
\a»
“Projects to Check Pollution of River
Ganga”

2863. SHRI MADHAVRAO SCINDIA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

AUGUST 27 1990
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(a) the details of the projects, drawn up
for removal of pollution from Ganga (i) which
have so far been implemented, (ii) which
have not so far baen implemented, and (jii)
those which havabeen partially implemented
under the Ganga Action Plan;

(b) the expenditure so far incurred on
each and their original estimated cost; and

(c) by what time entire programme is
likely to be implemented indicating the likely
completion of each project?

THE MINISTER OF -ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) to (c). Under the Ganga

-Action Plan, atotal of 262 schemes have ben

sanctionedfor abatement of pollution of River
Ganga in the three States of Uttar Pradesh,
Bihar and West Bengal. A statement show-
ing the details of the .schemes, is given
below. The first phase of the Ganga Action
Plan is likely to be completed in the first
quarter of 1993.
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Vlolatlon of Labour Laws In C.M.C. Ltd

2864. SHRI KARIA MUNDA: Will the
\PRIME MINISTER be pleased to state:

-~ (a) whether some cases of violation of
Y norms of labour laws have come to the
notice of Government in the Computer Main-

tenance Corporation Limited; -

(b) if so, the details thereof and whether
Government have conducted any enquiry in
this regard;

(c) if so, the details thereof and if not,
the reasons therefor; and

(d) the number of recruitments made
during the last three years in the CMC Ltd.
and how many of them have gone to labour
courts?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) No vio-
lation of any labour law by CMC Lid. has
come to the notice of Government.

(b) and (c). Do not arise.

(d) Atotal number of 1138 recruitments
wera made during the last three financial
years viz. 1987-88, 1988-89 and 1989-90.
Out of them, one employee has gone to the
Labour Court.

[Translation]

202

Corruption Cases Against Officers of
All India Service

2866. SHRIK.D. SULTANPURL: Will
the PRIME MINISTER be pleased to state

the State-wise number of officers belonging
to All India Services against whom cases of
corruption have ben registered during the
last six months?
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THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP): (a) The information is
being collected-and will be laid on the Table
of the House.

[English] 0 "1
Appointment of Ex-Servicemen as
Travel Agents

2887. SHRI _PRAKASH KOKO
BRAHMBHATT: Willthe PRIME MINISTER
be pleased to state:

(a) whether Government propose to
appoint ex-servicemen as travel agents;

(b) if so, the details together with terms
and conditions thereof;

(c) whether some ex-servicemen have
also since been appointed as travel agents;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) No, Sir.

(b) Does not arise.

{c) and (d). As there is no scheme
exclusively for ex-servicemen for their rec-
ognition as travel agents, they are free to
apply for recognition as travel agents
alongwith other applicants. As such the
Ministry of Defence have no information in
the matter.

[ Translation]

—

¥
Setting up of Satellite Remote Sensing
Centre at Jalna

2868. SHRI PUNDALIK HARI DANVE:
Will the PRIME MINISTER be pleased to
state:
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(a) the progress made in regard to
setting up Satellite Remote Sensing Centre -
at Jalna; and

(b) thetime by which this Centre is likely
to start functioning?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) The
Department of Space has at present no
proposal to set up Satellite Remote Sensing
Centre at Jalna.

(b) Does not arise.

[English] AT

S pas

Establishment of Laboratory to
Conduct Physical Check up of
Sportsmen

2869. SHRI UDAYSINGRAOQ NANA-
SAHEB GAIKWAD: Willthe PRIME MINIS-

TER be pleased 15 state:

TS

roS

(a) whether Government are consider-
ing to establish a special laboratory to con-
duct physical check up of the sportsmen
participating in the International sports; and

(b) it so, when and where such labora-
tory is likely to be established?

THE MINISTER OF STATE IN. THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). The Government has
already established special laboratories at
the Sports Authority of IndiaRegional Centres
of Patiala, Delhi and Bangalore for conduct-
ing physical check-up of sportspersons about
to participate in International Sports Events.
The establishment of similar laboratories
elsewhere will depend on the projections
and allocations in the VHI Plan.

BHADRA 5, 1912 (SAKA) P 2; WEitten Answers 206

[ Translation],
596 £ 0 2 o Pehlrety
Protection of Ta] Mahal from Poliuted
Gas Released by Mathura Refinery

2870. SHRI_MANIKRAO HODLYA
T GAVIT:
SHRIJAGPAL SINGH:

SHRI KALP NATH RAI

Willthe PRIME MINISTER be pleased
to state:

(a) whether the brightness of Taj Mahal
at Agra is waning continuously for the last
several years;

(b) if so, whether one of its main reason
is the polluted gases and effluents being
released by Mathura refinery;

(c) whether this matter has been thor-
oughly investigated; and

(d) if so, the details of measures being
taken by Government to protect Taj Mahal?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT - (SHRI CHIMANBHAI
MEHTA): (a) No, Sir.

(b) Does not arise.

(c) Yes, Sir.

(d) The Archaeological Survey of India
is constantly monitoring the ambient air
around Taj Mahal, Agra for assessing the
level of sulphurdioxide, suspended particu-
‘late matter and other pollutants as well s
meteorological datain order to take remedial
measures as may be required.
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Damage to Victoria Memorial in Cal-
cutta Due to Environmental Poliution

2871. SHRI CHITTA BASU: Will the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the scientists of National
Environmental Engineering Research Insti-
tute have recently observed that there has
been a steady damage tothe marble used in
the building of the Victoria Memorial in Cal-
cutta because of growing environmental
pollution in the city; and

(b) it so, what steps have since been
taken to check and prevent the damages?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). National Environ-
mental Engineering Research Institute
(NEERI) have taken up a project in July,
1990 to study the impact of environmental
pollution on Victoria Memorial in Calcutta.
The study is expected to continue for two

ears,
yr}{‘) M
Technology Development for Indian
Languages
2872. SHRI PYARELAL KHANDEL-
WAL: _ N
DR. LAXMINARAYAN PAN-
T DEY: T T

Will the PRIME MINISTER be pleased

to state:

(a) the salient features of the pro-
gramme entitied Technology Development
for Indian Languages (TDIL) for implemen-
tation during the Eighth Plan:

(b) whether Government have since

AUGUST 27 1990
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finalised the amount to be allocated for this
programme;

(c) whether, during the course of imple-
mentation of this programme which includes
development of various learning systems,
Government propose to involve reputed
institutions engaged in research in Sanskrit
in the programme;

(d) if so, the details thereof; and

(e) the outcome of research done so.far
regarding language translation, text under-
standing, text generation and phonetics and
when was Technology Development for
Indian Languages started and the amount
so far spent on it?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON}): (a) The
salient features of the programme entitled
“Technoiogy Developmént for Indian Lan-
guages” (TDIL) are:

1. There are three thrust area for
development, namely,

(i) Learning Systems;

(i} Machine Transiation Systems;
and

(iii) Human-Machine Interface Sys-
tems.

2. Man-power development pro-
gramme in NaturalLanguage Proc-
essing (NLP) in order to meet the
special man-power requirement of
the project, involving inter-discipli-
nary experts namely computer sci-
entists, linguists, educationists and
psychologists.

3. Integration of the technologies
generated at various centres to
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produce deliverable products
through a Natural Language Proc-
essing Laboratory and constant
interaction between industry, aca-
demia and the users.

(b) An amount of Rs. 17 crores is
estimated for this programme during the VIi}
Plan; but this is yet to be finalised.

(c) and (d). During the implementation
of the TDIL programme, reputed institutions
engaged in research in Sanskrit would be
associated. To start with, aprojectwas funded
jointly at Rastriya Sanskrit Vidyapaith and
Jawaharlal Nehru University, New Delhi for
the development of Computer Assisted
Sanskrit Technology/Learning Environment
(CASTLE).

(e) Text-understanding and text-gen-
eration are being dealt with as part of lan-
guage translation. Under the CASTLE proj-
ect at JNU and Rastriya Sanskrit Vidyapith,
basic design of software for teaching alpha-
bet, their properties, Sandhis etc. have been
undertaken. A nucleus soitware system has
been designed which will be used in imple-
menting the teaching/learning lessons and
exercises. This joint project began in 1988
with a funding of Rs. 10.9 lakhs.

At C-DAC, Pune, programming envi-
ronments have been developed which allow
the use of all Indian scrips including Dev-
nagari. Basic support tools incorporating the
grammar rules such as Sandhi, Vigraha,
Shabdaroop and Dhaturoop have been
developed using LISP. The prototype of an
expert system shell called ‘Visheshagya;
has been developed, A Sanskrit intelligent
Tutoring System is being developed. This
activity began in 1988. The amount spent sc
far is Rs. 15 lakhs.

At WT Kanpur, initial efforts have been
mads in the area of translation from Hindi to
Telugu. The project was implemented dur-
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ing 1987-88 with afundir.g of Rs. 11.5 lakhs.

At National Centre for Software Tech-
nology (NCST) Bombay, the limited vocabu-
lary machine translation prototype which will
translate news stories from English to Hindi
is in progress. This activity began in 1986.
NCST is executing this as part of the Knowl-
edge Based Computer System (KBCS)
protect, and estimated expenditure towards
the total KBCS project is Rs. 80 lakhs.

~ 1O
Pollution of Damodar River
2873. SHRIBASUDEB ACHARIA;
SHRI_SANAT KUMAR MAN-

DAL:
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

e T

(a) whether Government are aware that
the poliution of Damodar river which acts as
the life line to vast areas of West Bengal and
Bihar has assumed alarming proportions;

(o) whether Government propose to
start Damodar Action Pian in consultation
with State Government of Bihar and West
Bengal; and

(c) if not, the alternative steps pro-
posed/taken to check pollution of Damodar
river?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Some stretches of the
Damodar; particularly downstream of Dhan-
bad and Girdih, in Bihar, and downsteam of
Durgapur and Raniganj, in West Bengal, are
polluted due to discharge of industrial and
domestic effluents.

(b) Schemes for cleaning the tributaries
of Ganga including Damodar can be consid-
ered during the eighth Plan subject to availa-
bility of funds.
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(c) The steps being taken to control
poliution include:

(i) Industries located on the banks
of the Damodar river have been
directed to install effluent treat-
ment plants within a time-frame,
and to treat their effluents to
prescribed standards before
discharge into the river.

(i) Consents are issued to indus-
tries to operate subject to their
adopting adequate pollution
control measures.

(iif)y Task forces have been set up to

oversee the progress made by

industries in putting up pollution
control devices.

(iv) Regular monitoring of the river

water quality is being done.

(v) Prosecutions are launched
againstthe major defaulting units.

[ Translation)

\
\ Navodaya Vidyalayas in Bihar

2874. SHRI DASA|I CHOWDHARY:
Will the PRIME MINISTER be pleased to
state:

(a) whether the previous Government
had announced that Navodaya Vidyalayas
will be established in each district;

(b) if so, the names of districts in Bihar
where these Vidyalayas have been estab-
lished; and

(c) the reasons for not establishing a
Navodaya Vidyalaya in district Samastipur
in Bihar so far?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) The scheme for Navodaya
Vidyalayas provided forthe establishment of
a Navodaya Vidyalaya, on an average, one
in each district of the country, during the 7th
Five Year Plan.

(b) A list of districts in Bihar where
Navodaya Vidyalayas have been established

is given in the statement below.

(c) A Navodaya Vidyalaya in District
Samastipur was established in 1986-87.

STATEMENT

Name of the Districts of Bihar where
Navodaya Vidyalayas have been Opened

Sl. No. Name of the District
1 2
1. Samastipur
2. Munger
3. West Champaran
4. Dumka
S. Bhojpur
6. Madhubani
7. Gumla
8. Ranchi
9. Singhbhum
10. Navada
11. Bhagalpur
12. Saharsa
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SI. No. Name of the District
1 2
13. Begusarai
14. Aurangabad
15. Patna
16. Gaya
17. Muzatarpur
18. Darbhanga
19. Purnea
20. Nalanda
21. Lohadega
22. Godda
23. Katiar
24. Vaishali
g g National Y_ggt_b_PolIcy
2875. DR. KHUSHAL PARASRAM
BOPCHE: Wil the PRIME MINISTER be

pleased to state:

(a) whether the draft a new National
Youth Policy has been prepared;

(b) if so, whether opinions of youth
representatives belonging to various politi-
cal parties have been sought thereon;

(¢) whether additional provisions has
also been made in the budget for Youth
Affairs in comparison to that of the previous
year; and
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(d) if so, the axtent thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). Yes, Sir.

(c) and (d). It has been decided to
increase the current year’s budget provision
to Rs. 265 crores for the welfare of youth
under Scheme of various Departments for
the involvement of youth in the Literacy
Drive, family welfare, educationailoans, loans
to professionals for employment and self
employment and the Trysem programme for
creation/upgradatign of skills calculated to
promote gainfuf employment opportunities.
> Y

All India Education Service

2876. PROF. RASA SINGH RAWAT:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government propose to
form an “All India Education Service” on the
pattern of other All India Services at national
level;

(b) if not, the reasons therefor;

(c) the plan of Government to raise the
standard of life of teachers and to attract
talent towards teaching profession;

(d) whether Government propose to
revise their pay scales and introduce uni-
form pay scales for the teachers throughout
the country on the basis of recommenda-
tions of Chatopadhya Committee; and

(e) whether any scheme to give awards
to college and university teachers on the
Teacher's Day is under consideration of
Government?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA): (a) and (b). The establishment of
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the Indian Education Setvice as an All India
Service is envisaged in the National Policy
on Educational (1986). A sub-Group of the
Committee of the Management of Education
set up by the Central Advisory Board of
Education was constituted to formulate de-
tailed proposals in this regard. Meanwhile all
aspects of the National Policy on Education
(1986) are currently being reviewed by a
high level Review Committee.

(c) and (d). The National Policy on
Education, 1986 envisages as under:

“The pay and service conditions of
teachers have to be commensurate to
attract talent to the profession. Efforts
will be made to reach the desirable
objective of uniform emoluments, serv-
ice conditions and provisions for re-
moval of problems to the maximum for
teachers throughout the country.”

Having regard to the above, the Gov-
ernment of India have revised the pay scales
of college and university teachers with effect
from 1.1.1986 and, for this purpose, have
extended financial assistance to the State
Governments to the extent of 80% of the
additional requirements for the purpose.

In regard to the school teachers serving
in the Union Territories, various Central
Government Departments and the Central
Autonomous Bodies, the Government of india
have revised their scales of pay keeping in
view the postulates of National Policy on
Education 1986 of and the recommenda-
tions of the Chattopadhyay Commission.
However, in view of the wide disparity in the
pay scales for schoo! teachers, it is not
immediately possible to irtroduce uniform
pay scales for school teachers throughout
the country. Such a uniformity would come
about over a period of tima. In any case it is
the responsibility of the State Governments
to improve the service conditians otteachers
under their educational institutions.
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(e) No, Sir.
[English] | b

Committee on Defence Expenditure
e
2877. SHRI INDRAJIT GUPTA: Will
the PRIME MINISTER be pleased to state:

(a) whether the recommendations by
the Committee on Defence Expenditure will
guide the framing of the text Defence Budget;

(b) whether the Committee’s scope of
inquiry excludes the public sector defence
undertakings and the R & D units; and

(c) if so, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Defence Budget is framed
after considering all relevant factors. The
recommendations of the Committee wili be
duly taken into consideration.

(b) and (c). The existing terms of refer-
ence of the Committee focus, inter-alia, on
the Deptt of Defence which accounts for the
major part of the overall Defence expendi-
ture.

S
Agreement Between Tosha Picture
Tubes and China
2878. KU 1 UMA BHARATI: Will

the PRIME MINISTER be pleased 1o state:

{a) whether Tosha Picture Tubes Lid.
has signed a Memorandum of Understand-
ing with the China Government for setting up
of a glass shell project; and

(b) if so, the detalls of the agreement?
THE MINISTER OF STATE WN THE

MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) No such
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proposal has been received in the Depart-
ment of Electronics.
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Steps to Impart Environmental Informa-
tion to Parliamentarians

2879. SHRI MAHENDRA SINGH
MEWAR: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) whether Government have taken
some specific steps to impart information on
basic environmental issues to Parliamen-
tarians, Legislators, Government Officials,
environment volunteers and citizens in gen-
eral and if so, the details thereof;

(b) whether there are any special short
term courses conducted for this purpose;

(c) whether there is any incentive of-
fered by Government for the media e.g.
production of films, and other material in-
tended to create environment awareness
amongst the people, particularly the stu-
dents; and

(d) the details of further plans if any, to
ensure priority success in this regard?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir. Information is
imparted on basic environmental issues
through various awareness programmes
under several schemes of the Ministry to
Parliamentarians, Legislators, Government
officials, environment volunteers and the
general public. Besides, the Ministry is also
catering to the specific scientific information
needs on environment and related areas to
all concerned through its Environmental In-
formation System (ENVIS) programme.

(o) Yes, Sir. The Ministry sponsors
shortterm courses/fraining programmes from
time to time.

-
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{c) Yes, Sir. The Government provides
financial assistance for the production for
films, posters, pamphlets, resource materi-
als, etc. on environment and related areas to
create environmental awareness amongst
the people especially the students.

(d) All awareness programmes are
strengthened to intensify environmental

awareness among various target groups.
Vo De %@
Selection of Other Ranks in Army

2880. PROF. PREM KUMAR DHU-

MAL: Willthe PRIME MINISTER be pleased

to state:

(a) whether some O.Rs. (Other Ranks)
were selected in Army in 1988 for SL Com-
mission (Specialist Commission) in Record
Officer category;

(b) if so, whether they were sent for
training;

(c) if not, the reasons thereof; and

(d) whether Government propose to
give these selected O.Rs. (Other Ranks)
preference in training this year so that they
get commission?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) No, Sir.

¢

" (b)to (d). Do not arise.

National Literacy Mission

2881. SHRI V. KRISHNA RAO:
SHRI C.P. MUDALAGIRI-
" YAPPA: ’
SHRI C. SRINIVASAN:

Will the PRIME MINISTER be pleased
fo state:
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(a) the achievement of National Liter-
acy Mission in the country, State-wise;

(b) how far the scheme has improved
the literacy rate in the country; and

(c) the amount spent so far on the
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) A Statement showing the
number of persons enrolled, State-wise,

AUGUST 27 199¢C
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under National Literacy Mission during 1988-
89 and 1989-90 is given below.

(b) The Literacy data in the Country is
collected through decennial census opera-
tion. The Literacy rate according to the last
census operation held in 1981 was 36.23%.
The Literacy rate at present will be known
only after the next census is held in 1991.

(c) The Total expenditure under the
National Literacy Mission during 1988-89
was Rs. 82.92 Crores and during 1988-89
was Rs. 82.92 crores and during 1989-90
was Rs. 88.41 Crores.
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[ Translation]

'\‘,“’q Afforestation in Bihar
-\.‘__ ——
2882. SHRI YUVRAJ: Will the Minister
of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether forest area in Bihar is
minimum in comparison to other states;

(b) whether heavy expenditure has
been shown to have been incurred in the
Seventh Five Year Plan for there plantation
in the forest divisions of districts of Purnea,
Madherpura, Saharsa, Araria, Kishanganj
and Katihar in Bihar;

(c) whether there have been any re-
ports regarding misuse of funds allocated for
this purpose; and

(d) if so, the action taken against guilty
officials and amount recovered from them
and if no action has been taken the reasons
therefor?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) According to studies con-
ducted by Forest Survey of India using Sat-
ellite Imageries, the forest cover in Bihar is
2.69 million hectares which is 15.49% of the
total geographical area of the State This Is
not the lowest percentage as compared to
many other states.

(b) to (d). Information is being collected
from the State Government and will be laid
on the table of the House.

[English] - ) L )

Working Group on Pay Scales of Re-
Employed Ex-servicemen

——

2883. SHRIHARISH RAWAT: Willthe

PRIME MINISTER be pleased to state:
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(@) whefher the working group consti-
tuted for the rationalisation of formula for Pay
fixation, seniority and promotion of Ex-serv-
iceman re-employed in Government/Public
Sector Undertakings/Banks, efc.; and

{b) if so, the details of the recommenda-
tions and when Government are going to
mplement them?

THE MINISTER OF STATE IN THE
MINISTRY OF 'DEFENCE (DR. RAJA
RAMANNA): (a) Yes, Sir.

(b) The Working Group has cometo the
conclusion that it is not feasible to introduce
any uniformity in the rules governing fixation
of pay of re-employed pensioner ex-Service-
men or seniority in  various sectors re-
amployment in view of the basic differences
in the pay/DA structure of the employing
agencies etc. However, in regard to the
question of providing weightage of military
Service on-re-employment and for allotment
of married accommodation, the working
Group has recommended thatthe concerned
Departments/Ministries, to whom the report
of the Working Group has been forwarded,
may take further necessary action.

~ o< T L-GG\rX P S
‘ 20-Point Programme -

2884. SHRI P. NARSA REDDY: Will
the PRIME MINISTER be pleased to state:

(a) the State which are lagging behind
intheimplementation of 20-Point Programme
as per the latest review;

(b) the reasons for the same; and

(c) the steps taken or proposed to be
taken to implement the 20-Point Programme
most effectively.

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) Statement
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indicating the position secured by State in Sikkim 13
ordar of merit for the period April-June, 1990
is given below. Uttar Pradesh 14
(b) and (c). The factors contributing to Haryana 14
unsatisfactory performance are generally fack
of adequate staff, constraint of fudns and West Bengal 14
inadequate infrastructure facilties. On the
basis ofthe performance asrevealed through Tripura 17
Monthly Progress Reports, deficiencies in
implementation are taken up with the con- Mizoram 18
cemed State Governments in order to bring
about improvement. Rajasthan 19
STATEMENT Tamil Nadu* 20
Ranking of States in the Implemientation of Meghalaya 21
20-Point Programme-1986 During April-
June 1990 Manipur 22
State 1890 (April-June) Rank Jammu and Kashmir* 23
1 2 * Upto May 1990 only.
Note: No Reports have been received
Gujarat 1 or Himachal Pradesh and Nagaland
Goa 2 [ Transiation]
2 .0
Karnataka 3 Kendriya Vidayalaya in Madhya
Pradesh ~ ~
Kerala 3 _—
2885. SHRIDILEEP SINGH BHURIA:
Andhra Pradesh 5 Will the PRIME MINISTER be pleased to
state:
Bihar 6
(a) the number of Kendriya Vidyalayas
Orissa 7 in Madhya Pradesh for which Government
have constructed buildings and the number
Punjab 7 of schools for which buildings are yet to be
constructed;
Madhya Pradesh 9
(b) whether land has been provided
Arunachal Pradesh 10 free of cost for these buildings by the Gov-
ermnment of Madbya Pradesh;
Assam 10

Maharashtra 12

(c) # so, the names of districts where
buildings for such schoois are proposed to
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be constructed; and

(d) the time by which the construction of
these buildings is likely to be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
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Vidyalayas in Madhya Pradesh out of which
21 Vidyalayas are in Project Sector for which
school buildings are to be provided by the
Project authorities on whose request these
schools were opaned. The position in regard
toother Vidyalayas where buildings areto be

-provided by Kendriya Vidyalaya Sangathan

VELOPMENT (SHRI CHIMANBHAI is as under:—
MEHTA): (a) There are 70 Kendriya
(i) Vidyalayas wit permanent buildings - 16
(i) Vidyalayas where buildings are being constructed - 7
(i) Vidyalayas where buildings are yet to be constructed - 26
Total - 49

(b) Outofthe 70 Kendriya vidyalayas in
Madhya Pradesh, the position regarding
Kendriya Vidyalas sponsored by State

Government of Madhya Pradesh where land
is to be provided by the State Government is
as under:—

(i) Vidyalayas with permanent buildings - 3
(ii) Vidyalayas where buildings are being constructed - 2
(i) Vidyalayas where buildings are yet to be constructed - 10

Total - 15

(c) The information regarding districts
of the Vidyalayas sponsored by Government
of Madhya Pradesh where buildings are to
be provided is as under:—

1. Ambikapur, Distt. Sarguja

2. Guna, Distt. Guna.

3. Khandwa, Distt. Khandwa.

4. Khargaone, Distt. West Nimar.

5. Narsinghpur, Distt. Narsinghpur

6. Rajgarh, Distt. Rajgarh

7. Ratlam, Distt. Ratlam

8. Rewa, Distt. Rewa
9. Ujjain, Distt. Ujjain.

10. Jagdalpur, Dist. Bastar.

(d) Thisdependson anumberoffactors
some of which are not controllable.
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[English]
233
Reglonal Languages Sections in
Central Hindi Directorate
2886. SHRI A. ASOKARAJ:
SHRI P.R. KUMARAMANGA-
LAM: -
Will the PRIME MINISTER be pleased
to state:

(a) whether the Central Hindi Director-
ate is conducting Hindi courses through the
medium of various Regional Languages like
Tamil, Malyalam, Bengali and also in Eng-
lish;

(b) if so, the proportion, of staff strength
in Tamil, in clerical and technical post in
Tamil Section;

(c) how many Regional language quali-
fied persons are appointed in Clerical and
Technical posts in Tamil, Malyalam and
Bengalimedium sections of Correspondence
Courses in Central Hindi Directorate;

(d) the procedure for creation of Re-
gional Language posts; and

(e) whether the number of Regional
lanuguage qualified staff in Tamil, Malyalam
and Bengali medium is less than the number
of staff in English medium; and if so, the
reasons therefor and action being taken in
the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR!I CHIMANBHAI
MEHTA): (a) Yes, Sir.

(b) Outofthe sanctioned 20 posts, 5 are
technical posts and 15 are clerical.

(c) The numbers of qualified persons
working in the Tamil, Malyalam and Bengali

BHADRA 5, 1912 (SAKA)

254

ERE T

Written Answers 234

medium Sections of the Correspondence
Courses Department are:

1. Tamil 3 clerical

1 technical and
1 clerical

2. Malayalam

1 technical and
1 clerical

3. Bengali

(d) The posts are created on the basis
of the workload assessed in accordance
with the norms {aid down in this regard.

(e) Yes, Sir. The enroliment of students
in English medium is much larger thanthatin
theregionallanguages media. Also, the three
courses of the Home Ministry i.e. Prabodh,
Parveen and Pragya courses are conducted
only inthe English language. Hence, there is
a need to have more person in the English
medium section.

Supply of Sub-Standard kems to
Government Departments

2887. SHRI RAM SAGAR (Saidpur):
Will the PRIME MINISTER be pleased to
refer to the reply given on 26th March, 1990
to Unstarred Question No. 2097 regarding
sales by Kendriya Bhandar to Government
Departments and state:

(a) when the copy of the inquiry report
was received by the Kendriya Bhandar;

(b) whetherthe enquiry report has been
examined and if so,the actiontaken thereon;

(c) the number of complaints received
of sub-standard items of stationery supplied
to Government otfices by Kendriya Bhandar
.during the last 12 months; and

(d) the details thereof and action taken
thereon?
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THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP): (a) The copy of the
enquiry report from the Ministry of Defence
was received by the Kendriya Bhandar on
25th August 1989.

{b) Yes Sir. The report has been exam-
inad. It had identified the officers of the
Ministry of Defence as responsible for the
irregularities. There were certain procedural
lapses on the part of Kendriya Bhandar.
Steps have already been taken to avoid their
recurrence.

(c) and (d). Kendriya Bhandar has
reported that no complaints regarding the
supply of sub-standard stationary items have
been received from the Ministries/Depart-
ments. However, the Chief Electoral officer,
Delhi, had reported a supply addition to the
normal yellow coloured envelopes. the mat-
ter had been looked into. It was observed
that envelopes of a different colour had been
supplied due to non-availability of the large
quantity of yellow envelopes indented for to
meet the extremely urgent requirement as
indicated by the concerned Electoral Officer.
Kendriya Bhandar has stopped faulty sup-
plied from the supplier.
b} 7
157 Software import

s

2Rl F.R. KUMARAM/
LAM: Willthe PRIME MINISTER be pleased
to state:

(a) whether application software is
permitted to be imported under Open Gen-
aral licence; and

(b) whether any restrictions have ben
imposed to qualify for such import; if so, the
details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) Com-
puter Software in any media (excluding soft-
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ware in floppy diskette with average c.i.f.
value of Rs. 50 or less per diskette) is permit-
ted to be imported under Open General
Licence.

(b) Categories of eligible importers are:

(1) Actual users including Govern-
ment Departments and computer
manufacturers;

(2) Software Housesregistered with
the Department of Electronics
forthe purpose of stock and sale;
and

(3) Department of Electronics for
stock and sale.

255

Central Unlversities in Assam and
Nagaland

2889. SHRI DAULATRAO SONUJI
AHER:  Will the PRIME MINISTER be

pleased to state the present stage of the
work relating to the establishment of new
Central Universities in Assam and Nagaland?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): Legislation for establishment of a
teaching and affiliating Unrliversity in Assam
at Silchar was enacted in May, 1989. It has
since been decided to set up two campuses
of the University. Accordingly, the Assam
Government has been requested to make
suitable land and infrastructural facilities
available in the Brahmaputra and the Barak
Valley for this purpose.

The question of establishment of the
Nagaland University is in the progress in
consultation with the Government of
Nagaland.
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Cadre Review for Civillan Workshop
Officers In Corps of Electrical and
Mechanical Engineers

2890. SHRINANDLAL MEENA: Will

the PRIME MINISTER be pleasedto referto '

the reply given on 20 March, 1987 to Unstar-
red Question Number 3568 regarding Cadre
review for civilian workshop officers in corps
of electrical and mechanical engineers and
state:

(a) whether the recommendations of
the Committee have since been processed;

(b) if so, the details thereof;

(c) the reasons for the undue delay in
the implementation of the cadre review or-
ders even after the approval of the Cabinet
Committee; and

(d) the time by when the promaotional
vacancies occurred due to cadre review are
likely to be filled up to remove the stagnation
in the cadre?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) and (b). Based on the rec-
ommendations of the Committee, Govt have
issued sanctionto createthe requisite number
of additional posts, for providing promotional
avenues to Civilian Workshop Officers inthe
Crops of Electrical and Mechanical Engi-
neers.

(c) and (d). There was delay in the
implementation of the cadre review recom-
mendations because the Army Headquar-
ters had sought an amendment in the Gov-
ernment sanction to avoid certain adminis-
trative complications. Instructions have since
been issued to the Army Hgrs to fill the
additional posts sanctioned for civilian offi-
cers in terms of the Government sanction,
after following the prescribed procedure.

%

i

i

\
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Electronic/Computer Engineers in
C.M.C. Lid.

2891. SHRI RAMJILAL SUMAN: Will
the PRIME MINISTER be pleased to state:

the total number of Electronic/

(@)

¥ Computer Engineers in the Computer Main-

——

tenance Corporation Ltd;

—-— o e

(b) the total, number of Scheduled
Tribes/Scheduled Castes Electronic/Com-
puter Engineers among them; and

(c) the percentage of SC/ST Engineers
out of the total strength of Engineers in the
Computer Maintenance Corporation Ltd.?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) to (c).
The total number of Electronic/Computer
Engineers in CMC Ltd., as on 15.8.1990, is
831, out of which, 21 belong to Schedule
Castes/Scheduled Tribes. The percentage
of SC/ST Engineers, out of the total strength
of Engineers, is 2.83%

[ Tr.g’nslation]
-
Bawanthadi Inter-State Irrigation
e

Project

2892. SHRI KANKAR MUNJARE: Will
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whether Bawanthadi Inter-State irri-
gation project has been cleared from the
environmental paoint of view;

(b) if so, the terms and conditions under
which clearance has been given to this proj-
ect;

(c) whether the higher officials of irriga-
tion departments of Madhya Pradesh and
Maharashtra Governments have also been
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consulted prior to the fixation of these terms
and conditions; and

(d) if so, the details in this regard? .,

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). Yes, Sir. The
Bawanthadi Multi-Purpose River Valley
Project has ben approved in April, 1989 with
the provision that Action Plans for Catch-
ment Area Treatment, Command Area
Development, Rehabilitation ofthe Oustees,
Control of Water Borne Diseases etc. would
be detailed and effectively implemented.

(c) and (d). Approval was accorded
after detailed discussions with the project
authorities over a period of more than one
year.

[Englisg
1‘;_:, :}
Medical Examination of Candidates in
Armed Forces

2893. SHRI MADAN LAL KHURANA:
Will the PRIME MINISTER be pleased to
state:

(a) the number of candidates that were
found medically unfit by doctors at the time of
recruitment in Army, Navy and the Air Force
during the last 3 years;

(b) how many of these medically unfit
declared candidates represented against
medical unfitness;

{c) the final outcome of such represen-
tations;

(d) the number of candidates who were
declared initially medically unfit but were
found fit subsequently on a review; and

(e) the steps taken to tone up the
working of the medical authorities in the
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matter of recruitment into the services?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) to (8). Information is being
collected and will be laid on the Table of the
House.

240
Environmental Norms for Acquisition of
Land In Punjab

2894. SHRI KAMAL CHAUDHRY: Will
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) the details of environmental norms
prescribed by Government for acquisition of
forest land in Punjab; and

(b) the details of forest land acquired in
Punjab during the tast three years?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) There are no norms known

-as Environmental norms prescribed by
Government for acquisition of forest land in
Punjab. However, any proposal involving
de-reservation or diversion of forest land for
non forestry purposes requires prior permis-
sion of Central Government under the For-
est(Conservation) Act. Under the provisions
of the act the State Government has to
submit proposal in prescribed proforma to
Central Government alongwith essential
details as contained in the guidelines issued
under the Act. These details include:

(i) Identification of equivalent non-
forest land for compensatory
afforestation.

(ii) Rehabilitation schewe in case
displacement of people in in-
volved.

(iiiy Catchment Treatment Plan in
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respect of Irrigation/Hydel Proj-
ect.

(iv) Reclamation plan in resepect of*
mining projects. -

(v) Specific comments of Principal
Chief Conservator of Forests/
Chief Wildlife Warden.

(vi) Map of the area.

(vii) Enumeration list of the trees to
be felled.

(b) During last three years the forest
land diverted for non-forestry purposes in
Punjab is 3.8 ha.

Translation .
[ransiaton )2 bay Raca s 4
Survey on Conversion of Small Urban
Cities into Metropolitan Cities

2895. SHRI RAJVEER SINGH: Will
the PRIME MINISTER be pleased 1o state:

(a) whether the Planning Commission
has conducted any sruvey in 1989-90 re-
garding the gradual conversion of small urban
cities into big metropolitan cities;

(b) if so, the details thereof, State-wise;
and

(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) No, Sir.

(b) Does not arise
(c) Such ad-hoc surveys are taken up

as and when considered necessary. The
Report of the National Commission on Ur-
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banisation has also provided data and sug-
gestions on the subject.

[Eng”Shl].,L{ ~

Narcotics Smuggling in Tiger Reserves
—7"" _in Uttar Pradesh

2896. SHRIANANTRAO DESHMUKH:
Will the Minister of ENVIRO! ND
FORESTS be pleased to state:

(a) whether Government are aware the
Corbett and Dudhwa tiger reserves in Uttar
Pradesh are being used for narcotics smug-
gling; and -

(b) if so, the preventive measures taken
in this regard?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) The ‘Bhang’ plant (Canna-
bis sativa) growing naturally in the Corbett
and Dudhwa Tiger Reserves is a source of
narcotics. The anti-social elements some-
times use this plant to extract narcotics from
these areas and smuggle them out.

(b) The field staff posted in these areas
keep on patrolling to control the movement
of such anti-social elements inside the Tiger
Reserves. The Central Government also
provides financial assistance to the State
Government to control the growth of this
plant.

Translation - ;
[ YT INT S
[
Action Against Firms which supplied
Sub-Standard Goods

2897. SHRI HUKUMDEO NARAYAN
YADAV: Will the ISTER be
pleased to refer to the reply given on 4 May,
1990 to Unstarred Question No. 8593 re-
garding action against firms which supplied
sub-standard goods and state:
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(a) the reasons for registering case
against only one firm and for not registering
the cases against other four firms;

(b) whether the case has since been
decided;

(c) it so, the action taken against the
accused; and

(d) the value of goods ordered for
supply by each of these firms?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Criminal case was regis-
tered against only one firm as no prime facie
criminal offence had ben established against
the remaining firms.

(b) The case is still subjudice.
(c) Does not arise in view of (b) above.
(d) As stated in reply to Unstarred

Q.No.85390n 14.5.1990, the requisite infor-
mation is being collected.
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Vocatlonal Caurse In Computer Sci-
ence

[English]

2898. SHRIR. JEEVANATHINAM: Will
the PRIME MINISTER be pleased to state:

(a) whether the syllabus for the 12th
Class of Vocational Course in the Computer
Science being taught in Sr. Secondary
Schoolsin Delhihas not been decided sofar;

(b) if so, the reason therefor; and

(c) the details of the syllabus, subject-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) The syllabus forthe Vocational
Course in Computer Studies (Technology/
Techniques) under the Vocational stream
was developed and introduced in 1988. The
first Senior School Certificate examinationin
the course was held in March 1990.

(b) Does not arise.

(c) A statement is given below.

STATEMENT

Syllabus for Computer Studies (Technology/Techniques)

(Class X1 & XII)

I Language (Core or Elective)

. Language (Core or Elective)

HL. General foundation Course

As per academic Stream

or An Elective in lieu thereof

from the Academic Stream or
as is given in the Syllabus of
the Course, if any.

Total

Marks
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(2)
(b)

G.F.C. (Part-1) Common for all Vocational Course:

G.F.C. (Pan-Il) Relevant to the:

Computer Studies (Technology/Techniques)

IV to Vi
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70

Vocational Elective (Three Elective each for Classes X! & XIl).

Name of the Paper

Class-XI
Computer Fundamentals & Organisation
Problem Solving & Basic Programming
Accountancy & Mathematics
Additional Subjects (Optional)
Applied Machines
Engg. Drawing

Class-Xll|
Cobol Programming
Data Processing Techniques & Operations
Advanced Accountancy
Additional Papers (optional)
Physics & Maths

Electrical & Electronics Engg.

Total Marks

100

100

100

100

100

100

100

100

100

100

VIl. Physical and Health Education (As per
Academic Stream)

Notes: I.

General Foundation Course and
Physical of Health Education are
subjects of Internal Assessment
and grades for them on 9 point
Scale aretobe providedto CBSE

by the Schools at the end of
Class-XIl.

For Vocation Stream students,
General Studies is replaced by
General Foundation Course and
Work Experience is not required
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to be offered by the students of
Vocational Strean.

ll. A candidate may also offer an
Additional subject from the Aca-
demic Stream or out of the two
additional subjects given above.

IV. The students of the Computer
Studies (Technology/Tech-
niques) under the vocational
Stream have no option to re-
place Language-Il with one of
the option to replace Language-
Il with one of the electives from
the Academic Stream or may
offer one of the Additionals as
given in the Syllabus in lieu of
Language-Il.

[ Trans/ation)

2N
Denudation of Forests In Delhi

D

2899. SHRI BALE R_YADAV:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether large scale denudation of
forests is going on in Delhi;

(b) if so, whether Government have
taken any concrete steps to check this denu-
dation of forests; and

(c) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) to (c). Delhi Administration
have intimated that no large scale denuda-
tion of forests has been reportsd to them.
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Teodotl¢)

Steps to Check Academic Deterioration

[English]

2900. SHRI HEMENDRA SINGH
BANERA: Will the PRIME MINTSTER Be
pleased to state:

(a) whether time bound promotion of
College and University teachers has ad-
versely affected the merit and academic
performance;

(b) if so, the steps taken to check
academic deterioration; and

(c) whether Government propose to
curtail long vacation for better utilisation of
time?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). According to the
scheme of Revision of Pay Scale announced
by the Government of India on 22nd July,
1988, promotions are linked not only to the
number of years of service but also to aca-
demic performance. Under the scheme,
University/colleges lecturers wilibe promoted
to the senior scale on completion of 8 years
of regular service provided they have under-
gone the specified refresher courses or any
other appropriate continuing education pro-
grammes of comparable quality; and have
consistently satisfactory performance ap-
praisal reports. These teachers are eligible
for promotion to the post of Reader on
completion of further 8 years of service in the
senior scale provided they have obtained a
Ph.D degree or equivalent published work.
They should also have made some mark in
scholarship and-research as evidenced by
reports of referees, quality of publications,
contribution to educational innovation, etc.
and participated in specified retfresher
courses or other continuing education pro-
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grammes. They should also have consis-
tently good performance appraisal reports.

(c) There is no such proposal received
from any quarter.

[ Translation)

3 A
Standard of Technical Education

2901. SHRISANTOSH KUMARGANG-
WAR: Wilithe PRIME MINISTERDbe pleased

to state:

(a) whether any scheme is under con-
sideration for improving the standard of
Technical education;

(B) if so, the details thereof; and

(c) the manner in which this is likely to
be implemented and when?

THE MINISTER OF STATE 'IN THE
MINISTRY OF HU!MAN RESOURCE DE-
VELCPMENT [8HR] CHIMANBHAI
MERTA):(a)to (c) The Governmentof India
is already implementing amongst others, a
Schemea of Thrust Areas of Technical Edu-
cation under which creation of infrastructure
in areas of emerging techriology, expansion
of facililities in c-ucial area of technology
where weakness exists and programme in
new and/or improved technology and offer-
ing new courses in specialised fields are
being implemented to improve the standard
of technical education in the country.

Besides this, the World Bank has agreed
to provide assistance under a project for
upgrading technical (Polytechnic) education
in capacity, quality and efficlency in the
country. Details of this project were laid on
the table of the House in a reply to Stared
Question Nec. 94 on 13th August, 1990.
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Bhujangrao Committes
2902. SHRI RAMASHRAY PRASAD
SINGH: |
SHRIPHOOL CHAND VERMA:
Will the PRIME MINISTER be pleased
to state:

(a) whether any of the subjects recom-
mended for introduction by Bhujangrao
Committee has since been started;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESQOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (c). Nc, Sir. The recommen-
dations of the Committee are under exami-
nation.

7250

SUPW Teachers of Kendriya Vidyalayas

2903. SHRIMATI GEETA MUKHER-
JEE: Wilithe PRIME MINISTERbe pleased
to state:

(a) the justifications in giving weightage
to experience of teaching in the direct re-
cruitment to the posts of Socially Usetul
Productive Works teachers of Kendriya
Vidyalayas but not doing so in case of all
other categories of teachers;

(b) whether any representation against
this has been received by the Sangathan;
and

(c) if so,the reaction of the Government
thereto?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Weightage is given to experi-
ence while short listing applications of candi-
dates for posts of Socially Useful Productive
Work teachers because' Socially Useful
Productive Work is a subject in which prac-
tical experience/workshop practise is con-
sidered necessary.

(b) As per records available, Kendriya
Vidyalaya Sangathan has not received any
representation.

(c) Does not arise.

[Transiation)
JA
" Pollution in Surat City of Gujarat
——————— — —
2904. SHRI C.D. GAMIT: Will the Min-
ister of ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether Government are aware that
pollution is fast spreading in the Surat City of
Gujarat, if so, the details thereof;

(b} if not, whether Government propose
to send a team of experts to get acquainted
with the situation there; and

(c) if so, by what time?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Guijarat Population Control
Board is continuously monitoring ambient air
quality in Surat. Suspended Particulate
matter in some areas, at time exceeds the
permissible limit. This Is due to natural dusty
conditions. Other parameters such as sul-
phur dioxide.and nitrogen oxides are within
the standards. Proper sewerage treatment
and municipal waste waters disposal system
to do not exist for the entire city.
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(b) and (c). Does not arise.

[English]

P‘L"
25 Sitapur as a Model District

2905. DR. (SMT)RAJENDRA KUMARI
BAJPAL:  Will the PRIME MINISTER be
pleased to state the actual work regarding
implementation of the project of Sitapur (U.P.)
as a Model District (Adarsh Zila) is likely to

start as the project has already been in-
cluded in the Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHR!
BHAGEY GOBARDHAN): (a) State Gov-
ernment have informed that they are still to
receive the Plan from the district.

T lati - \ Av le8 hé\ . 3
[ ,;:a'gj ation] Ny, 55%70 v (gi;u.ﬂ,\dcfiuﬁ

India’s Position in Book Industry

2906. SHRIGUMANMAL LODHA: Will
the PRIME MINISTER be pleased to state:

(a) whether India was Seventh in the
World Book Industry in 1985-86 according to
U.N.O. Year book and was 3rd in English
books while in 1988-89 India was 17th and
perhaps it is nowhere at Present; and

(b) if so, the reasons for this slide?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT . (SHRI CHIMANBHAI
MEHTA): (a) and (b). There is not accepted
international ranking system on the basis of
which it could be said that India occupies the
saeventeenth position in the world in the field
of publication of books. However, the
UNESCO Statistical Year Book for 1989,
lists the number of titles published in 84
countries, accardirg to which 10 caountries
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published in alarger numberof titles in 1985,
than India.

[English]

15} Environment Courts

2907. SHRI_RAMESH CHENNI-
THALA:

SHRI" SRIKANTHA DATTA

NARASIMHARAJA

WADIYAR: = T~

——

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Government propose to set
up Environmental Counrts in the country;

(b) if so, the main purpose behind
setting up such courts and at what stage the
proposal stands at present;

(c) to what extent the establishment of
such courts will help in solving the environ-
mental problems;

(d) the financial implication of such
courts; and

(e) the details thereof?
THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI

ROUTRAY): (a) to (e). The matter is under
examination.

[ Translation] ’D/Z/'*r O e
5% <

Site Selection for Ordnance Factory in
Koderma Sub-Division

2908. SHRI R.L.P. VERMA: Will the
PRIME MINISTER be pleased to state:

(a) the findings of Jayaraman Expert
Croup (1986-87) on the selection of site for
National Defence Ordnance Factory regard-
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ing the most suitable site near the backward

.and unemployment ridden Bariadeeh Mor of

Markoccho block in Koderma sub-division;
and

(b) whether in view of the expert opinion
Government propose to accord its final
acceptance to this proposal in order to pro-
vide employment to the youth of this area?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) No Jayaraman Expert
Group was constituted by Govt. for selection
of site for setting up an Ordnance Factory.
However, a Site Selection Committee was
constituted to recommend location for set-
ting up of a new Ordnance Faétory. The
Committee recommended a number of sites
including Markacho in Hazaribagh district.

(b) Government have since decided to
obtain the required quantity of supplies from
the existing Ordnance Factories and the clvil
sector.

[English]
25+
Sanctions for Historical Places in
Maharashtra
2909. SHRISUDAMDESHMUKH: Will
the PRIME MINISTER be pleased to state:

(a) the details of the sanctions issued
by Government for Shri Shivaji Raigad Fort,
district Pune and the purposes for which the
sanctions were issued; and

{b) the other new sanctions or commit-
ments of Government for other historically
important sites and place in Maharashtra for
the current year?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
'VELOPMENT (SHRI CHIMANBHAI
MEHTA): {a) and (b). An estimate amount-
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ing to Rs. 2,7,800/- was sanctioned for con-.

servation works of the Raigad Fort, in district
Raigad which are in progress.

Besides the maintenance and conser-

AUGUST 27 1990

Written Answers 256

vation of monuments of national importance
in Maharaghtra, keeping in view their re-
quirements, the available resources and
archaeological norms, the follcwing monu-
ments have been included in the action Plan
1990-91 for extensive conservation works.

1. Eliora Caves

2. Ajanta Caves

3. Elephanta Caves

4. Shivneri Fort

5. Bassein Fort

6. Markanda Dev Tample

7. City Walls & Gates

8. Chang Deo Temple Change Deo dist.

9. Daulatabad Fort

10. Panhaia Fort

Aurangabad
Aurangabad
Gharapuri
Junnar
Bassein
Markanda
Chandrapur
Jalgaon
Aurangabad

Kolhapur

55

N.C.C. Contingent to Canada

2910. SHRI P.M. SAYEED: Will the
PRIME MINISTER be pleased fo state:

(a) whetheralarge contingentof N.C.C.
has been deputed to go to Canada and stay
there for a long time to study social and
cultural patterns there;

(b) if so, the number of boys and girls,
separately who have been included in the
team;

{c) the exact purpose of sending the
N.C.C. team to Canada; the exact place’
where they would remain on tour and the
exact period of their stay; and

(d) the approximate amount to be spent
and the source of finances?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA

RAMANNA): (a) and (b). 2 boy and 2 girls

NCC Cadets and 8 Officers have been sent
to Canada for 3 months.

(c) They have been divided into two
groups. One group will visit Devon, Fort
Saskabehewan, and Marinville. The second
group will visit Powell River, Sechelt and
Squamish. They will be in Canada for about
3 months.

The visit is in pursuance of a protocol
agreement signed between Canada World
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Youth and the N.C.C. This is the 11th Pro-
gramme which started in the year 1980. The
purpose is to create among participants of
both countries an increased awareness and
appreciation of the socio-economic and cul-
tural realities of the two countries and alsoto
foster among participants that they are
.members of an international order.

(d) The approximate amount to be
spent on international air travel and stay in
Canada is Rs. 5 lakhs. This will be borne by
the Canada{orld.Youth.

257 Nodow £ Conoerg
Growth Rate In Various Sector

2911. SHRI_Y.S. RAJA SEKHAR
REDDY: Will the PRIME MINISTER be
pleased to state:
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{a) whether Planning Commission has
made any assessment of the growth rates in
agriculture, industfial and population sec-
tors of the country in the Seventh Five Year
Plan; and

(b) if so, the details thereof, State-wise
and year-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) and (b). A
statement based on data obtained from the
Central Statistical Organisation for the first
three years of the Seventh Plan is given
below.
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(g ‘D.Q}sé (&
d Flight Test of ‘NAG’

2912. SHRI NAKUL NAYAK: Willthe
PRIME MINISTER be pleased to state:

(a) whether defence scientists have
successfully carried out the “NAG" anti-tank
missile test;

(b) whether surface to air missile sys-
tem “Akash’ has also since been test fired;

(c) if so, the result achieved therefrom;
and

(d) the details of the programmes with
regard to the launching of anti-tank missiles
in near future?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Yes, Sir.

(b) Yes, Sir.

(c) The ballistic flight-tests of ‘NAG'’ and
‘AKASH’ missiles were successfully carried
out on 07 & 08 Feb 90 and 14 Aug 90
respectively from interim Test Reange
Balasroe in Orissa. The flight tests fully
achieved the mission objectives and proved
the critical missile subsystems namely
airframe, population, on-board power sup-
ply, telemetry and the launcher systems.

(d) Controlled flight-tests of the anti-
tank missile ‘NAG’ are scheduled in last
quarter of the year.

'S
Post Graduats Programme In Indian
Institute of Management Bangalore. —

2913. SHRIJOSS FERNANDEZ: Will
the PRIME MINISTER be pleased to state:

(a) the total number of candidates en-
rolled for post graduate programme in the
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Indian Institute of Management, Bangalore
during 1989-90;

(b) whether the institute has got infra-
structure to take 180 students; and

(c) if so, the reasons for not taking
sufticient number of candidates during the
year 1989-90for Post Graduate Programme?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) 160.

(b) and (c). The Institute did not have
sufficient infrastructural facilities to admit
180 students during 1989-90. N

E C‘M—m'\

Results of Open School

2914. SHRI_RATILAL KALIDAS
VARMA: Wilt the PRIME MINISTER be
pleased to state-

(a) the steps Government are taking to
streamline the functioning of Open School
and to conduct exams timely and declare
results quickly so as to keep pace with the
examination schedule and results of other
Universlties in order to enable the students
of Open Schoolto take admission in colleges
in time; and

(b) by when the result of 10+2 class of
the Open School will be declared?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHALI
MEHTA): (a) Open School which was func-
tioning as an integral part of CBSE has now
been re-constituted as the National Open
School, and autonomous organisation un-
der the Government of India, Department of
Education.

The CBSE still conducts examinations
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and declares results for the Secondary and
Senior School Certificate Examinations of
National Open School. The pattern of Na-
tional Open School examinations for Secon-
dary and Senior School Certificate is differ-
ent from the formal system. Since there is a
provision of accumulating grades, the ex-
aminations are conducted twice a year, a
May and November The position regarding
timely conduct of examinations and declara-
tion of results is expected to improve after
the National Open School is vested with the
authority to conduct its own examinations
and to issue necessary certificates for the
same.

(b) The results are expected to be
declared by 27.8.1990.
7
" Incentives to Electronic Industry

2916. SHRIVASANT SATHE; Wilithe
PRIME MINISTER be pleased to state:

(a) the details of the main schemes for
development of electronic industry—(incen-
tives and other facilities)—currently in op-
eration in the country;

(b) whether there is a proposal to offer
special incentives and facilities for promo-
tion of electronic industry in selected high
potential areas, if so, the details thereof;

(c) the results achieved under the
schemes particularly in Maharashtra and
proposal cleared/under consideration of
Maharashtra State; and

(d) the progress made in setting up
electronic zones so far and provision made
during 1990-91?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) and (b).
Various policy measures/incentives and
facilities in operation to promote electronic
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industry in the country are given in the state-
ment below.

(c) As a result of the initiatives so far
taken, the electronics industry has achieved
acumulative annual average growth of 35%
in the last 5 years.

A high level Committee has been set up
to promote Electronics production in Mahar-
ashtra has increased from about Rs. 305
crores to about Rs. 2000 crores during the
7th plan period. 213 Industrial Licences and
290 Letters of Intent/Registrations had been
issued till April, 1990 for setting up of Elec-
tronic Units in Mabarashtra. 3 applications

for manufacturing electronic items are under

process.

(d) Electronics Zones have been set up

.in Pune. Aurangabad, Trans Thane Creek,

Nagpur and Amravéti by the Maharashtra
State Government. At present, there is no
plan to set up any new electronic zones in
1990-91.

STATEMENT

The following specific policy measures
have been taken to promote the electronic
industry in the country:—

1. Foranumberof categories, “broad-
based” licences are issued.

2. The electronic components indus-
try has been delicensed.

3. The import of technology and for-
eign collaboration are permitted in
all areas of electronics. Units hav-
ing foreign equity less than 40%
allowed in all areas.

4. Development of small scale indus-
try is being encouraged. Approvals
for a number of items have been
decentralised to the level of State
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DIS. Investment limit for this sector
has been revised to Rs. 35 lakhs
andthatforancilliary unitsto Rs. 45
lakhs.

In order to achieve economies of
scale in certain key areas, certain
components which were reserved
for small scale sector have been
dereserved.

In almost all areas of electronics,
excluding consumer electronics,
MRTP companies have beéen ex-
empt from clearance under sec-
tions 21 and 22 of MRTP Act.

The private sector units are permit-
ted to manufacture telephones,
EPABX, teleprinters, facsimile
equipments, data communication
terminals, etc. In addition, certain
switching equipment below 2000
lines and transmission equipment
below 120 voice/data channels are
also allowed in the private sector.
Othertelecommunication items can
also be take up by the private sec-
tor with Central/State Government
participation of at least 51% equity
shares.

For computer industry, the empha-
sis is on the manufacture of com-
puters based on latest technology
at prices comparable with interna-
tional level and progressively in-
creasing indigenisation consistent
with economic viability.

A new software policy has been
announced to encourage produc-
tion and export of software. As per
policy and subsequent decisions
by the Government, the various
incentives are given to software
industry in terms of import of hard-
ware for export purpose, blanket
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exchange permit for foreign ex-
change- for marketing expenses
abroad, setting up of joint ventures
in India and acquiring companies
abroad, import of software under
OGL and software export through
data communication links.

The Department of Electronics is
setting up Software Technology
Parks at Bhubaneshwar, Pune and
Bangalore to cater to the needs of
Software Development units for
100% export of software through
Data Communication Links.

Import duty on raw materials,
components and capital equipment
has been reduced. For component
industry, the duty raw materials,
parts & semi-finished goods have
been rationalised.

The import policy has been ration-
alised with a view to increasing
production.

Government is promoting appro-
priate applications of electronics to
improve productivity, quality, safety
and quality of services.

Various projects have been initi-
ated by the Technology Develop-
ment Council, National Radarcoun-
cil, National micro-electronics
Council and Electronic Materials
Development Council (EMDC)with
aview to promote innovation, prod-
uct design and development and
technology development which are
all basic for the growth of a healthy
electronics industry.

Various research centres and labo-
ratories such as the Society for
Applied Microwave -Electronics
Engineering and Research, Na-
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tional Centre for Software Technol-
ogy., Centre for Development of
Telematics, Centre for Develop-
ment of Advanced Computing
Technology, Centre for Materials
for Electronics Technology (C-
MET) for Development of Material
and several Electronics Research
and Development Centres have
been set up at carry out R&D in well
identified areas, which is also a
measure for developing self reliant
industrial base.

The impont policy is periodically
reviewed to promote usage of items
for which production capacities
have been set up.

Cash Compensatory Support
(CCS) of 12% ot FOB export value
is available on export of slectronic
component and equipment. CCS
on Computer Software is 10% of
the net fcreign exchange earnings.

Import Replenishment (REP) on
export of electronic equipment and
components is available at the rate
of 20% of FOB export value. On
export of Computer Software REP
Licence vatue is 10% of net foreign
exchange earings.

Electronics sector has been cov-
ered under the Simplified Brand
Rate Fixation Scheme.

Three Indian Laboratories, viz.
Electronics Regional Test Labora-
tories located at Delhi, Calcutta and
Bombay respectively set up under
the department of Electronics have
been authorised by International
electro-technical Commission for
Quality Assessment of Electronic
Components (IECQ), Geneva as
Independent Test Laboratories
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(ITL) which can test and certify
electronic components for export
to 24 Member countries including
USA, USSR, Japan, South Korea,
FRG, UK and other European
countries.

11

Navodaya Vidyalaya at Maniyur (Kerala)

2917. SHRI K. MURALEEDHARAN:
Will the PRIME MINISTER be pleased to
state:

(a) the total strength of students in
Navodaya Vidyalaya at Maniyur (Kerala);

(b) whether existing Vidyalaya building
is inadequate to accommodate the strength;
and

(c) if so, the steps proposed ir this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOQURCE DE-
VELOPMENT (SHRI CHIMANBHALI
MEHTA): (a) The total strength of students
at Navodaya Vidyalaya. Maniyur (Kerala) is
218

(b) and (c). The Vidyalayais functioning
in temporary accommodation at present. in
order to provide the required additional
accommodation at temporary site, neces-
sary funds have been released. Construc-
tion of building at permanent site is also in
progress.

LY
Study by Centre for Planning, Research
and Actlon on Brain Drain

2918. SHRI KAILASH MEGHWAL.:

SHRI__SH u-
RUSHOTTAMDAS
PATEL:

SHRIRAM BAHADUR SINGH:
Wil the PRIME MINI e pleas
to state.
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(a) whether Government agree with a
study conducted by the Centre for Planning,
Research and Action, which was sponsored
by the Department of Science and Technol-
ogy, that India Icst to the tune of 13 miliion
dollars to the developed countries by way of
brain drain upto the year 1985 and that such
losses are on the increase in alarming pro-
porticns;

(b) if so, the details thereof;

(c) whether Governmont have initiated
any steps to plug such constantly increasing
losses; and

(d) if so, the details thereof and if not,
the reason therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) and {(b).
The study, conducted by the Centre for
Research, Planning and Action (CEPRA)
has broadly estimatea that benefit lost by
India due to migration of its skilled man-
power was of the order of 13 billion dollars
upto the year 1985 is not available in the
CERPA study. Department of Science and
Technology (DST) is concerned with sev-
eral aspects of S&T and sponsors from time
to time various studies with Institutions and
individuals; the study conducted by CERPA
was one such sponsored study. The findings
from such studies provide inputs that Gov-
ernment takes note of to evolve an overalil
perspective in S & T matters without neces-
sarily attempting to determine the degree of
consonance-or otherwise at the individual
input level.

(c)and (d). Anumberof measures have
been nevertheless been taken from time to
time to minimise the outflow, as also to
attract scientists, technologists and doctors
settled abroad to come to the country. This
involves creation of employment opportuni-
ties in new areas of science and technology
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as well as increased efforts in existing areas
particularly in the production and services
sector. Some of these are:

— Increase in the outlay for science
and technology sector in succes-
sive Five Year Plans.

— Creation of new scientific depart-
ments/organisations such as De-
partments of Bio-technology,
Ocean Development, Environment,
Non-Conventional Energy Sources,
Centre for Development of Teie-
matics (C-DOT) etc.

— Conscious efforts to expand indus-
trial production and services sec-
tors of advanced nature and those
which are knowledge based.

— Creation of a Special Cell in the
Ministry of Industry for assisting
non-resident Indians to secure
expeditious clearance of their ap-
plications for setting up of industrial
units in this country. Similarly some
states have also set up special
cells and departments to encour-
age and assist non-resident Indi-
ans to come back and set up indus-
tries/professional ventures.

— Setting-up of many more universi-
ties/colleges/centres of excellence/
advanced studies.

— Provision for temporary placement
of scientists and technologists
underthe Scheme of Scientists Pool
of CSIR.

— Creation of supernumerary posts.

— Programmes launched onthe basis
of which core groups of profession-
als have been created in the coun-
try with all necessary modern facili-
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ties required for persuing research
in new and frontier areas of sci-
ence.

— Invitation to professional men and
women of Indian origin who have
distinguished themselves in their
fields of activities and are settled
abroad, for short term technical
assignments to assist in our devel-
opmental efforts in frontier areas of
technology and emerging areas of
science through various pro-
grammes.

— Science and technology based
training for entrepreneurial devel-
opment.

— Delegation of enhanced adminis-
rative financial powers to scientific
institutitions to improve working
conditions of scientists.

— Provision of facilities for import of
equipmentfor professionals return-
ing from abroad.

-— Launch of manpowerdevelopment
training/retraining programmes
through offering of associateships/
fellowshlps/courses etc A i {

o, &w ~ ~ 5 Ty
Silent Valley Natlonal Pa‘rk as World
Heritage Site

2919. SHRI P.A. ANTORNY: Wili the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Kerala Government
has approact.ed the Union Government to
get the Silent Valley National Park (Kerala)
included in the World Heritage Site; and

(b) if so, the action taken by the Union
Government in this regard?
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THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir.

(b) The proposal has ben forwarded to
UNESCO.
2+1¢€
Implementation of University Grants
Commission Schemes

2920. SHREL PALAI K.M. MATHEW:
Will the PRIME MINISTER be pleased to
state:

(a) which are the States where Univer-
sity Grant Commission pay scales for col-
lege teachers are yet to be implemented;

(b) the amount sanctioned/spent in
each State during the last plan period for the
above purpose;

(c) whether the University Grants
Commission pay scale have been given to
the College teachers in Kerala; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOQURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) According to the information
available, all State Governments have im-
plemented the scheme of revision of pay
scales except Bihar where the scheme is
reported to be under consideration of the
State Government.

(b) A Statement indicating the amount
of grants paid to 17 State Governments
during 1988-89 and 1990-91 for implemen-
tation of the scheme is give below. For the
remaining States, the Department is in cor-
respondence with the concerned State
Governments regarding their financial re-
quirements for implementing the Scheme.

(c)and (d). Accordingtothe information
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furnishedby the Governmentof Kerala, there lege. The State Government has estimated
are a number of composite colleges in the that 52% of the total number of college
State in which teachers teach in pre-degree teachers.

as well as degree classes in the same col-

STATEMENT
Sl. No. Name of the State Amount released
(Rs. in crores)
7 2 3
1. Andhra Pradesh §2.20
2. Arunachal Pradesh 0.15
3. Gujarat 40.00
4. Goa 1.00
5. Himachal Pradesh 2.00
6. Haryana 11.00
7. Karnataka 30.80
8. Madhya Pradesh 30.00
9. Maharashtra 50.00
10. Manipur 1.65
11. Orissa 29.00
12. Punjab 9.39
13. Rajasthan 10.96
14. Tamil Nadu 42.33
18. Tripura 0.75
16. Uttar Pradesh 35.08
17. Kerala 20.00

Total 366.37
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[ Translation)]
»
Ban on Ragging in Colleges

—— s,

2921. SHRI RESHAM LAL JANGDE:
Will the PRIME MINISTER be pleased to

state:

(a) the particulars of engineering, voca-
tional and other colleges controlled by Union
Government;

(b) whether Government are aware that
incidents of ragging in colleges are on the
increase for the past several years; and

(c) if so, the steps being taken by
Government to ban ragging in colleges?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Particulars of Engineering,
Management and Architecture Colleges
controlled by the Union Government is given
in the statement below.

(b) and (c). Government have advised
all the heads of institutions to stop the prac-
tice of ragging in their institutions. No inci-
dents of ragging in these colleges have
come to notice of the Government in the
recent past.

STATEMENT

Particulars of Technical Institutions (under
the control of Union of India)

(1) 5 Indian Institutes of Technology
located at Delhi, Kanpur, Bombay,
Madras and Kharagpur.

(2) 4 Indian Institutes of Management
located at Calcutta, Bangalore,
Lucknow and Ahmedabad.

(3) 17 Regional Engineering Colleges
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located at Calicut, Surat, Srinagar
Allahabad, Durgapur, Jamshedpur,
Nagpur, Surathkal, Warangal,
Jaipur, Rourkela, Bhopal, Tiruchira-
palli, Kurukshetra, Silchar, Hamirpur
and Jalandhar.

(4) School of Planning and Architec-
ture, New Delhi.

(5) National Institute of Foundry and
Forge Technology, Ranchi (Bihar).

(6) National Institute for Training and

Industrial E lneerl Bombay
0 prral S
I car Industrlal ntre, lndoro

2922. SHRIMATISUMITRAMAHAJAN:
Will the PRIME MINISTER be pleased to
state:

(a) the time by which Pragat (CAT)
-Industrial Centre at indore will start function-
ing fully;

(b) whether any scheme has been
formulated for providing an opportunity to
the local talent in this centre; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) Centre
for Advanced Technology (CAT) is a re-
search centre established by the Depart-
ment of Atomic Energy to take up Research
& Development programmes relating to
accelerators, lasers and fusion research.
The Centre is presently engaged in the
expansion of the R & D programme. ltis also
proposed to set up a Laser Production Facil-
ity as part of the Vllith Five Year Plan pro-
gramme. As the proposal is still under ex-
amination, the exact time by which the pro-
duction facility will start cannot be stated at
this stage.
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(b) and (c). A large number of students
from Universities and other technical insti-
tutes in Indore and nearby areas are ac-
cepted by CAT for trianing in various disci-
plines with a view to encourage and promote
local talent. While appointments to Scientific
and Technical posts are made through se-
letion on all-India basis, local talents are
encouraged in the matter of appointment to
posts in Groups C & D by making recruitment
through local employmeg\ exchangse.

281 N Ciaderim
Number of Literate Women in Educa-
tionally Backward Districts of M.P.

2923. SHRI PHOOL CHAND VERMA:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government have identi-
fied the number of literate women in the
educationally backward districts in Madhya
Pradesh;

(b) whether their number has increased
during the last decade; and

(c) the steps taken by Government for
further increasing their number?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). The Literacy data is
collected in decennial census operations. A
Statement showing the number of literate
women in the various Districts of Madhya
Pradesh as per 1981 census is given below.

Forty one districts have a female liter-
acy rate below the national average and 28
districts have afemale literacy rate belowthe
state average. The number of literate women
in Madhya Pradesh at present will be known
only after the next census which is due in
1991 is held.

(c) Keeping in view the policy for re-
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moval of disparity in access to educational
opportunity suffered by women, several steps
have been initiated to promote women’s
education throughout the country including
Madhya Pradesh with emphasis on women
in rural and tribal areas. Some of these are
as under:

(i) School Education: In the School
education, measures taken for
promoting education of the girls
include recruitment of more women
teachers for primary schools, in-
centive schemes like distribution of
free textbooks and uniforms, free
education to girls upto Class Viilin
all Government, local body and
aided school, and upto class X in
most of the States/Union Territo-
ries.

(i) Non-formal Education: Ninety per
cent assistance is released by the
Central Government for running of
Non-formal Education Centres for
girls in Madhya Pradesh, the re-
maining 10% being metby the State
Government.

(iii) Adult Education: Specific steps
taken to enlarge coverage of
women in adult education pro-
gramme include:

— Mobilisation of women learners
and to ensure enrolment of at
least 50% women in adult edu-
cation centres;

— appoiniment of large number of
women adult education function-
aries such as Instructors and
Preraks even by relaxing the
existing minimum education
qualifications;

— involvementof a large number of
voluntary agencies especially
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those working for women;

more attention by Shramik
Vidyapeeths to women workers;

special orientation and training
of women Instructors as effec-
tive agents for promoting
women’s equality;

provision of opportunities for
retention of literacy skills and
application of this leaming for
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improving their living conditions;

involvement of Central and State
Social Welfare Boards with adult
education programmes; and

production of forms on female
literacy and empowerment and
their telecast through Door-
darshan.

The State Governments have been
advised to take action accordingly.

STATEMENT
SI. No. State/District No. of Female literates
1 2 3

Madhya Pradesh 3,927,266
1. Morena 59.753
2. Bhind 64,668
3. Gwalior 131,765
4. Datia 17,602
5. Shivpuri 32,411
6. Guna 43,503
7. Tikamgarh 29,159
8. Chhatarpur 42,073
9. Panna 22,317
10. Sagar 131,641

11. Damoh 57,296

12. Satna 73,950

13. Rewa 67,454
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Sl. No. State/District No. of Female literates
1 2 3

14. Shahdol 57,469
15. Sidhi 23,148
16. Mandasaur 92,253
17. Ratlam 66,994
18. Ujjain 105,921
19. Shajapur 37,581
20. Dewas 48,566
21. Jhabua 25,053
22. Dhar 63,381
23. Indore 244,671
24. West Nimar 97,047
25. East Nimar 105,641
26. Rajgarh 27,864
27. Vidisha 47,938
28. Bhopal 155,972
29. Sehore 30,578
30. Raisan 38,920
31. Betul 79.491
32. Hoshangabad 104,503
35. cabapur 294,473
34. Marshimbapi” 66,535

Written Answers 286



287  Written Answers

AUGUST 27 1990

Written Answers 288

né

SI. No. State/District No. of Female literates
1 2 3
35. Mandla 57,990
36. Chhindwara 105,485
37. Seoni 62,305
38. Balaghat 118,553
39. Sarguja 61,393
40. Bilaspur 211,282
41. Raigarh 101,905
42, Raj Nandgaon 77,665
43. Durg 224,903
44. Rairpur 260,518
45. Bastar 67,380
[English] lakhs has been sanctiond by the Department
of Sports in the country.
Amount Spent on Development of
Sports (b) The amount sanctioned by this
department for the same purpose during the
2924. SHRIMATI JAYAWANTI first half of 1989 was Rs. 2801.13 lakhs.

NAVNICHANDRA MEHTA: Willithe PRIME
MINISTER be pleased to state:

(a) the amount spent from 1 January,
1990 to 30 June, 1990 for development of
sports in India;, and

(b) the amcunt spent for same cause
during 1st half of 19897

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) -An Amount of Rs. 2656.21

P
N,
R

[Tra‘nslaﬁon}/)’wc &)1 ) ";ﬁ rj :")}g«pé'?\m

20-Point Programme in Bihar
20925, SHR! D RA_PRASAD
YADAV: Will the PRIME MINISTER be
pleased to state:
(a) the progress made in the implemen-
tation of each point under 20-Point Pro-
gramme in Bihar as per the latest review;

(b) the total amount allocated to Bihar
for this purpose during the last two years?
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) Statement-|
showing physical progress reported by Bihar
for the first quarter of 1990-91, in the imple-
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mentation of 28 selected items which are
monitored on a monthly basis is given balow.

(b} The figures of allocation funds to
Bihar for 20-Point Programme during 1988-
89 and 1989-90 under State Plan Sector are
give in Statement-il below.



AUGUST 27 1990 Written Answers 292

Written Answors

291

- - - 161 "ON ‘OHd 88 8
—_ —_ - 0l ‘ON ‘yHD V8 L
paisnod
sebe|iA wejgoid
8¢ L6€ 1501 #90L "ON loyem Bupuug £ 9
uolieyjiqeyel
00} 2 2 22 "ON inoqepepuog 9 S
+ painquisid
vie ¥58€ 008} 0006 seoy pueisnding S ¥
€S 0iEl 98¥2 2v66 ‘ON siuniss O €
61 00°102 0891 05521 shepuepy e Adr gk ¢
174 }'6€ 9'28 §'05¢ sel||wey Areioyeusq 000 dadr vi ot
Yl 9 [ 14 £ Z }
obe % 0661 ‘sunp—judy 06 'eunp—judy 16-0661
oN
Juewersiyoy jefire pun weypuiod IS

0661 ‘sunp-judy Guunp reyig ul ewwesbosd JuIod-02 jo uolejuewerdiuy

INIW3LVLS



Written Answers 294

BHADRA 5, 1912 (SAKA)

293  Written Answers

15/08

101 St ve €91 —op— loj euefop seemy BUPU| OFL 6l
- - - - —0p— + se0UBISISSY :o_«oimcoo art 8l
6 5§ gs 0'se —Oop— + 58I 8SnOH JOo uoisIAOId VP L)
44 11 0'st o'sglt "ON .000 pelsisse sejjiwed 1S 4l 2l
1 gLt S8 0’052 "ON ,000 pelsisse seyiwed OS Vit Gl
(eAenWIND)
8L c08El ov9Ll Sv8si ‘ON saipemuebuy a6 vl
(eagejnwin))
L8 oyl 894 181 ‘ON syoolg 's'@0’1 96 El
8 Zol LR 6'v8l "ON ,000 uoyesiuelg jo A3 86 2L
14 rAN ! 5’28 0°0SS ‘ON ,000 uojesidls V6 Li
6v 5661 L'6oy c'lele "ON 000 uelpiyD jo uolesjunwiw} Js 0t
- -— —_ 0S. ‘ON ejusn-qns 08 6
L 9 s 4 € Z /
o0e% 0661 ‘sunr—udy 06 ‘sunp—fudy 160664
wetwensiyoy 1ebire) wn weljAuIod w\m,\




Written Answers 296

AUGUST 27 1990

‘[euoisiroid aie |16-0661 10} siebie]  +

‘Gp)L Way jo padsal ul Jjeyig Joj paxij usaaq sey jabiejoN  (2)

"(J8 pue D8 ‘gg swall jo wadsal uj 0661 ‘dunp-jlidy Jalienb ay) 1o paxij useq sey jebiejoN () :SsjoN

Written Answers

295

9s (¥A4 052 000§ ‘ON spe|d seb-olg Q61 ‘82
001 eL gL 002t "ON .000 +syg|nyQ psnoiduy DL 'Lg
-] oie 002} 00001 ON +pesibiau] sjesdwnd g1 ‘92
8 8l 5144 00s2 ‘ON palpoa|3 ebeiIA w61 Sz
LBl 1L 8¢ ost "ON +pauado sdoyg edlid iled 8L vz
0 0 oSl 0sie ON WyeT uonejeldeall 9F €
134 vy S04 0°0S "ON .000 paianoo uoliejndod wnjs G| 14
1£] 00! 981 988 "ON +sesnoH Of1 Ivs 12
S6 96 o] €8y ‘ON +sasnoq SM3 drl 02
V4 9 [} 14 £ c !
abe % 0661 ‘sunr-udy 06 ‘eunp—judy 16-0664 o
‘0
Juawensiyoy jebue] win wajjiurod .%\




Written Answers 298

BHADRA 5, 1912 (SAKA)

297 Written Answers

osve

0591 Ile 10} YyesH yi
0SLE 0562 layep Bunjuuq ojes 9
S84 sevl swiojay pue S
o604 929 sisaneH Jabbig 84
cL6ey 058 uoebiu) jo es 1eneg 't
viy 50 einynouby pejuley 2
TN Lhig 1S28A
5521 L2 siedeyoued ® 00
eviL €LLE AHr/dIEN
6LLS 169% dad

Ausaod jeny uo yoeuy ‘1
4 £ 4 L

(syxe1 v 'sy) (stpfe ul “sy)

06-6864 68-8861 swajf ‘ON IS

10j08S UE|d BJEIS J8pUN (dd ) ) ewiureibald juiod Aluem] Jo) 06-6861 PUe 68-8961 Buunp ajels Jeyig o} Spun4 Jo Uoeao)y

IIFINIW3LVLS



Written Answers 300

AUGUST 27 1990

299 Written Answers

S2666 £€828 [eioL
0922 0see sebeyip Jo} Abieu3 Lt
1244 «{ cop Jewnsuo) Joj U1BaUOD ‘91
oe 8¢ JUOWUOJIAUT JO UOjel0Id ‘Gl
0S8l 00S1 Aiseio4 v
09 ori Swn|S jo uswaaaidwy ek
002 00¢ se|doe 10} mc_mzo:. 4!
mw« °1%4 Yino, 10} seniunyoddo B
gele 0g9l $]5/08S 01 eosnp 0l
2iszk 5969 uojjeonp3 6
0LEL 00¢ct UOHLINN-SWION PliyD om] 8
14 [ 2 f
(s v sy) (syye7 vt 'sy)
066861 688861 swel ON 1S




301 Written Answers

[English | « P S
‘ \)N\'reﬁ\\‘ v 5 <
Irregularities in Appointment in B.H.U.

2926. SHRI RAM DHAN: Wil the
PRIME MINISTER be pleased to state:

(a) whether Government have recsived
complaints about irregularities in appoint-
ments of various posts inthe Banaras Hindu
University;

(b) K so, the details thereof; and

{c) the action taken by Government
thereon?

THE MINISTER OF STATE N THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (c). The Government have
recently received complaints about the al-
leged irregularities in appointments to the
posts of Professor under the Programme of
Biotechnology and the Department of Psy-
chology in Banaras Hindu University. The
University has been requested for a report
on the complaints. Their comments are

awaited. . ¢
D)\LQ L

| C
Fire in Ordnance Factories

2927. SHRI KESHRI LAL: Will the
PRIME MINISTER be pleased to state:

(a) the number of fire accidents in
Defence Ordnance Factories in Kanpur
during last one year;

(o) the details of the findings of the
inquiry into the causes of the fires;

{c) the estimated loss in these firas; and

(d) the action taken in the matter?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) One, Sir.

(b) No definite cause of the fire could be
established .

(¢) No loss sustained.

(d) Fire safety measures have been re-
inforced.

102

Reconstitution of Copyright Board

2928. DR. C.SILVERA: Willthe PRIME
MINISTER be pleased to state:

(a) whether Government have reconsti-
tuted the Copyright Board;

(b) if so, the details thereof with back-
ground for such move;

(c) the criteria for appointing members
and Chairman of this Board;

(d) the facilities and remuneration en-
joyed by Chairman and Members of this
Board;

(e) the Constitutional status of this
Board; and

{f) the detailed functions of the Board
and how the staff requirement of this Board
are likely to be met?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Yes, Sir.

(b) As the term of the earlier Copyright
Board had expired on 31.3.1989, Govern-
ment has reconstituted Copyright Board vide
notification No. L.S.O. 371 (E), dated
8.5.1990 for the period upto 31.3.1984. The
composition of the Board is as follows:
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1. Shri P.B. Venkatasubramanian

2. Joint Secretary
In charge of Copyright,
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— Chairman

—_ Member

Ministry of Human Resource Development,

Department of Education.

3. Joint Secretary & Legal
Adviser,
Minister of Law & Justice
(Department of Legal Affairs),
Government of India.

4. Law Secretary,
Government of Tamil Nadu.

5. Law Secretary
Government of Bihar.

6. Law Secretary,
Government of Kerala.

7. Secretary,
Law and Parliamentary Affairs,
Government of Meghalaya.

8. Secretary,
Legal Department

Government of Gujarat.

9. Law Secretary,

Government of Jammu & Kashmir.

— Member

— Member

—_— Member

— Member

— Member

—_ Member

—_ Member

(c) Section 11 of the Copy Act provides
that the Central Government shall constitute
a Board to be called the Copyright Board
which shall consist of a Chairman and not
less than two nor more than eight other
members. The Chairman of the Copyright
Board shall be aperson who is, or has been,
a Judge of the Supreme Court or a High
Court or is qualified for appointment as a
Judge of a High Court.

The past practice has been followed of
appointing State Law Secretaries to the
Board. The zonalfactors and representation

of the State on previous Boards is taken into
consideration.

(d) The Chairman is at present getting
Rs. 2000/- p.m. as an honorarium with TA
and DA as admissible to him under rules. He
is also getting office expenses upto Rs. 600/
- per month for his P.A. and Peon. The
members of the Copyright Board are getting
Rs. 200/- as honorarium for attending each
meeting of the Copyright Board in addition to
TA and DA provided to them by the con-
cerned State/Central Government.
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(e) The Copyright Board is a quasi-
judicial body set up under Section 11 of the
Copyright Act, 1957 and derives its authority
from the provisions of the said Act.

(f) Thefunctions ofthe Copyright Board
under the Act include:

)

(i

(i

(iv)

w)

(vi)

(vii)

(viii)

(ix)

Determination of disputes arising
under Section 6 of the Copyright
Act, viz. whether sufficient copies
of any work have been issued to
constitute “publication” within the
meaning of Section 3 of the Act or
whether a work may be deemed to
be first published in India under
Section 5.

Determination of disputes with
respect to assignment of Copyright,
under section 19A of the Act.

Establishment of identity of the
author of pseudonymous etc. work
where required under the explana-
tion to section 23.

Power to order grand of compul-
soty licence under Section 31 or
31A.

Power to grant licence for transla-
tion under section 32.

Power to grant licence to repro-
duce and publish works under
Section 32-A.

Determination of objections to
published statements of Perform-
ing Rights Societies under Section
35.

Power to order rectification of
Register of Copyrights under sec-
tion 50.

Powerto hear appeals againstorder
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of Register of Copyrights, under
section 72.

The office of the Registrar of Copy-
rights functions as the Secretariat of the

Board. Q’ t \(\(Q_

Ammunition for Bofors Guns

229. SHRI YADVENDRA DATT: Will
the PRIME MINISTER be pleased to state:

(a) whether a critical situation has
arisen due to the non-availability of ammuni-
tion for the Bofors Guns; and

(b) if so, what steps Government have
taken to meet the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) No, Sir.

(b) Does not arise.

[ Translation ]

296

Security of Vice-Chancellors of Central
Universities

P -

2930. SHRIBRIJ BHUSHAN TIWARI;
Will the PRIME MINISTER Bé pieased to
state:

(a) whetherspecial arrangements have
been made for the security of Vice-Chancel-
lors of Central Universities; and

(b) if so, the total monthly expenditure
incurred thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). According to the
information furnished by Central Universi-
ties, most of the Universities have provided
watch and ward/security arrangements at
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the office and residence of the Vice-Chan-
cellor, and during his movements. Vice-
Chancellors of Aligarh Muslim University,
North Eastern Hill University and Visva-
Bharati have been provided special security
guards by the State Governments for which
expenditure is also borne by the concerned
State Government.

[English ]
A n

5! Universities in Bihar

2931. SHRI BHOGENDRA JHA: Will
the PRIME MINI ‘pleased o referto
the reply given on 7 May 1990 to Unstarred
Question No. 7677 regarding uniform code
for Universities in Bihar and state:

(a) the names of the universities in
Bihar which have sent replies to the Univer-
sity Grants Commission in regard to aca-
demic sessions, examinations, examination
results and ban on private tuitions etc. and
the detalils of the replies sent on major is-
sues;

(b) the steps being taken by the Univer-
sities, particularly the universities in Bihar as
per the suggestionsof the University Grants
Commission regarding determining the
education, examination, minimum teaching
days and time from the current session of
1990-91; and

(c) the names of colleges affiliated to
Mithila University and Sanskrit University to
which financial grants have been provided
for the libraries and other developmental
works during 1989-90 and 1990-91?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Outof the nine universities and
two institutions deemed to be univaersities
which are located in the State of Bihar, five
universities, viz., Bhagalpur, Magadh, Rajin-
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dra Agriculture, Ranchi and Indian School of
Mines have fumishsd information pertaining
to numbaer of working days and the period
during which the universities were closed on
account of various vacations. The details of
information given by these Universities is
being scrutinised.

(b) The University Grants Commission
canonly suggest norms about various facets
of higher education including minimum teach-
ing days, commencement of the academic
session, date on which examinations are to
be held etc. Since universities are autono-
mous bodies it is left to them to incorporate
this in their Statutes/Ordinances and abide
by it.

(c) Alist of 65 colleges affiliated to L.N.
Mithila University to which financial grants
have been provided by the Commission in
the Seventh Plan is given below as state-
ment. No college of K.S. Darbhanga San-
skrit University is eligible to receive UGC
grants.

STATEMENT
S. No. Name of the college
1 2

1. A.P. Singh Memorial College,
Barauni (Begusarai)

2. A.N. Deva College, Shahpur Pa-
tory

3. Araria College, Araria (Purnea)

4, Bharat Sevak Samaj College,
Supaul (Saharsa)

5. Bharti Manda Colflege, Rohika
(Madhubani)

6. BaliRam Bhagat College, Samas-
tipur
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S. No. Name of the college S. No. Name of the college
1 2 1 2
7. C.M. College (Arts & Commaerce), 22. Harshpati Singh College, Mad-
Darbhanga hepur {Madhubani)
8. C.M. Science College (Science & 23. Jagdish Nandan College, Madhu-
Law), Darbhanga bani
8. Ghandramukhi Bhola College, 24. Janta Kashi Mahavidyalaya, Bi-
Deorh, Ghoghardiha (Madhubani) raul, Darbhanga
10. Cooperative Evening College, 25. Jaya Nand College, Nehra
Begusarai {Darbhanga)
11. Chetharu Mehta Janta Mahav- 26. K.P. College, Murliganj, Distt.
idyalay, Donwarihat Khutanna, Madhepura
Distt. Madhubani.
27. Kalidas Vidyapati Science Col-
12. Darshan Sah College, Katihar lege, Uchaith, Benipatti, Madhu-
bani (Bihar)
13. Dr. Lohiya Karpoori Vishweshwar
Das College, Tejpur, Samastipur. 28. Kunwar Singh College, Laheriasa-
rai, Darbhanga
14. Dalshirnagar Baldeo, Jainagar
(Madhubani) 29. Lalit Narayan Janta College,
Jhanjharpur (Madhubani)
15. Diwan Bahaduw Kameshwar
Narayan College, Narhan (Samas- 30. Lalit Narayan Mishra Samarak
tipur) College, Birpur
16. Forbesganj College, Forbesganj, 31. Maharaja Hari Ballabh Memorial
Purnea. Coilege, Sonebarsa
17. G.D. College, Begusaria 32. Maharaja Laxmisher Singh Col-
lege, Sarisabpahi, Madhubani
18. Garhi Mahanth Rameshwar Das
College, Mahanpur (Samastipur) 33. Maharani KalyaniMahavidyalaya,
Laherisarai
19. Ramesh Jha Mahila Mahav-
idyalaya, Saharsa ( Bihar) 34. Mahakavi Kalidas Samarak Ma-
20, Gorelal Mahta College, Ban- havidyalaya, Trimuhan Chan-
mankhi ( Purnea) dauna (Bihar)
21. Harihar Saha College , Uda Kish- 35. M.R. Mahila Mahavidyalaya,

anganj (Saharsa)

Darbhanga
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S. No Name of the college S No. Name of the college
1 2 1 2
36. ML Jaloka Memorial Mahila 51. Ramdeo Sharda Mahavidyalaya,
College, Kaithar (Purnea) Salmari (Purnea)
37. Marwari Mahavidyalaya, 52. Shri Krishna Mahila Mahav-
Darbhanga idyalaya, Begusarai
38. Marwari College, Kishangan 53. Saharsa College, Samastipur
(Purnea)
54. Samastipur College, Samastipur
39. Milat College, Laheriasarat
(Darbhanga) 55. Thakur Prasad College, Mad-
hopura
40 Munshilal Arya College, Kasba
(Purnea) 56. Udayanacharya Rosera College,
Rosera (Samastipur)
41 Nirmali College, Nirmaii (Saharsa)
57 Uma Pandey College, Pusa
42, Nehru College, Sharatatnagar, PO
Bahadurgan) 58. Women'’s College, Samastipur
43 Purnea Coilege, Purnea 59. B.MA. College, Beheri,
Darbhanga, Bihar
44 Purnea Mahila Mahavidyalaya,
Purnea 60. V S.J College, Rajnaga, PO
Rajnagar
45 Rashnarayan College, Pandwal
(Madhubani) 61. RMM Law College, Saharsa
(Bihar)
46 Ram Nirkshan Atma Ram Col-
lege, Samastipur 62 Parvati Science College,
Madhipura, PO Distt. Madhipura
47. Ramashray Baleshwar College,
Dalsingsari 63. B.N.M.V. College, Sahagarh
48. Ram Charitray Singh College, 64. S.N.S.R.K.S. College, Saharsa
Manjhaul (Begusara) (Bihar)
49. Ram Bahadur Singh College, 65. M.L.S..M. Coliege, Darbhanga.
Andaur Mohinddin Nagar, Samas-
tipur qs\ v New Youth Policy
50. Rama Krishna College, Madhu- 2932. SHRI B.N. REDDY: Will the

bani

PRIME MINISTER be pleased to state:
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(a) whether Government have recently
formulated a new youth policy,

(b) i so, the salient features thereof,
and

(¢) when the policy is likely to be an-
nounced?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) to (c) A new National Youth
Policy s under formulation and would be
announced as and when finalised

sl
Financial Assistance Rendered By
U G.C to Universities in Kerala

2933 SHRI KODIKKUNNIL SURESH
wWill the PRIME MINISTER be pleased 1o
state

(a) the quantum of financial assistance
rendered by the University Grants Commis-
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sion for implemented the U G C Schemes
in the Univertsities in Kerala durning the last
three years,

(b) whether it has cometo the notice of
Union Government that under-graduate
courses are stillrun by Universities in Kerala,
and

(c) whetherthe teachers working for the
under-Graduate courses are also getting the
pay scales prescribed by the University
Grants Commission?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) UGC do not allocate grants to
universities on a year to year basis, but for a
Five Year Plan According to the information
furnished by the University Grants Commis-
sion, universities In Kerala were provided
following grants during the 7th Five Year
Plan

(Rs in lakhs)

Name of the University

Grants released in the 7th Plan

1 2
Calicut University, Calicut 205 47
Cochin University, Cochin 347 03
Kerala University Trivandrum 381 98
Gandhiji University, Kottayam 53 85

Gandhiji University became eligible to
recetve grants from the UGG with effect from
the year 1988 89 only

(b) and (c¢) According to the informa-
tion furnished by the Government of Kerala,
there are a number of composite colleges in

the State in which teachers teach n pre-
degree as well as degree classes n the
same college The State Government has
estimated that 52% of the total number of
college teachers will be 1n degree courses
and 48% in pre-degree courses The State
Government has decided to give revised
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UGC pay scales to 52% teachers in the
degree college with effectfrom 1.1.86 and to
48% teachers in pre-degree courses w.e.f.
1.4.90 as and when they complete 8 years of
service, subject to other conditions in the
UGC scheme. ) \
2 P e drdaitohs b
" ‘ONGC'’s Collecting and Processing
T77 Station At Tatipaka, A.P.

2934. SHRI RAJAMOHANA REDDY:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Government have given
conditional clearance to ONGC's gas col-
lecting and processing station at Tatipaka in
East Godavari district of Andhra Pradesh:;
and

(b) if so, the details thereof?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir.

(b) The project envisages collection of
gas through pipelines from nearby oil/gas
wells and after processing, supplying it to
industrial consumers. The proposal was
examined and the proposed operations will
not adversely affect the environmental qual-
ity. Adequate outlay have been provided
towards capital and recurtring expenditure
for environmental protection and control.

,
Expenses of Jama Masjid, Delhi

2035. SHRIJANARDAN TIWARI: Wil
the PRIME MINISTER be pleased to state:

(a) whether Government have sanc-
tioned forty-five lakh rupees in May this year
for the maintenance of objects of archaeo-
logical importance in Jama Masjid, Delhi;
and

(b) if so, the purpose of sanctioning this
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amount and the details of work done so far
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). An estimate amount-
ing to Rs. 32.00 lakhs has been approved in
April, 1990 mainly for the replacement of the
sand stone flooring of the court-yard and
other items of work to be taken up in phases
by Archaeological Survey of India. The work
is in progress.

[Translation ]
-~ 2

-
Steps to Control Pollution in Giridih
District of Bihar

e

2936. PROE DUNATH PANDEY:
Wili the Minister of ENVIRO D

FORESTS be pleased to state:

(a) whether people living in Bermo
sub—division under Giridih Districthave been
badly affected by industrial pollution caused
by Jozens of collieries of CCL, three thermal
Power Plants of Damodar Valley Corpora-
tion and several factories in this area;

(b) if so, the steps taken by the Govern-
ment since January, 1990 to date to control
the air poliution and check other industrial
pollution especially by the Chandrapura
Thermal Power Plants of DVC;

(c) if no steps have been taken, the
reasons therefor; and

(d) whether Government propose to
take some effective measures in this regard
in near tuture, it so, the details thereof?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) The concentration of sus-
pended particulate matter in the ambient air
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has been found to exceed the prescribed
limits.

(b) Government have initiated the fol-
lowing steps for control of air pollution caused
in collieries which will be operational after
January, 1990:

1) All the drill machines are to be

provided with dust collection and
disposal units.

2) Wet drill should be resorted to.

3) Blast holes will be properly placed/
spaced.

4) Blast site will be properly wetted
before blasting.

5) All long-life haul roads should be
metalled. In case, these cannot be
metalted, these should be regularly
sprayed with water.

6) Tree barriers should be provided
on both sides of the roads outside
the querry.

7) Overburden dumps shall be prop-
erly reclaimed.

A time bound programme has been
given for installation of electro-static precipi-
tators in all the units of the Chandrapura
Thermal Power Station of D.V.C

The other industries have been asked
to comply with the stipulated emission and
effluent standards.

(c) and (d). Does not arise.

. / -, s
[English] U1 % ﬁ > € ﬁ S
o, -
Rhinos of Kaziranga National Park

2037. 8HRI ANAND SINGH: Will the
Minister of ENVIRONMENT AND FOR-

ESTS be pleased to state:
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(a) the number of Rhinos in Kaziranga
National Park at the end of June this year;

(b) the number of Rhinos Shot in the
Park last year in various incidents of poach-
ing; and.

(c) the number of Poachers arrested
and follow up action taken so far in this
regard?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) The present population of
rhinos in Kaziranga National Park is esti-
mated to be around 1250.

(b) and (c). As reported by the State
Government of Assam. 44 rhinos were killed
by poachers in the Kaziranga National Park
in 1989. From 1989 upt date, 61 persons
havebeen arrestedin connection with poach-
ing incidents and have been handed over to
the police. Cases against these persons
have also been registered with the police
who are investigating these cases. Anti-
poaching measures inside the National Park
have also been strengthened.

[Translation ]
Subsidy for Higher Educatlon

2938. SHRI MANJAI LAL: Will the
PRIME MINISTER be pleased to state:

(a) whether Government are contem-
plating to reduce the subsidy for higher
education;

(b) the percentage of amount incurred
on the entire education during the last three

years;

(c) the percentage of subsidy being
granted on this expenditure; and

(d) the head of account under which
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Government now propose to spend this
subsidy?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) Government is seized of the
suggestion made in different quarters re-
garding the need to generate resources
from within the higher education system to
meet the growing requirement of funds for
higher education

(b) Approximately 11 per cent of total
amount incurred on education was spenton
higher education during the last three years

(c) and (d) According to a study made
by Association of Indian Universities, about
70 per cent of expenditure on universities 1s
spentfrom Government sources Grantsfrom
Central and State Governments are paid
under the relevant budget heads

[English ]

Financial Assistance to Ancient Relig-
lous Places T

2939 SHRIJP AGARWAL Will the
PRIME MINISTER be pleased to state

(a) whether Government propose io
give financial assistance to ancient temples,
mosques churches etc for their conserva-
tion as given to Jama Masjid of Delhi,

(b) if so, the details thereof, and
(c) f not the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) to (c) No financial assistance

Is given on the basis of the sectarian charac-
ter of a monument such as temple, mosque
or church Funds are allotted for conserva-
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tion and maintenance of monoments onthe
basis of requirement, archaeological norms
and available resources ltis clarfied that no
grant-in-aid has been given to any person or
agency for the Jama Masjid, which s being
conserved by the Archaeological Survey of
India itself

I'd \,\L O

* Private Educational Institutions in
Punjab

2940 BABA SUCHA SINGH Will the
PRIME MINISTER be pleased to state

(a) the details of private educational
institutions In Punjab and Chandigarh,

(b) whether there is nay law regulating
these institutions,

(c) the number of teachers graduates
and post graduate, trained and un trained,
employed by them,

(d) the minimum salary fixed by the
Government and paid to them vis-a-vis rec-
ognised/aided schools, and

(e) the proposals for regulating or tak-
ing over of these institutions?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) to(e) Theinformationis being
collected and shall be laid onthe Table of the
House

"\’,P {: -
Pollution Control Measures At Famous
Pilgrims Centre in India
2941 SHRI MULLAPPALLY RAMA-
w Will the Mimister of ENVI-
RONMENT AND FORESTS be pleased to
state

{a) whether Government have under
taken any study on the extent of poftution
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and possible measures for control of pollu-
tion at famous pilgrim centres in India;

(b} the details of pilgrim towns that are
most poliuted now; and

(c) the measures being taken to make
them pollution free?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir. The Ganga river
was studied for poliution levels by Central
Pollution Control Board (CPCB)during meass
bathing onthe occassion of Kumbh Melas at
Haridwar in April, 1980 and at Allahabad in
January, 1982. CPCB studied the pollution
level at Gangasagar in January, 1983. The
Brahma-Sarovar at Kurukshetra was also
studied for pollution during 'Solar Eclipse
Mela’ in September, 1987.

(b) Of the various centres monitored
during the lasttwo years the Ganga at Harid-
war during 1980 Kumbh Mela was found
most poliuted due to mass bathing.

(¢) The wastewaters entering river
Ganga at Haridwar have been intercepted
anddivertedtotreatmentplants putup under
the Ganga Action Plan with a view to im-
prove the water qgality of the river.

y ! ';).Q e Q
Unauthoriesed Construction in Canton-
ment Areas in Kanpur

2942, SHRIV.SREENIVASAPRASAD:
Will the PRIME MINISTER be pleased to
refertoreply givenon 7 May, 1990 to Unstar-
red Question No. 7671 regardig unauthor-
ised constructions in Kanpur Cantonment
area and State:

(a) whether the authorities haveissued
any notice or have taken action to stp
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unauthoried constructions on defence land
in Mahatma Gandhi Park;

(b) if so, the details thereof; and

(c) the nature of unauthorised construc-
tion taken place?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) No unauthorised construe-
tion on defence land in Mahatma Gandhi
Park has been noticed.

(b) and (c). Do not arise.

Wasteland Development

2943. SHR! _SHANTARAM
POTDUKHE: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) whether the programme for waste-
land development has not made much prog-
ress even after 5 years of its launching; if so,
the reasons therefor;

(b) the estimated area in terms of hec-
tares which has been greened so far; and

(c) the estimated expenditure incurred
till date on wasteland development?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a) to (c). The Wastelands
Development was launched in 1985. During
the last five years, the programme has fo-
cussedon afforstation andtree planting. The
year-wise progress and expenditure, moni-
tored as an item of the Twenty Point Prog-
amme is given below:
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Yoar Target Acheivement Expenditure

(Area in Million hectare) (Rs. in crores)
1985-86 1.45 1.50 398.84
1986-87 1.71 1.74 455.08
1987-88 1.80 1.77 477.46
1988-89 2.00 211° 588.36
1989-90 1.68 1.71 504.11*
“Outlay

—

¢ Bonstructlon work of Navodaya
Vidyalaya Shankar Nagar

2944. DR. VENKATESH KABDE: Will
the PRIME MINISTER be pleased to state:

(a) whether the construction work of
Navodaya Vidyalaya at Shankar Nagar in
Naanded District in Maharastra is delayed;

(b) i so, the reasons thereof; and

(c) by when the construction will be
completed?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Yes, Sir.

(b) and (c). The construction agency
has awarded the work to a contractor who
has not completed the work as per schedule.
Action is being taken to get the work com-
pleted by March 1991.

Py

—,
7

i 7
Opeoning of Kendriya Vidyalayas At
Damoh

2945. SHRI LOKENDRA SINGH: Will
the PRIME MINISTER be pleased to state:

(a) whether the Madhya Pradesh Gov-
ermnment has submited the proposal of Col-
lector, Damoh for opening of Kendriya
Vidyalaya at Damoh by offering a big build-
ing alongwith substantial area of 1and to the
Union Government;

(b) if so, when the proposal had been
received by the Union Government; and

(c) by what time the proposal Kendriya
Vidyalaya is likely to be established?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR!I CHIMANBHAI
MEHTA): (a) and (b). Yes, Sir. The proposal
was received by Kendriya Vidyalaya San-
gathan on 27.6.1989.

(c) A team of officers of Kendriya
Vidyalaya Sangathan (Headquarters) will visit
the site shortly and submit the feasibility
report. The decision to establish a Kendriya
Vidyalaya will be taken thereafter.

M, ol ~ec\")
eds Sprinking Programme

2946. SHRI LOKENDRA SINGH: Will
the Minister of ENVIRONMENT AND

FORESTS be pleased to state:
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(a) whether any State Government has
approached the Union Government for‘Seed
Sprinking Programme’ through erial spray;
and

(b) if so, the details thereof and further
action taken in this regard?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). The Aeria!l Seeding
Programme is under implementation from
1989-89 in Andhra Pradesh, Haryana, Kar-
nataka, Madhya Pradesh, Rajasthan, West
Bengal and Tamil Nadu throught the con-
cerned State Governments and a total area
of 19266 hectares has been covered under
this programme during the period 1988-89t0
1989-90. The allocation for the current year
i.e. 1990-91 is Rs. 200 lakhs to cover 20000
hectares. In addition, erial seeding Iis also
being carried out under the Centrally Spon-
sored Scheme of Ravine Reclamation of the
Ministry of Agriculture.

Purchase of Fire Fighting Equipments
by Defence Establishments

2947. SHRIM.V. CHANDRASHEKARA
MURTHY: Will the PRIME MINISTER be
“pleased to refer to the reply given on 2 April,
1990 to the unstarred Question No. 3218
regarding purchase of fire fighting equip-
ment and state:

(a) whether the defence installations
and establishments have not been using fire
protection doors and windows as approved
by the Central Building “Research Institute,
Roorkee in order to arrest recurrence of fire
incidents;

(b) whehter such equipments are still
not available in the country and Government
have to impecrt them from time to tims;

(c) if so, the facts and details thereof;
and
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(d) the names of the firms with countries
of origin from where these are imported?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) to (d). The information is
being collected and will be laid on the Table
of the House.

Lz b

Ex-Servicemen Working In Fleld Gun
T Factory, Kanpur

2948. SHRIM.V. CHANDRASHEKARA
MURTHY:. Will the PRIME MINISTER be
pleased to referto the reply given on 2 April,
1990 to Starred Question No. 299 regarding
Ex-servicemen working in the Field Gun
Factory Kanpur and state:

(a) the number of the ex-servicemen
working in the factory who are workingonthe
same post on which they were recruited
about 10 years back;

(b) whether the promotion rules in their
respect have not been followed inspite of
commitment made by Ordnance Factories
Board, Calcutta; and

(c) if so, thefacts and details of such ex-
servicemen engaged in the factory on differ-
ent posts?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Twentynine.

(b) The rules for promotion framed by
the Central Government do not provide for
any reservation for the Ex-servicemen in the
matter of promotion from one grade to the
next higher grade.

(c) Does not arise in view of reply to (b)
above.
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"
? Island Development Authorlty

2949, SHRIMANORANJAN BHAKATA:
Will the PRIME MINISTER be pleased to

state:

Written Answers

(a) when the last Island Development
Authority was constituted,

(b) whether the same was functioning
under the Planning Commission;

(c) whether this has been scrapped or
reconstituted or its reconstitution delayed for
some unavoidable reasons; and

(d) if so, details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) August, 1986.

(b) The Island Development authority is
serviced by the Pianning Commission.

(c) and (d). Proposals for making
changesinthe organisational arrangements
are under consideraticn.

5 )
R

L }
- 4

Updating of NCERT Text Books

2950. SHRIMANORANJAN BHAKATA:!
Will the PRIME MINISTER be pleased to
state:

(a) whether the National Council of
Educational Research and Training Text
Books are Up-dated reguiarly; and

(b) ifso, the factors which aretakeninto
consideration for up-dating them and the
frequency for up-dating the books?

AUGUST 27 1990
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHA!
MEHTA): (a) Yes, Sir.

(b) The following factors are taken into
consideration for updating the NCERT text-
books:

i} Changes infactualinformation that
take place in the subjects or topics
included in school syllabi.

ii) Newdevelopments in certain disci-
plines necessitatingchangesinthe
contents of text books.

The text books published by the NCERT
are updated every yearbeforethey aretaken
up for reprinting. . .

o Ny oY 51'\\6“15‘
Maintenance of Elephanta Caves
2951.  SHRI =~ MANORANJAN

BHAKATA: i

SHRI ER ANBARASU:

=

Will the PRIME MINISTER be pleased
to state:

(a) whetherthe Elephanta Caves which
date back to the 5th Century are in shambles
for want of adequate maintenance;

(b) if so, the reasons therefor;

(c) the details of amount spent on
maintenance of these caves; and

(d) the amount spent annually in main-
tenance of the caves as compared to the
money collected as entry fee to the caves?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA)" ‘a;;-(s, Sir.



329 Written Answers

(b) Does not arise.

(c) and (d). The expenditure incurredon
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the conservation and maintenance of the
Elephanta Caves vis a vis the money col-
lected as entry fee to the caves is as under:

Expenditure Entry Fee
1987-88 Rs. 1.60 lakhs Rs. 1,08,429.50
1988-89 Rs. 3.00 lakhs Rs. 1.28,122.00
1989-90 Rs. 1.72 lakhs Rs. 1,51,100.00

4 ' T - - 0"
Elapdd~" "-C o P V.

Meeting with Socio-Economic Profes-
sional Groups for Eighth Plan

2952. SHRIMANORANJAN BHAKATA:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Planning Commission
has held any meeting in June, 1990 with
various socio-economic and professional
groups and voluntary organisations for the
formulation of the Eighth Plan; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) Yes, Sir.

(b) A statement giving details of the
meetings held with the various Socio-Eco-
nomic and Professional Groups is given
below.

STATEMENT

Details of the meetings held with the
various Socio-Economic and Professional

Groups
Date Group
13.6.1990 Voluntary

Organisations,
Panchayats,
Corporations,
Consumer Groups

14.6.1990 Agriculture
15.6.1990 Industry & Trade
16.6.1990 Economists &
Social Scientists
21.6.1990 Khadi & Village
Industries, Small Scale
Industries, Powerlooms
& Coir.
22.6.1990 Handlooms,
Handicrafts,
Sericulture
23.6.1980 SC and ST
25.6.1980 Environment
27.6.1990 Communications
28.6.1990 Science & Technology
29.6.1990 Health
30.6.1990 Family Welfare
2.7.1990 Art & Culture and Youth

Aftaris and Sports
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3.7.1990 Education

5.7.1990 Labour

6.7.1990 Water Resources
7.7.1990 Women’s Development
9.7.1990 Housing/Urbanisation
[Translation )

N\

>7 Afforestation by Joint Sector

2953. SHRI SHANKERSINH
VAGHELA; Will the Minister o -

MENT AND FORESTS be pleased to state:

the reasons for not making available
forest areas for afforestationto joint sectoror
to Government companies and the reasons
for which approval of the Union Government
is considered necessary for setting up of
new plantations where the forest areas is not
to be utilised for forest purposes?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): According to Forest (Conser-
vation) Act, 1980 there is no restriction on
any authority, Corporation Agency or other
organisation managed or controlied by the
Government to take up reafforestation on
forest area. Approvalof Central Government
is considered necessary for setting up of
new plantations where the forest area is not
o be utilised for forest purpose because
such area is proposed to be reatforested
and used for forestry purpose later on. Car-
ying on plantation like tea, coffee, rubber
tc. would mean diversion of forest land for
1on-forestry use for which permission of
sentral Government is required under For-
1st (Conservation) Act, 1980.

AUGUST 27 1990
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epresentation From BEL, Taloja Save
Forum

2954. PBQF. RAM GANESH KAPSE:
Will the PRIME MINISTER be pleased to

state:

(a) whether the Bharat Electronic Lim-

| ited, Taloja Save Forum, Taloja (Maharash-
ra) has sent a representation to the Union

Government on the 24 April, 1990 disap-
proving JCT-NEG proposal to enter into the
field of B&W T.V. Glass-Shelis; and

(b) if so, the action taken on this repre-
sentation so far?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Yes, Sir.

(b) The representation from the BEL
Taloja Save Forum, Taloja requested Gov-
ernment not to approve any proposal from
M/s JCT Electronics Ltd and its Japanese
partner M/s NEG io set up a unit for the
production of B&W TV glass shells as this
would be against the interasts of Bharat
Electronics. It was further suggested that
when such a proposal is received NEG may
be advised to have ajoint vanture with Bharat
Electronics for expansion/introduction of
colour technology at the Taloja unit.

Inthe above context, it is clarified that so
far Government have not received any pro-
posal from JCT Electronics Ltd for foreign
collaboration with NEG Japan for manufac-
ture of B&W TV glass shells. If such a pro-
posal is received, it will be considered in
accordance with prescribed procedure. it is
also mentioned that at present thers is;no
proposal to expand the capacity of BE'’s
Taloja unit or to intorduce colour glass
technology there. As such, the question of



333 _ Written Answers

setting up a joint venture by the company for
this purpose with M/s NEG, Japan or any
other foreign collaborator does not arise.

Inégrated Rural Energy Programme

- st

2955. SHRI D. AMAT: Will the PRIME

MINISTER be pleased to state:

(a) the names of places in the country
which have been selected for Integrated
Rural Energy Programme,;

(b) whether there is any plan to select
any district in Orissa and Bihar under this
programme; and

(c) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) The Integrated
Rural Energy Planning Programme has been
extended to all States and Union Territories,
except Chandigarh by the end ofthe 7th Five
Year Plan. The Integrated Rural Energy
Planning Programme involves preparation
of block level Integrated Rural Energy plans
and projects through which all types of en-
ergy sources, conventional and non-con-
ventional, are considered for meeting rural
energy needs in the most cost effective
manner. *

(b) and (c). By the end of the 7th Five
Year Plan, 5§ blocks in Orissa and 7 blocks
in Bihar have been taken up under the IREP
Programme. These are:

Orissa Bihar
1. Kashipur 1. Dhanarua
(Dt. Koraput) (Dt. Patna)
2. Bansapal 2. Namkum
(Dt. Keonjhar) (Dt. RAnchi)
3. Jatni 3. Vijaypur
(Dt. Puri) (Dt. Gopal Ganj)
4. Koksara 4. Bhawanipur

(Dt. Kalahandi

5. Murada
(Dt. Mayurbhanj)

(Dt. Purnea)

5. Jagganathpur
(Dt. Singhbhum)

6. Imamgan;
(Dt. Gaya)

7. Gopikandar
(Dt. Dumka)

Work on Drinking Water Quality by ITRC

2966. SHRIMATI SUBHASHINI ALI:

Will the PRIME MINISTER be pleased to
state:

(@) whether work on drinking water
quality is being carried out at the Indian
Toxicology Research Centre, Lucknow for
the past several years and if so, the salient’
feautres of observations/ assessment made
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at GERU Directors Laboratories for Ganga
Action Plan and under technology mission;

(b) whether there is closed interaction
amongst these units and if so, the details of
joint meetings held if any , indicating when
this was last held;

(c) whetherthe Director, Indian Toxicol-
ogy Research Centre is also the Project
Coordinator of this Project; and

(d) whetherthe Director is also person-
ally incharge of any other R and D Projects
apart from his duties outside Lucknow and if
s0, details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (SHRI M.G.K. MENON): (a) ITRC as
well as other laboratories of the CSIR carry
out drinking water quality studies as a part of
drinking water mission. A salient feature of
the observations made is that there is no
major probiem of chemcial contamination of
water sources studied at GERU but data
indicate bacteriological contamination in
several samples.

(b) Yes, Sir; number of meetings have
been held amongst the concerned groups to
monitor and coordinate the programme of
work. The last meeting in this regard took
place on 14.5.1990.

(c) For all multi-disciplinary studies/
programme undertaken in ITRC, including
this project, Director, ITRC coordinates the
activities for smooth and effective interac-
tion.

(d) Director, ITRCis personally incharge
of R&D projects on preventive toxicology,
immuno-biology and environmental microbi-

ology. ‘ f
Translation ST L
[ 4 ] B % s
Theft/Bungling Cases in C.0.Ds.

2957. QHRI SHIBU SOREN: Will the
PRIME MINISTER be pleased to state:
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(a) whether serious cases of theft and
bungling in Central Ordnance Depot have
come to light recently;

(b) if so, the details thereof; and

(cO the steps taken by Government in
this connection and the measures being
adopted to avoid such incidents in future?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (2) No, Sir.

(b) and (c). Do not arise.
[English] ] A

Environment Clearance to Power
Projects ——

2959. PROF. K.V. THOMAS: Will the
Minister of TANDFORESTS

be pleased to state:

(a) the numbert of hydro and thermal
power projects pending with Union Govern-
ment for clearance;

(b) the names of these projects and the
reasons for not clearing them; and

(c) the steps taken to expedite clear-
ance to these projects?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). No hydel power
project is pending for environmental cléar-
ance. A list of eight thermal power projects
awaiting environmental clearnace is givenin
the statement below.

(c) Afinaldecisionin each of the cases
where complete details have been furnished
is taken within amaximum period of 3 months.
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’?‘Taé\
D.A. to Staff ahd Executives of Public
Sector Enterprises

———e

2960. SHR! PRATAPRAO B.

AUGUST 27 1990

" BHOSALE:
SHRT SHANKERSINH

r%.J;TEEA-W\G'
SHRTPYARELAL KHANDEL-
WAL

SHRIMATI_CHENNUPATI

“TVIDYA:
Will the PRIME MINISTER be pleased
to state:

(a) whether demand of executives and
staff of Central Public Sector Enterprises for
payment of D.A. is pending with Govern-
ment;

(b) if so, the details thereof;

(c) whether some Tripartite D.A. Com-
mittee to resolve the issue has been set up;

(d) if so, the terms of reference of this
Committee;

(e) whether any directives to this
Committee forfinalisation of its findings within
sometime schedule have been given; and

(f) if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLMENTATION (SHRI
BHAGEY GOBARDHAN): (a) to (c). The
axecutives of PSEs who are on the IDA
pattern are demanding DA on Central Gov-
ernment/Banking Sector pattern. The repre-
sentatives of Ttade Unions on the Tripartite
DA Committee are demanding DA on siab
basis. The Industrial Dearness Allowance
Formula is under consideration of Tripartite

’LL& o]
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DA Committee set up by the Government
and any decision taken by the Govemment
on the recommendations of this Committee
would equally apply to the executives.

(d) The terms of reference of the
Committee are as follows:

i) To review the extant DA formula
applcable to employees in public
sector enterprises governed under
the industrial DA formula, and to
recommend a sutiatble DA formula
for such employees in replacement
of the present formuia;

il) in recommending such a DA for-
mula to keep in view the repercus-
sions on the resource position of
the public sector, whether of the
Central or of the State Govern-
ments; on employees of the Cen-
tral and State Governments; on
employees of undertakings or
industrial establishments governed
by other DA formula whether in
public sector of the Central or State
Governments or of the organised
private sector; on unorganised
industrial workers, and on agricul-
tural workers in rural areas;

lii) to examine whether the frequency
of revision of DA which is at present
done quarterly, should bealtered,
keeping in view administrative
convenience and simplification fo
record keeping.

(e) and {f). The Tripartite DA Committee
is to finalise its recommendations by 31st

August 1990. QLW ’:,Q(/!KO/L"

Recovery of interim Reliet Paid to
Workers

2961. PROF. K.V. THOMAS: Will the
PRIME MINISTER be pleasad to state:
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(a) whether Government are aware of
the factthatin the long term wage settlement
in many of the public undertakings like FACT,
Cochin, the interim relief paid to the work-
men for the calender year 1986 is being
recovered;

(b) if so, whetherthis decision is against
the spirt of the agreement between the
Government and Central Trade Union when
the decision was taken to give interim relief
to workers; and

(c) if so, the action proposedto be taken
in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) to (c). The
executives of PSEs on IDA pattern were
sanctioned interim relief from 1.1.86 on
account of delay in the revision of their pay
scales. As the unionised workers who are
governedby separate wage settlements also
raised a demand for payment of interim
relief, the managements of PSEs on IDA
pattern were authorised in September, 1987
to sanctioninterim relief effectivefrom 1.1.86.
Thiswas restrictedto those enterprises where
existing wage agreements had already
expired by 31.7.87. In the case of FACT, no
interim relief was admissible as their agree-
ment expired only on 31.12.87. The pay-
ment made for 1986 and1987 has been
partly recovered while finalising the next
wage settlement.

RER
Schemes to Check Pollution of Waters
of River Narmada

2962. SHRI MADHAVRAO SCINDIA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) the details of the schemes drawnout
for cleansing of the Narmada river and pre-
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venting poliution of the waters thereof;

(b) the progress made so far in imple-
mentation of each of the projects and by
what time the same are likely to be com-
pleted; and

(c) the expenditure so far incurred in
respect of each project, the original esti-
mated cost thereof and the likely cost of
completion of each one of them?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) The State Government of
Madhya Pradesh is implementing an action
plan for clearning the Narmada river. A total
amount of Rs. 401.60 lakhs has been sanc-
tioned for 52 schemes.

(b) AsonJunre, 1990, out of atotal of 52
schemes, 32 schemes have beencompleted,
14 schemes are in progress and the remain-
ing 6 schemes are in the final stages of
preparation. The works are targetted to be
completed by December, 1991.

(¢) The expenditure incurred upto June,
1990 on these works is Rs. 250.26 lakhs.
The likely cost of the schemes at the time of
completion cannot be indicated at this stage.
, 1

Tribal encroachment on forest land in
Karnataka

2963. SHRIMATI BASAVA RAJES-
WARI: Wilithe PRIME MINTSTERbe pleased
{6 state:

(a) whether Karnataka Government
has taken a number of measures to check
the encroachment by tribals on forest land in
the State;

(b) if so, what is the total encroachment
made and how much land has been en-
croached by the Tribals in Karnataka;
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(c) the steps being taken to recover the
land from the tribals; and

(d} the steps taken to provide them with
alternative land?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) to (d). information is being
collected from the State Government and
will be laid on the Table cf the House.

i-Etfectis of Filraiy,ds Trees

2964. SHRIMATI SUBHASHINI ALL
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether there have been many
widely varying results of R and D.and inter-
pretation for and against Eucalyptus;

(b) whether UP Forests Depariment

Laboratories at Kanpur havefoundtnatwater
consumed per unit of biomass produced
was lower for Eucalyptus than for varicus
other species of Forest trees; and

(c} whether the available data in India
and abroad will be critically examined and
clear directions issued to all concerned?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a)to(c). Research and Devel-
opment studies conducted in India show that
while Eucalyptus consumes maximum wa-
ter on per seedling basis, it produces maxi-
mum biomass per unit volume of water. This
finding has been corroborated by the sutdies
conducted by Forest Research Labcralory,
Kanpur undertiie UP Forest Deparimant. All
avaiiable studies on eucalypius are critically
examined and their findings given wids
publiicity.

AUGUST 27 1990
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Revislon of Pay and Allowances of
Central Public Undertakings

2965. SHRI SHANKERSINH
VAGHELA:

SHRIPYARELAL KHANDEL.
WAL

SHRI K.S. RAO:

Will the PRIME MINISTER be pleaseq
o state:

(@) whether Government have since
taken afinal decision regarding the parame-
ters on the Basis of which revision of Scaleg
of pay and allowances of the Executives of
the Central Public Undertakings would be
evolved;

(b) if so, the details thereof;

(c) whether the decision would be
applicable uniformly to all such executives
whe are on industrial DA pattern; and-

(d) the time by which a final decision is
likely to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME [IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) to (c). Broad
parameters on the basis of whch scales of
pay of the executives on IDA pattern could
be revised were notified on 4th April, 1990.
These parameters were related to the IDA
rates notified on the same date. Since the
Tripartite DA Committee has been revived
these parameters have been kept in abey-
ance for the time being. The present term of
the Tripartte DA Committee is upto
31.8.1850. Decision on the industrial DA
wouid be applicable to all executives wiio
are on {DA pattern,
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Spoiling of Ecc-Systam by Tourists in
Nationai Parks/Sanctuaries

CR. SUDHIR BAY. Wi tie
NV'HONMENTM\DrOHESTo
e ;:asea to staie:

{a) whether 90 percent of the Nationa!
Parks and 83 parcent of the wildlife sanctu-
aries are officially cepn to tourists;

{b) whether tourist iflux in these Na-
tional Parks and widlife sanctuaries is spoil-
ing the natural eco-systems and sericusly
disturbing the wildlife; and

(c) if so, the measures ccntemplated by
the Government to prevent this?

THE MINISTER OF ENVIRONMENT

AND FORESTS (SHRI NILAMANI
HOUTRAY): (a) Accarding to a status report
oo rlationa: Foiks and sanidanes of the
country prapared by Indian Institute of Pubiic

Administration, New Delhi, it is estimated
ational parks and 239% of

witdiffe sanctuafzes are cfiicially open to

disturb the niat
iife, The Siate Gn ern

wheo arg ra.

monig

for thie manageinent ¢ ing Na-

Parks and Sanctuaries take sleps 1o
ensure that the inflow of {ourists dees not
have an adverse effect on the habitat and
also dees not disturb wildlite pa"t,c ry in
the ccre areas. The Government of india
have jssued guidelines in this behalf which
in(‘EUO;-’l [7‘-?-(("7{“ measiiraes f(‘, ’C»'Z?VE(‘? *ﬂi!ri-‘:f
activities in the core areas of the National
Parks and Sanctuaries, limiting the number
surist vehicles which are allowed to enter
areas, prescribing routes that

iho protecied
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itiegal Feliing of Kattha Preducing
Trees in Himachal Pradesh

2967. SHRIR.N. RAKESH:
SHRI MANIKRAO HODLYA

GAVIT:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether maximum number of trees
have been felled in Himachal Pradesh from
which kattah is made;

(b) if sc, the total number of suchirees
felled illegally during the last three years;

(c) whether huge quantity of kattha
prepared fromtheseillegally felled tress hai
alsobeen saized duringthelastthree month

(d) if so, the details thereof and month-
wise quantity and value of kattha seized
during the last one year;

{e) the details of action taken against
guilty persons?

THE MINISTER OF ENVRIONMENT
AND FORESTS (SHRI NILAMANI
QOUTRAYY: (2) and (b). Government of
Himachal Pradesh have reported that ne
lam scale iliicit felling of kattha irees has

aken place in the State during last three

years

(c)to(e). Information is being collected
and will be laid on the Table ¢f the House,

Second Unit of Narcra Atomic Power
Project

SHRIR.N. RAKESH:
SHRI MANJAI LAL:
Wil ihe PRIME MINISTER be please



347 Written Answers

(a) the targetted date for completion of
Unit-2 of Narora Atomic Power Project,

(b) whether the unit is to be completed
by the targetted date,

(c) f not, the reasons for the delay,

(d) the revised date for its completion,
and

(e) the cost over-run on account of the
delay?

THE MINISTER OF STATE IN THE
MINISTRY OF SCEINCE AND TECHNOL-
OGY (PROF M G K MENON) (a) to (d)
The earlier target date of August 1930 for
achieving criticality of the second unit of
Narora Atomic Power Project has been
shifted to December, 1990 All efforts are
being made to achieve the revised schedule
and commence commercial power genera-
tion in a period of 6 months thereafter

(e} The revised cost estimates for the
two units of Narora Atomic Power Project
prepared in 1986 of Rs 532 85 crores will
further increase owing to various factors
including shift in schedule This 15 under
assessment
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Augﬂssion of Vocaticnal Courses
Students in Delhi Unlversity
et

2069 SHRIRN RAKESH
SHBI Mmﬁ_l‘_\_lJAl LAL
Will the PRIME MINISTER be pleased

to state

(a) whether attention of Government
has been drawn to the news-item captioned
‘Delhi Prashasan ne char hazar chhatron ko
sadak per la di@’ appearing in “Jansatta”
dated 2 August, 1990 wherein it has been
stated that the students who passed 10 plus
2 examination In vocational courses have
been denied admissions by the Delhi Uni-
versity,

(b) i so, the details thereof, and

(c) the measures Government propose
to take to remvoe the hurdles in the way
giving admissions to these students?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) to(c) No, Sir Accordingtothe
information furmshed by Delht University,
students who have passed Senior School
Certificate Examination from the Central
Board of Secondary Education (CBSE),
Delhi, with vocationai/Technical Stream are
eligible for admission as follows

Si No Vocational Group Eligibility for the Courses of Studies
1 2 3
1 Commerce and Business B A (Vocational)/B Com (P)/B Com
(Hons )
2 Home Science B Sc (Home Science)
3 Miscellaneous Group B A

(Tourism & Photography)

(Vocational)

These students are also eligible for

admission to B A (pass) Course The eligi-
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bility for admission to these courses is the
same as general eligibility criteria for all
other Courses exceptthat at least 60% marks
will be required for being eligible for B. Com
(Hons.) Course.

44
Prop6sal of Neighbourhood Schools

-

2970. SHRI R.N. RAKESH:
SHRIMANJATLAL:
SHRI__ . SHANTARAM
POTDUKHE: -
SHRIMATIGEETAMUKHER-

e

JEE:

Will the PRIME MINISTER be pleased
to state:

(a) whether any steps have been taken
by Governmentforintroducing the system of
allowing admission in nearest schoolto bridge
the present gap in education system and tc
raise the level of education;

(b) if so, the details thereof; and

(c) if not, the reasons for not taking any
concrete steps in this regard so far?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). The Education Com-
mission (1964-66) and the National Policy
on Education (1986) have recommended
that measures should be taken in the direc-
tion of the Common School System. The
Neighbourhood School Concept is one of
the steps towards realisation of this goal.
Present Government’s attitude is very posi-
tive on this vital point. The Government
would like to bring the existing schoals, as
early as possible, under the Neighbourhood
School Concept with a view to effecting
egalitarianism in School education.

Maintenance of a broad commonality in
good standards in the schools has been
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sought to be achieved by the following ways;

i) Making available to all the schools
a broadly uniform pattern of syllabi/
textbooks designed on the basis of
National Curricular Framework for
elementary, secondary and higher
secondary education brought out
bythe NCERT.

ii) Requiring all the schools sending
their students for Board Examina-
tions to be affiliated to the con-
cerned State Board, the CBSE or
the Council for the indian School
Certificate Examinations, as the
case may be and thereby to follow
the syllabi/textbooks prescribed by
the respective Board designed on
the basis of the National Curricular
Framework.

ili) Improvingthe physicalfacilitiesand
other educational inputs in schools
through a number of Central spon-
sored Scheme and programmes.

(c) Does not arise.
[English ]

. ) 4 ,,) 4 H )
L Cpsted HEea(s )

Reduction in ‘No Construction Zone’
Limit

2971. SHRI RAM NAIK: Will the Minis-
ter of ENVIRONMENT ANDFORESTS be
pleased to state:

(a) whether Government have decided
to reduce the present “No Construction Zone”
limit of 500 metres to 200 metres from the
high tide line;

(b) if so, the reasons for fixing the
previous limit of 500 metres from the high

tide line; and

(c) the reasons for the reduction to the
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present limit of 200 metres?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir. it has been de-
cided to permitconstructionof beachresorts
within 500 metres but beyond 200 metres
from the High Tide Line (HTL).

(b) To prevent degradation and misutili-
sation of beaches, the coastal States and
Union Territories were advised to ensure
that construction and such other polluting
activities are not permitted within 500 metres
from the High Tide Line.

(c) Construction of beach resorts within
500 metres but beyond 200 metres from the
HTL was earlier allowed only in case of four
areas namely, Puri-Kenark, Goa, Madras-
Mahabalipuram and Trivandrum. It was felt
that similar dispensation should be given to
other areas subject to compliance with the
environmental guidelines laid down for this

purpose. N
14N ‘}J'L yC '\‘:.«Q

’  Expanslon/Modernisation of High
Explosives Faclories

2972. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the PRIME MINISTER be

pleased 1o state:

(a) whether any measures have been
taken for expansion/modernisation of the (i)
High Explosives Factory at Pune (ii) Cordite
Factory at Aruvankadu and (iil) Ammunition
Factory at Nagpur and Ambarnath during
the last three years:

(b) whether Government have permit-
ted private manutacw‘re ot components
required by these factories, if so, tha details
thereof; and

(c) the annual allocation for improve-
ment of these factories during the last three
years?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Yes, Sir. Projects have
been sanctioned for expansion of the pro-
duction capacity of three out of the four
factories under reference during the last 3
years. Details are given in Para-l of the
Annexure. In addition, asumofRs. 18.56 Cr.
has been spent on the modernisation of
these four factories during the last three
years.

(b) Ordance Factories, have to procure
from the trade including private manufactur-
ers, components for which there are no in-
house capacities.

(c) The annual allocation for moderni-
sation/expansion of the above four factories
during the last three years is given in Para-
Il of the Statement given below:

STATEMENT

Para-l (relating t part {a) of the Question)

(i} HIGH EXPLOSIVE FACTORY,
PUNE

A project costing Rs. 1.44 cr. sanc-
tioned to undertake manufacture of
certain types of propaellant.

(i) AMMUNITION FACTORY (ORD-
NANGCE FACTORY AMBAJHARI)
NAGPUR

Four projects sanctioned at a cost
of Rs. 8.46 cr. for manufacture of
various Ammunition hardwares

(i) AMMUNITION FACTORY (ORD-
NANCE FACTORY) AMBARNATH

One project sanctioned at a cost of
Rs. 32.16 Cr. to augment Brass

Melting and Strip making capacity.



Written Answers 354

BHADRA 5, 1912 (SAKA)

353 Written Answers

Yreutequy —
060 Sk} 102 61’1 vey 8y’ ‘Aioped soueupig ¥
Ueyfequiy
clo cLe S¥'o 90°L - oLe ‘hiojped eoueupi0 ‘€
npexueanly
- 60} - £5'1 — 6L'4 ‘fiowed Buloy 2
eexiy
80 Sk'h 810 260 - 8L'0 ‘Aiooed enisodx3 ybiH - 1
8 Z 9 [ 4 £ é ]
uoisuedxe uoisuedxe uoisuedxe
40} pefaly uolesjwepoy Jo4 peloiy uonesjuiepopy 104 peloiy uoies|uIepopy
06-6861 68-8661 88-/861
oN
JUBWISEAU) OSIM-/EB 1S
(sesaio uj 'sy)

ININILVLS

(uonsenb ey jo (9) wed o} Buljejes) |j-esed



355 Wntten Answ‘er N
. s - "

+’  Protection of Coaslal Borders

2973  SHRI MULLAPPALLY RAMA-

cLLAPPALLY DAMA
CHANDRAN Willthe PRIME MINISTER be
pleased to state

(a) whether the coastal States have
sought the help of Defence personnel to
better protect the coastal borders in Soutn
India, if so, the details thereof,

(b) whether any measures have been
taken to expose Tamil Militant Camps of Sri
Lankans in Tamil Nadu or elsewhere, and

{c) o so, the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR RAJA
RAMANNA) (a) On a proposal made by the
Government of Tamil Nadu the Central
Government have approved the setting up of
Naval Detachments at Point Calimere and
Rameshwaram Patroliing and Surveillance
of the Indo-Srilankan International Bound-
ary Line have also been intensified by the
Indian Navy and Coast Guard.

(b) and (¢) The Tamil Nadu Govern-
ment have been informed of the Govern-
ment of India's policy not to allow Tamil
militants or any other group to operate frem
the Indian soil The State Government have
confirmedthat there is no Sn Lankan militant
Camp in Tamil Nadu and that they are firm in
not allowing any Srt Lankan Tamil Organisa-
tion to run any training Camp in the State
The Central Government have extended
assistance to the State Government by
deputing contingents of CRPF and providing
modern arms to the State Police

[Translation}

T.V. Sets to Uttar Pradesh Schools

2974 SHRIKALPNATH SONKAR Wil
the PRIME MINISTER be pleased to state
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(a) whether Union Government had
provided TV sets to the Government of
Uttar Pradesh for primary and middle schools
during 1987-88 and 1988-89,

(b) if so, the details of the scheme,

(c) wkhether financial assistance was
provided to such schools to purchase an-
tenna for the TVs,

(d) whether the schools concerned
have since acquired antenna with the amount
given, if not, the action taken in the matter,
and

(e) whetherany enquiry has been made
to find out the actual use of TVs In these
schools and If so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) to (c) Under the Educational
Technology Programme, funds are provided
for purchase of colour TV sets which include
the antenna, to those States where ETV
Programmes are being transmitted 75% of
the cost s borne by the Central Government
and 25% of the cost by the State Govern-
ment An amount of Rs 53,47,350/- being
75% ofthe costof 1,020 colour TV sets atthe
rate of Rs 6,990/- per set was released to
the Sate Government of Uttar Pradesh dur-
Ing1988-89 Another sum ot Rs 8,95,050/-
being the difference of amount due to esca-
lation In the cost of colour TV sets was
released to the State Government during
1989-90 Thus, a total amount of Rs
62,42,400/- for purchase of 1,020 colour TV
sets at the rate of 75% of Rs 8,160/- per set
was released to the State Government of
Uttar Pradesh

(a)1o (e) Informationis being collected
and will be laid on the table of the House
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[Enghsh ]

2577
Alleged Fraud in National Sports
Lottery of SNIPES

2975 SHRIKALPNATH SONKAR" Wil
the PRIME MINISTER be pleased to state

(a) whether around April, 1988 a case
of fraud took place in the National Sports
Lottery of the Society for the National Insti-
tutes of Physical Education and Sports
(SNIPES) and was referred to CBl,

(b) if so, whether any enquiry had been
conducted,

(c) if so, the outcome thereof including
rames of persons involved therein,

(d) whether any cnnminal proceedings
have been Instituted, and

(e) the other action taken inthe matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA) (a) and (b) A request was re-
ceived 1n August, 1987 urging an enquiry
into the funds of National Sports Lottery and
the Society for the National Institutes to
Physical Education and Sports (SNIPES)
The CBI conducted discrept venfication
regarding this allegation

(c) The CBIl was of the view that while
favours were shown by SNIPES to the Or-
garising Agents of the Lottery, no offence of
criminal misconduct under the Prevention of
Corituption Act (PC Act), 1947 could be
made out aganist the office bearers and the
employees of SNIPES, as they could not be
treated as public servants” prior to Septem-
ber 9 1988 on which date the new Preven-
tion of Corruption ACt came Into effect The
matteris urder futher examination in consul-
tation with Ministry of Law and Justice
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(d) In view of reply to para (c) the
question does anise

(e) Sports Authonty of India has filed a
Civil Suit in the Delhi High Court against the
Organising Agent of the Lottery for recovery
of funds allegeding mis-appropriated by the
Agent This matter I1s sub-judice.
el g{g

" sick Public Sector Undertakings
et et et v

2976 SHRIBANV.AF LALPUROHIT-
Will the PRIME MINISTE { be pleased to
state”

(a) whetherthe Burc au of Pubhic Enter-
prises (BPE) has recer ly taken a decision
that sick Public Sector Jndertakings will be
looked after by the administrative Ministry,

(b) if so, the details of the various sick
public sector under:akings, and

(c) whetherthe Bureau of Public Enter-
prises also proposes to suggest measures
to improve their efficiency and to make them
profitable and if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (/SHRI
BHAGEY GOBARDHAN): (a)and (b) Allthe
Central PSEs including the chronic
loss—making enterprises are being looked
after only by their administrative Minister/
Department

(c) Improving efficiency and profitability
in the Central Public Sector Enterprises 1s a
continuous process In this regard various
steps such as change in product-mix, tech-
nology upgradation, improved management
practices, energy conservation, modernisa-
tton and rehabilitation, organisational restruc-
turing etc are taken A new concept of
Memorandum of Understanding (MOU) has
been introduced which clanfies the mutual
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obligations of the Public Sector Enterprises
and the admlinistrative Ministries in achiev-
ing improved performance.

‘\ "-)‘ T

Regeneration of Degraded Forest Land
——

2977. SHRIMATI SH-
WARI:
SHFTNABSINGRAO SURYA-
7 WANSHI:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Union Government have
issued guidelines to the State Governments
for involvement of village communities and
voluntary agencies for regeneration of de-
graded forest lands;

(b) if so, the main details of the guide-
lines issued; and

(c) the progress made by the respective
States so far in this regard?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR!I NILAMANI
ROUTRAY): (a) The Central Government
have issued guidelines to the State Govern-
ments for involvement of village communi-
ties and voluntary agencies for regeneration
of degraded forest lands;

(b) The salient features of the guide-
lines are as under:

(i) The programme should be imple-
mented on degraded forest land
under an arrangementbetweenthe
voluntary agencies/Non Govern-
ment Organisation, village commu-
nities (beneficiaries) and the State
Forest Department.

(i) Noownershiporleaserightsshould
be given to the beneficiaries or to

AUGUST 27 1990
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the voluntary agencies/Non Gov-
ernment Organisation.

(iii) The beneficiaries should be en-
titled to a share in usufructs like
grasses, lops and tops and
branches and minorforest produce.
I they successfully protect the for-
ests they should be given a share
out of sale proceeds of the trees on
maturity.

The selection of beneficiaries
should be done in such a way that
any one who has a claim to any
forest produce from the selected
site is not left out without being
given full opportunity of joining.

(iv)

(v) Selected sites should be worked in
accordance with a working scheme
duly approved by the State Gov-
ernment.

For raising nurseries, preparing
land for planting and protection
thereof, the beneficiaries should
get wages from the Forest Depart-
ment.

(vi)

(viii) No agriculture should be permitted

on the forast land.

{c) The guidelines were issued in June,
1990. it is too early to assess the impact of

the programme. .- - '
Prod FEAUNEY, TV
o Execution of Hydel Projects

2978. SHRIMAT!I BASAVARAJES-
WARL Will the Minister of ENVIRONMENT

AND FORESTS be pleased to state:

(a) whether Union Government have
underlined the needfor taking up such hydel
projects for execution by the Central and
State Govaernments which involve minimum
displacement of people and submergence of
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agriculture and forest land;

(b) if so, the steps being taken in this
regard;

(c) whether Union Government have
taken final decision in regard to the contro-
versial projects of this nature in the States of
Gujarat and Madhya Pradesh; and

(d) if not, by what time a final decision
in this regard is likely to be reached?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). The need for mini-
mising submergence of agriculture and for-
est land and displacement of people is
emphasised in the guidelines as well as
during detailed discussions with the project
authorities.

(c) and (d). No hydel power project from
the States of Madhya Pradesh and Gujaratis
awaiting environmental or forestry clearance.

~
AV
Workshop on Social Forestry, Jaipur
et o L —

2979. SHRIMATI BASAVARJAES-
WARI: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether a three-day national work-
shop on social Forestry was recently held in
Jaipur;

(b) if so, the main subjects discussed;
and

(c) the decision arrived at?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) The Forasst Department of
Rajasthan organised a workshop on Social
Forestry for Environmental Conservation at
Jaipur from 5th to 7th June, 1990.
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(b) The main subjects discussed were
forest conservation and protection, social
forestry, wastelands development, the role
of minor forest produceintribal development
and micro-planning.

(c) No dicisions were taken in the work-
shop. However, based on the discussions
held, the workshop recommended the vil-
lage level committees should be constituted
for protecting the forests and that all possible
measures should be taken to preserve the
existing flora and fauna. The workshop also
recommended that development pro-
grammes should be drawn up on the basis of
local needs, identification of wastelands and
provision of appropriate technological and
credit support. The significant role of minor
forest produce in promoting cottage indus-
tries and generating employment was also
identiffied.

367

Foreign Exchange In VCRs/VCPs

2980. gSHRI BABANRAO DHAKNE:
Will the PRIME MINISTER be pleased 1o~

state:

(a) the total amount of foreign ex-
change involved in manufacturing VCRs and
VCPs during the last three years; and

(b) the total number of VCRs/VCPs
manufactured during this period?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (SHR! M.G.K. MENON): (a) and (b).
The total number of VCRs/VCPs manufac-
tured in the country during the last three
years, (1987-89) is estimated to be about
1.42 lakh numbers. The foreign exchange
outgo for its manufacture is estimated to the
Rs. 40 crores.
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[Translation )

Facilities for Women’s Education

2981 SHRIGULAB CHAND KATARIA
Will the PRIME MINISTER be pleased to
state

(a) the percentage of female literacy in
Rajasthan vis-a-vis other States,

(b) whether Union Government pro-
pose to provide facility of hostels In women's
colleges in Rajasthan, and

(c) whether Union Government also
propose to provide financial assistance for
the construction of hostels for 100 students
in each college?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA) (a) A Statement showing State-
wise, the Women Literacy Rates according
to 1981 census 1s given below

(b) The University Grants Commission
provides grants for construction of Hostels in
Women's Colleges, which are eligible under
Section 12 (b) of the UGC Act to receive
central assistance, as a part of Plan Devel-
opment Scheme during any plan period
This scheme covers eligible colleges through-
out the country The amount of grants ap-
proved as UGC share for construction of
Hostels In Women’s Colleges in Rajashthan
during the 7th Plan penod s as under-

S/ No  Name of the College UGC Share
7 2 3

1 Sri Satya Sai College for Women, Jaipur 1,60,000

2 M S College, Bikaner 1,80,976

3 Gandhi Sheksha Mahavidyalaya, Gulabpura 70,000

4 Smt Indra Mani Maudella Grahvigyan Shekha Niket, Pilani 80,000

5 G D Government College for Women, Alwar 2,11,000

(c) There s no proposal to provide such
kind of financial assistance However, the
University Grants Commission has decided
to provide grants tor construction of women's
hostels on 100% basis during the 8th Plan
compared to a malching basis of 75% by the
University Grants Commissionand 25%from
the Colleges’ own respurces, which was In
practice during the earher Plan This s sub-
Jecttothe condition that 40% of the approved

celling of grant due to a College, which 1s
determined on the basis of students’ strength
and other parameters, like enrolment of SC/
ST, Women candidates etc , can be utilised
for construction of buildings including hos-
tels Itis for the college to formulate a pro-
posal for vartous buildings including hostels
and its plinth area for which they want grant
under the Development Scheme of the Uni-
versity Grants Commission

STATEMENT

S/ No State Union Territory

Percentage of Female Literates

1 2

3

India

24.82
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S!. No. State/Union Territory Percentage of Female Literates
1 2 3
1. Andhra Pradesh 20.39
2. Assam N.A.
3. Bihar 13.62
4. Gujarat 32.30
5. Haryana 22.27
6. Himachal Pradesh 31.30
7. Jammu & Kashmir 15.88
8. Karnataka 27.71
9. Kerala 65.73
10. Madhya Pradesh 15.53
11. Maharashtra 34.79
12. Manipur 29.06
13. Meghalaya 30.08
14. Orissa 21.12
15. Punjab 33.89
16. Rajasthan 11.42
17. Sikkim 22.20
18. Tamil Nadu 34.99
19. Tripura 32.00
20. Uttar Pradesh 14.04
21. West Bengal 30.25
22. Nagaland 33.89



367 Written Answers

AUGUST 27 1990

Whritten Answers 368

SI. No. State/Union Territory Percentage of Female Literates
1 ) 2 3
Union Territorles
1. A & N Islands 42.14
2. Arunachal Pradesh 11.32
3. Chandigarh 59.31
4. D & N Haveli 16.78
5. Delhi 53.07
6. Goa, Daman & Diu 47.586
7. Lakshadweep 44.65
8 Mizoram 54.91
9. Pondicherry 45.71
Note: Percentage of Female literates for Assam is not available as 1981 Census could

267

Development of Ec@Dlogy In Aravalis

2982. SHRIGULAB CHAND KATARIA:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether envrironment in Aravali
mountain range has become poliuted due to
fast depletion of vegetation and if so, the
corrective action proposedftaken in this
regard and the amount allotted in the Eighth
Five Year Plan for this purpose;

(b) whether Government aiso propose
to launch a special drive for reforestation in
the entire Aravali region;

(¢c) it so, whether Government propose
to seek tha cooperation of tribals residing
there in planting trees and protection thereof;
and

not be held owing to disturbed conditions prevailing there then.

(d) if so, the details thereof?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). Depletion of forest
and vegetation has caused environmental
degradation in the Aravallis. Various Cen-
trally sponsored and State Plan Schemes,
inlcuding externally aided Social Forestry
Projects, have been taken up by way of
corrective measures more specially for re-
forestatior: in the region. An EEC aided
Project for rehabilitation of thecommonlands
in the Arvalli Hills has been started this year
in Haryana. The Projacts for Rajasthan have
been posed for external aid. The Eighth Plan
outlay has not been finalised.

(c) and (d). The Central Government
has decided in principle to implement a
scheme involving local tribal people and
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rural poor on community basis for regenera-
tion of degraded forests with the following
objectives:

(i) To improve forest based biomass
resource in degraded forest lands
and to manage it on a sustained
basis for the domestic needs of the
identified communities.

(i) To provide gainful employment to
tribal communities and rural poor.

(iiiy Toprovide a sustainable economic
basetotribals and other rural poors
in the vicinity of their habitation.

No forest land is proposed to be leased
to these inhabitants for this purpose; how-
ever the communities would be benefitted in
the form of the usufruct sharing of the pro-
duce.

e

55

Forest Development in Dungarpur,
Rajasthan

2983. SHRIGULAB CHAND KATARIA:
Will the Mlnlster of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Government have intro-
duced any scheme for forest developmentin
Dungarpur (Rajasthan)andif so, the amount
likely to be spent thereon;

(b) whether Government propose to
constitute a committee to ensure the proper
benefit of the Waste Land. Development
Scheme; and

(c) ifso, by whenand the details thereof?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) For intergated wastelands
development a project has been sanctioned
for Dungarpur District and a sum of Rs.
78.27 lakhs has been sanctioned for being
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spent on the project during 1990-91. '

(b) and (c). A Governing Council under
the chairmanship of the District Collector,
Dungarpur, who is also the Chairman of the
District Rural Development Agency, has been
constituted. The Governing Council inicu-
des as members all concerned district level
officers as well as the concerned members
of the Legislative Assembly, the Zila Pra-
mukh, all Pradhans and representatives of a
few non-government organisations working
in Dungarpur district. The function of the
Governing Council is to supervise and
monitor the implementation of the project.
[English ]

4 ﬁ )
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379
A Fully Literate District Scheme

2984. SHRI H.C. SRIKANTAIAH: Will
the PRIME M| € pleased to state:

(a) whether the Union Government
have requested the States to select one
district and make it “a fully literate district”
during 1990;

(b) if so, how many States have se-
lected one district under the above scheme;

(c) the district selected by the Karna-
taka Government for developing it as a fully
literate district during 1980; and

(d) the amount of central assistance
provided to Karnataka State for the above
purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (d). Following discussions
held by the Deputy Chairman of the Planning
Commission with the Chief Ministers at the
time ot annual Plan discussion, the Secre-
tary, Planning Commission had written to
the Chief Secretaries of all the States and
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Union Terntories, suggesting that each of
them may select cne district in the year
1990-91 for achievemeni of complete liter-
acy especially in the age-group 15-35.

2 The Ministerof State inthe Ministry of
Human Resource Development has also

requested in Education Ministers of all State/
UTs to take necessary steps to achieve
complete eradication of illiteracy in respect
of at least one district in the State/ UTs
during 1990-91. In response to this, some
States/UTs have identified the following
districts:—

State

District

1) Andhra Pradesh

i) Gujarat

1) Haryana

v) Maharashtra

v) Nagaland

Vi) West Bengal

Vi) Chandigarh U T
Vi) Lakshdweep U.T.

Hyderabad, Chittoor and West Godawari
Bhavanagar

Yamuna Nagar

Wardha

Whokha

Midnapur

Chandigarh

Kalpeni isiand

3. The CentralGovernmenthas already
extendend support In respect of the total
Literacy Programmes in the entire State of
Kerala, the Districts, of Bijapur and Dakshin
Kannada in Karnataka, Midnapur in West

Bengal, as well asinthe UTs of Pondicherry
and Goa.

4. The folliwing Central assistance has
been approved in respect of the two district
of Karnataka:—

District in Karnataka Approved Central assistance First instalment sanctioned
(Rupees in lakhs) (Rupees in lakhs)

Bijapur 300.40 225.00

Dakshin Kannada 200.00 200.00

'* Preservation of Veeranarayana Temple,
Belawadi (Karnataka)

2985. SHRI H.C. SRIKANTAIAH: Will
the PRIME MINISTER be pleased to state:

(a) whether Government are aware that

Veeranarayana Temple in Belawadi,
Chickkamagalur District in Karnataka is not
being properly preserved by Archaeological
Survey of India;

(b) if so, the reasons thereof; and
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(c) whether Government propose to
declare it as a historical monument and
improve the temple for tourist attraction?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (c). The Veeranarayana
Temple in Belawadi, District Chikkamagalur
of Karnataka, which is protected by the
Archaeological Survey of India as a monu-
ment of national importance is in.a good
state of preservation.

Some conservation works and develop-
ment of the premises of this monument are
already included in the conservation pro-
gramme of the current financial year.

7 o ho\&““ﬁ AN t&m
1.LM. Bangalore -
2986. SHRIH C. SRIKANTAIAH: Will
e I
the PRIME MINISTER be pleased to state:

(a) the total number of employees, both
tgaching and non-teaching, in all categories
working in l.I.M., Bangalore;

(b) out of which, how many of them are
Kannadigas;

(c) method of selections to the various
posts;

(d) whetherKannadigas arebeinggiven
preference in appointments in the above
Institute; and

(e) if not, whether Government propose
to ask the Insitute to give preference to
Kannadigas in making recruitments to L.L. M.
Bangalore?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) The number of employees of
the Indian Institute of Management, Banga-
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lore as are folows:

i) Faculty Member 48
ii)  Non-Teaching Staff : 397
Total 445

(b) According to the information re-
ceived from the Indian Institute of Manage-
ment, Bangalore, from among the 445
employees, 15 faculty and 339 non-teaching
staff belong to Karnataka State.

(c) Faculty positions in this Institution
are filled up on All-India basis through open
advertisement. Recruitment to non-teaching

‘J_ position are made in four groups. In respect

of position under Groups A & B, they are
filled up through promotion/deputation/open
advertisements. With regard to positions
under Groups C & D, they are filled through
the local Employment Exchange.

(d) Although the Recruitment Rules of
this All India Institute do not give preference
to Kannadigas, it is observed that 80%
(approximately) of the employees in this
Institute hail from Karnataka State.

(e) In view of (d) above, the Govern-
ment do not consider it necessary to give any
perferential directive.

1944 Fotacan GLE;
*" Visit of Armed Forcés Team to China
B S ] b

2987. PROF. K.V. THOMAS: Will the

PRIME MINISTER be pleased to state:

(a) whether a high level Armed Forces
team has recently visited China; and

(b) whether a similar visit from China is
to take place?

THE MINISTER OF STATE IN THE
MINISTER OF DEFENCE (DR. RAJA
RAMANNA): (a) and (b). A group of Armed
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Forces and Civilian Officers, undergoing
training at the National Defence College,
including Faculty Members, visited China in
June 1990 on a study tour. During this visit,
an invitation as extended to the Chinese
National Defence University for a reciprocal

visit to India.
V4
1%,

“Centre for Marine Pollutin Monitoring

2988. PROF. K.V. THOMAS: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(2) whether Government propose to
start, a Centre for Marine Poliution Monitor-
ing in Kerala; and

(b) if so, its location, functions, budget
and such other details?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Under the Environmental
monitoring and modelling programme, the
Department of Ocean Development has
established two units in Kerala, one at the
Regional Office of the National Institute of
Oceanography, Cochin and the other at the
Centre for Earth Science Studies, Trivan-
drum, to carry out poliution monitoring stud-
ies along the Kerala Coast. There is no
proposal to start another centre.

(b) Does not arise.
1%

Compounds Threatening Ozone Layer

2989. SHRIMATI SUBHASHIN] ALI:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Government are aware of
the findings of US Environmental Protection
Agency about two dangerous compounds
which threaten ozone layer as reported in
the Indian Express of 4 July, 1990;
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(b) whether any R & D work is undertak-
ing on the above subjects in India and if so,
the details thereof;

(c) whether Government are aware of
import or manufacture of mythy! chloroform
in India; and

(d) if so, the details of quantity used,
name of manufacturers and uses?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Yes, Sir.

(b) Scientific research is undertaken in
India on the depletion of ozone layer by the
laboratories of the Council of Scientific and
Industrial Research and the india Meteoro-
logical Department.

(c) Yes, Sir.

(d) The current use of mythyl chloro-
form in India is approximately 1000 metric
tonnes per annum. This is used as vapour
degreasing agent in automobile, electronic
and engineering industries. The only manu-
facturer of mythl chloroform in India is M/s
Standard Alkalies Ltd., with licensed capac-
ity of 3000 tonnes per annum.

[Translation] .~ _ . .
- Fode st

Tree Plantation

2990. SHRI RAMESHWAR PATIDAR:
Will the Minister o ENT AND
FORESTS be pleased to state:

(a) whether any scheme, as a national
programme forimprovement in environment,
is under consideration of Government for
tree plantation and their protection thereaf-
ter for five years on unused land of farmers
at Government expense as is done in the
case of Government land and road sides;
and
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(b) the time by which this scheme is
proposed to be implemented?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). The farm forestry
Programme is already under implementa-
tion in all the States. Under this programme
the individual farmers are assisted for rais-
ing seedlings and nurseries and for tree
planting on their own lands. The farmers are
also provided seedlings free or at subsidised
rates and given technical advice as well as
training for raising seedlings and nurseries.
The National Bank for Agriculture and Rurat
Development (NABARD) provides refinance
facility to the Banks for extending loans at
concessional rates to the farmers undertak-
ing the farm forestry activities.

[English] .
L
Guidelines for Environmental Manage-
ment Plan for Coal Projects”
2991. SHRISANAT KUMAR MANDAL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether Environmental Appraisal
Committee (EAC) have laid down clear-cut
norms and parameters for the environment
management plan for coal project;

(b) if so, the details thereof;

(c) if not, the reasons therefore and
whether this has resulted in considerable
delay in EAC clearing up coal projects and
these are being held up by it for long periods;
and

(d) what steps are being taken to rectify
this situation without any futher delay?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). Yes, Sir. Guide-
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lines are already available detailing the norms
and parameters reqquired for the formula-
tion of environmental management plan for
coal projects. These guidelines have been
widely circulated among the concerned
development agencies. Full support was
extended to the engineers of Coal India
Limited to prepare two model environmental
management plans in 1987 so as to cfacili-
tate formulation and implementation of re-
quisite action plans for similar other projects.

(c) and (d). Does not arise

[Translation ]

5
%
2 .

Women'’s College Under Delhi Univer-
—_— T ity T
2992. PRQF. MAHADEO
SHIWANKAR: ™ """
SHRI SRIKANTHA DATTA
" NARASIMHARAJA®
WADIYAR:_ o
SHRI JANARDAN TIWARI:

Will the PRIME MINISTER be pleased
to state:

(a) the number of women's colleges
under University of Delhi and the number of
those having hostel! facility;

(b) the number of girl students who had
registered their names for the allotment of
hosteracoomodation in such colleges this
year; and the number of students who have
been allotted hostel accommodation; and

(c) the scheme of Government to meet
the demand for hostel accommandation by
girl students?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) There are 20 Women'’s Col-
leges, including professional colleges, un-
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der Dethi University and seven of them have
hostel facilities.

(b) The information is being collected
and would be faid on the Table of the Sabha.

(c) The Univesity Grants Commission
has decided to provide 100% assistance for
the construction of women'’s hostels in Col-
leges subject to prescribed ceiling and over-
all availability of funds during the Vii Pian.

[English) )\ >‘$-b~"t6.. J ,{u,, S.c‘\ ,&
\ Anomalies in pay scales of K. V.
Teachers

2993. SHRISHANTILAL PURUSHOT-
TAMDAS PATEL Will the PRIME MINIS-
TER be pieased to state:

(a) whether anomalies have arisen
during implementation of pay scales for
Kendriya Vidyalaya teachers as announced
on 12.8.87; if so, details thereof;

(b) whether these have since been
removed;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (d). Information is being
collected and will be placed on the Table of
the House.

N
Setting up of a University in Memory of
Dr. Ambedkar

2994. SHRIPUNLIK HARIDANWE:
DR. C. SILVERA:

Will the PRIME MINISTER be pleased
1o state:
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(a) whether some requests have been
received ior setting up of a university in the
memory of Dr. B.R. Ambedkar;

(d) if so, the details there; and

(c) the action taken by Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE PE-
VELOPMENT (SHR! CHIMANBHAI
MEHTA): (a) to (c). There is no proposal
under consideration of Government to es-
tablish a Central University in the memory of
Dr. B.R. Ambedkar. As a matter of policy,
CentralGovernmentis not in favour of estab-
lishing new Central Universities.

The Government of Uttar Pradesh has
established the “Uttar Pradesh Dr. Bhimrao
Ambedkar University” through an Act of the
State Legislature. Lucknow Development
Authority have allocated 244.28 acres of
land for setting up the University. The State
Government has also made a provision of
Rs. 5 crores for the University during the
current financial year. Tenders for construc-
tion of the building are reported to have been
invited. The State Government has esti-
mated cost of setting up the University as Rs.

100 crores.
) &“4
- ;) - ‘ Raad \. -

Standards for emisslons fixed for
Automoblles

2995. PROF. P.J. KURIEN: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the standards for emissions
from automobiles have been fixed and are
being enforced strictly; and

(b) if so, the details thereol?
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THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). Yes, Sir. Delhi
Administration through Directorate of Trans-
port has been implementing a plan scheme
to control poliution caused by vehicular
exhaust. Free facility of pollution checking
was provided between December, 1987 and
April , 1989 at 24 petrol pump locations by
deploying technical staff with Exhaust Gas
Analyzers. Since May, 1989, this facility is
being provided at all offices of the Director-
ate of Transport. Simultaneously, mobile
teams are covering various points for provid-
ing free checking facility. Till June, 1990
owners of approximately 5,168,700 vehicles
have availed this facility and it was found that
approximately 1,78,000 vehicles were pol-
luting beyond the maximum permissible limits
prescribed by Central Motor Vehicles Rules,
1989.

Approximately, 77,000 vehicle owners
have been issued warning slips between
March, 1990 and Jun, 1990 for non-compli-
ance of standards prescribed in the Central
Motor Vehicles rules, 1989.

Avigorous advertisementcampaign has
been launched through newspapers, and
motories of Delhi have been advised to get
their vechicles checked according to a time
schedule, based on registration number
series of vehicles by January, 1991. For this
purpose, the Department has authorised 57
private workshops and petrol pumps to func-
tion as pollution checking centres. These
centres are providing tuning facilities in case
of vehicles are polluting beyond prescribed
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standards.

Atotal number of 585 polluting vechicles
ofthe DTC (Delhitransport Corporation) and
Government Departments have been prose-
cuted between April and July, 1990 under
the provisions of Motor (Vehicles) Act and
Rules.

[Translation] }, ,’l"V r nfl ~ -
=y 3 -
W5 Study of Vedas

2996. PROF. RASA SINGH RAWAT:

state:

(a) the year-wise amount earmarked by
Government to propagate the studies of
Vedas and research thereon and to save
Vedic heritage from extinction during the last
three years and the details of measures
taken in this regard;

(b) the provisions made for future in
regard thereto;

(c) whether the institutions working in
this field have been listed; and

(d) the annual grant being provided to
such institutions?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHR1 CHIMANBHAI
MEHTA): (a) The Government made the
following budget provisions for the purpose
during:—

(Rs. in lakhs)

1987-88 1988-89

1989-90 1990-91

65.00 60.12

76.25 56.50

(b) Provisions for the future will depend
upon the VIl Plan outlay.

(c) and (d). A statement is given below.
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) Easing of Burden of school Chll-
dren -

2997. PROF. RASA SINGH RAWA:
Will the PRI 6 pleased to
state:

(a) whether steps are being taken to
ease the burden of school bagsat pre-pri-
mary and primary level;

(b) whether Government propose totake
some decision in this regard after consulting
educationist; and

(c) whether this issue has also been
included for consideration by ‘Ramamurthy
Committee’, the newly appointed education
committee?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). The National Curricu-
lum for Elementary and Secondary Educa-
tion—A framework, brought out by NCERT
in 1988, recommends that at the pre-primary
stage learning should ba encouraged through
group activities and play-way techniques,
and no formalteaching of subjects should be
under-taken. At the primary stage, inclasses
| & I, it recommends textbooks only in 2
subjects viz., language and maths. For
classesllito V, textbooks are recommended
only in 4 subjects viz. language, maths,
environmental studies-science and environ-
mental studies-social studies.

(c) The terms of reference of the NPE
Review Committee under Acharya
Ramamurthy permit consideration of this
issue.

Hip

~3

[English) \LL) Sy ) “U‘\U '“““ o

%gralners tarminated from H.A.L. Nasik

2998. SHRLINDBAIT GUPTA:
DR. DAULAT RAQ SONUJI
T AHERT

Will the PRIME MINISTER be pleased
o state:
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(a) whether the Hindustan Aeronautics
Ltd. Nasik Division, has terminated services
of 133 Fourth year trainees from February,
1990;

(b) whether these trainees have been
given specialised training in sophisticated
and most vital departments of H.A.L. Nasik
Division;

(¢) if so, whether a lotof money spenton
these trainees has gone waste and unutil-
ised;

(d) if so, the steps being taken to retain
or to give them alternative jobs; and

(e) the reasons for terminating their
services?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) to (e). Hindustan Aeronau-
tics Limited (HAL) in Nasik Division had
introduced a special scheme in 1982 under
which such of the apprentices who had
successfully completed their apprenticeship
training under the Apprentices Act, 1961,
were given training in the desired trades.
The objective of the scheme was to enable
them to achieve the required level of skill in
the desired trades so that they could be put
directly on the jobs when ever there was
requirement of additional manpower. While
this scheme does not provide any guarantee
for regular employment in the Company,
HAL used to absorb such trainees depend-
ing upon the prevailing requirements in the

’:j,\ division. 126 trainees who were undergoing

specialised training under this scheme could
not be absorbed on account of reduced
workload position which compelied the
Company to put a ban on induction of man-
power starting from 1989-90. Therefore, 124
of them had been released after completion
of their respective training periods and the
remaining 2 had abandoned the training on
their own.
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The break up of the grades in which
these 126 trainees were given specialised

BHADRA §, 1912 (SAKA)

Written Answers 390

training is as under:—

FITTER 74 (1 abandoned)
INSTRUMENT 7
ELECTRICAL —_ 19
ELECTRONICS — 10 (1 abandoned)
MACHINIST 10
PAINTERS —_ 6

126

These trainees were paid stipend of Rs.
440/- per month. Though they could not be
absorbed on completion of their specialised
training due to imposition of ban on recruit-
ment of additional personnel consequent
uponthe anticipated decline in the workload,
HAL have given an assurance that prefer-
ence will be given to them subject, to their
being otherwise qualified, as and when
necessity for additional manpower arises on
improvement of the order book position. In
view of this and keeping in view the objec-
tives of the scheme, it cannotbe said that the
training imparted to them and the amount
spent on them is a waste. As a matter of
additional relief to them, HAL have also
circulated a list of these trainees to other
Public Sector Undertakings for considering
them for appointment against suitable posts
in their organisation.

. Y,y A '-';‘ ‘;(A;\"’ ‘-g‘?,u
N O\ = Qe L "
ol
Expenditure on Sclence/Technology

Research

2999. SHRI BABANRAO DHAKNE:
Will the PRIME MINISTER be pleased to
state:

(a) the total expenditure incurred by
Govaernmant on science and technology
research through various Science Research
Institutes during the last three year;

(b) how many research papers were
prepared by the prominent Research Insti-
tutes; and

(c) how many reports have been evalu-
ated by the Government?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) to (c).
The informationis being collected and will be

_laid on the Table of the House.

o
. ~

Task Force on Foodgrains Production

3000. SHRIBANANRAO DHAKNE: Wil
the PRIME MINISTER be pleased to state:

(a) whether the Planning Commission
has constituted any Task Force for prepar-
ing aframework action plan for achievingthe
desired foodgrains production target by the
end of the Eighth Plan;
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(b) whether the Planning Commission
has assured full help to the State Govern-
ments for the implementation of the action
plan to achieve the target, and

(c) if so, the details of assistance likely
to be provided to the States, State-wise and
the time by which necessary assistance I1s
proposed to be made available?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN) (a) No, Sir The
Planning Commission has not constituted
any such Task Force in the context of the
Eighth Five Year Plan

(b) and (c) Do not arise

240

3001 SHRIBABANRAO DHAKNE Will
the Minister of ENVIRONMENT AND
FORCES be pleased to state

Wastelands Development

(a) whetherthe State Governments have
been advised to identify such wastelands
which could be covered under the afforesa-
tion programme,

{b) if so, the detalls of data collected
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from different States and the institutional
arrangements available for implementation
of this scheme by the State Governments,
and

(c) the effective measures being taken
to locate the wasteland for its afforestation?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY) (a) Yes, Sir

(b) and (c) Detailed survey of waste-
lands, stage-wise, has not been done forthe
whole country However, it Is estimated that
there are about 1295 lac hectares of waste-
lands in the country State-wise figures are
given in the statement below The nodal
agency for implementation of the afforesta-
tion programme In the States are the State
Forest Departments The National Waste-
lands Development Board had also intiated
Wastelands Identification Project in 1986 for
identification, classification, and mapping of
wastelands through remote sensing in col-
laboration with the Department of space
and the National Remote sensing Agency
During phases | and 1l of this project 146
districts above been covered Phase Il of
the project, which is under implementation,
covers 85 other districts

STATEMENT

State-wise estimate of wastelands in India (in Lac hectares)

S/ No State/UT Total

1 2 3
1 Andhra Pradesh 114 16
2 Assam 17 30
3 Bihar 54 58
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Sl. No. State/UT Total
1 . 2 3
4. Gujarat 78.36
5. Haryana 24.78
6. Himachal Pradesh 19.58
7. Jammu & Kashmir 15.65
8. Karnataka 91.65
9. Kerala 12.79
10. Madhya Pradesh 201.42
11. Maharashtra 144.01
12. Manipur 14.38
13. Meghalaya 19.18
14. Nagaland 13.86
15. Orissa 63.84
16. Punjab 12.30
17. Rajasthan 199.34
18. Sikkim 2.81
19. Tamil Nadu 44.01
20. Tripura 9.73
21. Uttar Pradesh 80.61
22. West Bengal 25.36
UTs 36.04
Total 1295.74

N.B. The above estimate is not based on a country-wide survey of all wastelands in the
country.
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[ Transiation]
'K\g Public schoois In Delhi

3002. SHRIHARISHANKARMAHALE:
Wil the PRIME MINISTER be pleased to
state:

(a) whetherthe public/private schools in
Delhi recognised by Delhi Administration
have increased their tuition fee this year;

(b) if so, whethar this increase was
made with the permission of Delhi Admini-
stration and the reasons for this increase
and the names of schools in which it has
been increased;

(c) whether Government are contem-
plating to control such tendency of increas-
ingfee arbitrarily and if so, the details thereof;
and

(d) if not, the time by which Government
would take action to check the tendency of
increasing fee in this manner and provide
relief to the people?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHALI
MEHTA): (a) Some schools in Delhi have
increased their tuition fee this year.

(b) Delhi Administration has not given
permission to any private recognised school
for enhancement of tuition fee for the year
1990-91. The permission of Delhi Admini-
stration is required only if the tuition fee is
sought to be enhanced during mid-session.
The managements of the private recognised
schools are themselves competent to en-
hance the tuition fee at the beginning of the
scademic session.
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(c) and (d). Do not arise, in view of reply
to part (b) above.

’SC’( Vacancies in Education Depart-
ment of Daman and Diu

3003. SHRIHARI SHANKAR MAHALE:

Will the PRIME MINISTER

state:

(a) the number of vacant posts in differ-
ent categories in the Education Department
in the Union Territory of Daman & Diu and
since when;

(b) the details of measures being taken
by Government to fill these posts expedi-
tiously; and

(c) the time by these posts are likely to
be filled?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) to (c). The information is being
collected and will be laid on the Table of the
Sabha.

[English) g\ 3 auv

Commissioning of Naval Ship ‘Kuthar’

3004. KUMARI UMABHART!: Willthe
PRIME MINISTER be pleased to state:

(a) whether Indian Naval Ship '‘Kunthar’
has since been commissioned; and

(b) if so, the details thereof together with
its advantages to the defence forces?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) Indian Naval Ship ‘Kuthar
was commissioned in Bombay on the 7th
June, 1990.
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(b) This ship is of the Corvette Class and
its addition to the Fleet will further augment
the Indian Navy's Surface-to-Surface mis-

sile capability.
“lexd Gorta

[Translation)
\1 Copied Version of Books

3005. PBQF. PREM KUMAR DHU-
MAL: Will the PRIME MINISTER be pleased
to state:

(a) whether Government have received
complaints from some Members of Parlia-
ment that copied versions of books pub-
lished by Punjab Education Board are avail-
able in the market at Cheaper rates;

(b) if so, the action taken in this regard;
and

(c) whether Government have con-
ducted a survey to ascertain the basis on
which private publishers are selling their
bocks at a lesser price than those of the
books printed in Government press?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Yes, Sir.

(b) and (¢). The NCERT textbooks are
used by students of schools affiliated to the
CBSE. The State Government of Punjab is
responsible for production and distribution of
school textbooks for students of schools
affiliated to the Punjab School Education
Board. ltis forthe State Government to look
into the complaint and take remedial meas-
ures. However, the complaint has been re-
ferred to the State Government for enquiry

and report.H'. ! & ez \ «)’L

) Kendriya Vidyalaya at Hamirpur

3006. PROE.PBEM KUMAR DHU-
MAL : Will the PRIME MINISTER be pleased
Wr——
to state:
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(a) whether land has been acquired to
construct a building for Kendriya Vidyalaya
in Hamirpur in Himachal Pradesh;

(b) if so, the amount provided in the
current year's budget for construction of
school building and whether the construc-
tion work has since commenced; and

(c) if not, the reasons for which the
construction work has not yet been started?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Yes, Sir.

(b) and (c). Construction of permanent
school building could not be taken up so far
as the Central Pubiic Works Department to
whom the work was awarded found the site
unsuitable for the Vidyalaya.

F%}LLL{«“"@’%Q{“%A
Alternative to wood packing cases for
fruits in Himachal Pradesh

3007. PROF. PREM KUMAR DHU-
MAL: Will the Minister of E
AND FORESTS be pleased to state:

(a) whether Government are aware that
thousands of cubic metres ot wood is being
used in the country for making packing cases
for fruits;

(b) if so, whether the Union Government
propose to grant subsidy on manufacture of
corrugated fibre board boxed and collaps-
ible plastic crates to replace wooden cases
so that the forests are saved from being
destroyed and ecological balance is main-
tained; and

(c) if not, the alternative steps proposed/
taken in this regard?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) to (c). Wood is being used
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for making packing cases for fruits. How-
ever, no green fellings are done for making
wooden packing cases. Central Government
is encouraging substitutes for wooden pack-
ing cases. Kraft paper used for packaging of
horticulture produce has been exempted
from levy of excise duty. Financial assis-
tance for an amount of Rs. 13.5 crores has
been given to Government of Himachal
Pradesh by Central Government for setting
up a factory for manufacture of corrugated
fibre board boxes which would replace
wooden boxes for fruit packaging.

[English) "O\ Q \X(\E\,_\)\
o=

O\o\ Western Ghats Development
3 Programme

3008. SHRIN.DENNIS: Willthe PRIME
MINISTER be pleased 10 state:

(a) the areas covered under the West-
ern Ghats Development Programme in Tamil
Nadu; and

(b) the details of works carried out inthe
area under the programme during 1988-89
and 1989-3807

THE MINISTER OF STATE IN THE MINIS-
TRY OF PLANNING AND MINISTER OF
STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) An area of
27.9 thousand sqg. kms spread over 29 ta-
lukas of 7 districts has been covered under
the Western Ghats Development Programme
in Tamil Nadu.

(b) Works under this programme have
been carried out in Agriculture, Soil Conser-
vation, Forestry, Animal Husbandry, Fisher-
ies, Minor Irrigation, Power, Roads and
Bridges, Water Supply, Khadi and village
Industries, Sericulture, Remote Sensing,
Poultry Development, Dairy Development
and tribal Development.
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Demarcation of Forest Land

3009. SHRIN. DENNIS: Will the Minis-
ter of ENVIRONMENT AND FORESTS be
pleased to state:

(a)whetherthere are programmes under
consideration of the Government for the
demarcation of Forests land from other Bri-
vate land to prevent encroachment of Forest
land; and

(b) if so, the details thereof?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI! NILAMANI
ROUTRAY): (a) and (b). There is no scheme
under the consideration of Central Govern-
ment for demarcation of forest land to pre-
vent encroachment on such land.

[?’:anslation] ,,\5 5“‘ o e} \p QMM

“¥<  Revision of J.C.M. Rules

3010. SHRIHARISH RAWAT: Wili the
PRIME MINISTER bé pleased to state:

(a) whether Government are aware that
the J.C.M. rules made for Government
employees have not been revised for long;

(b) if so, whether Government are also
aware that the demand for their revision and
redrafting is being made from time to time by
several Government employees’ unions;

(c) if so, whether Government propose
to redraft these rules; and

(d) if so, when?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a)to (d). There
are no “J.C.M. Rules”, as such, made for
Government employees. However, a
Scheme of Joint Consultative Machinery and
Compulsory Arbitration for Central Govern-
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ment employees which is a voluntary one
and mutually agreed upon between the
Government and the leaders of the Staff
Side is in existenge since 1966.

v B eyl é‘ﬂ""\-ﬁw‘ ¢

Committe&s for implementatiéh of 20-
Point Programme

3011. SHRIHARISH RAWAT: Wili the
PRIME MINISTER be pleased to state:

(a) whether Government are aware that
many States including Uttar Pradesh have
dissolved the committee for implementation
of 20-Point Programme at State, District and
Block-level long time back;

(b) if so, the reasons therefor,

(c) whether these committee are pro-
posed to be revived; and

(d) if so, by when and if not, the reasons
therefor.

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) to (d). No
reports of dissolution of committee for imple-
mentation of 20-Point Programme have been
received except from the States of Uttar
Pradesh, Gujarat and Himachal Pradesh.
The Governments of Gujarat and Uttar
Pradeshhave indicated thatthey have made
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alternative arrangements for monitoring at
Block, District and State level. The Govern-
ment of Himachal Pradesh have proposedto
discontinue implementation of the 20-Point
Programme.

[English] ﬂ p{;%'«—l‘\g**& e‘:ﬁ‘ﬁt’:{ it

River Pollution in A.P.
3012. SHR! P. NARSA REDDY: Wil
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

bUo &

(a) the names of the rivers in Andhra
Pradesh which are polluted at present;

(b) the level of pollution existing in each
river; and

(c) the steps taken or proposed to re-
move and prevent further pollution of these
rivers?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) Some stretches, particu-
larly below the urban centres, of the rivers
Godavari, Krishna and Pennar and their
tributaries are polluted.

(b) The level of poliution in these rivers
interms of critical water-quality parameters
such as Biochemical Oxygen Demand (BOD)
and Dissolved Oxygen (DO) is given below:

Rivers Parameters
BOD DO
(Milligrams per litre)
7 2 3
Godavari 2.5t 3.11 6.5t07.1
Krishna 2.68103.18 5.1410 7.27
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Rivers Parameters
BOD DO
(Milligrams per litre)
1 . 2 3
Pennar 3.7 7.8

(c) The steps taken to control pollution
include:

(i) Industries located on the banks of
these rivers have been directed to
install effluent treatment plants
within a time-frame and to treat
their effluents to prescribed limits
before discharge into the rivers.

(i) Consents are issued to industries
to operate, subject to their adopting
adequate pollution control meas-
ures.

(iii) Task forces have been set up to
oversee the progress made by
industries in putting up poliution
control devices.

(iv) Regularmonitoringofthariver water
quality is being done.

(v) Prosecutions are launched against
the defaulting units.
we'b

Centres for Development of Materials
for Electronic Industry

3013. SHRI P. NARSA REDDY: Will
the Minister of PRIME MINISTER be pleased
to state:

(a) whether Government have set up
various centres for the development of ma-
terials for the electronic industry with a view
to strengthen indigenous capabilities; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) and (b).
A Centre for Materials for Electronics Tech-
nology (C-MET) has been set up as an
autonomous society under the Societies
Registration Act of 1860 under the adminis-
trative control of the Department of Electron-
ics with its Headquarters at Delhi and three
laboratories, in specialised areas of Elec-
tronics Materials, at Hyderaba ' Pune and
Trichur. The main objective of C MET would
be to develop technology at pilot scale level
for a range of critical electronics materials
and transfer the technology to industry for
commercial explitation. The scope of activi-
ties of C-MET, Hyderabad would be in the
area of high purity metals & alloys and re-
fated products. C-MET, Pune would develop
thick film materials, MOS chemicals and
special plastics. Areas of Electronics Ce-
ramics and rare earth materials are being
identified to be taken up at C-MET, Trichur.

! ﬁ—crwggiuv
o gy
R %learance to'Veleru Reservolr Project

3014. SHRI P. NARSA REDDY: Will
the Minister o ENT AND FOR-
ESTS be pleased to state:

(a) whether Union Government have
not given clearance to Yeleru Reservoir
Project which is to supply water to
Visakhapatnam Steel Plant;
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(b) if so, reasons thereof; and

(c) whether Union Governmentpropose
to reconsider and accord clearance to the
above project?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). The Yeleru Reser-
voir Project was rejected in October, 1987
due to non-submission of requisite environ-
mental action plants.

(c) Such cases can be reconsidered
only on submision of complete information
and action plans along with a satisfactory
explanation for the delay in providing the
data. No such proposal has been received.

L‘L' s Forest Land Lying Unused

3015. SHRI P. NARSA REDDR‘:/: Will
the Minister 6T ENVIRONMENT AND FOR-
ESTS be pleased to state:

(a) whether alarge areaof forest land in
various States is lying unused;

(b) whether any suggestions have been
received by Union Government from the
State Governments for its utilisation; and

(c) if so, the details thereof?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHR! NILAMANI
ROUTRAY): (a) to (c). As per the studies
conducted by Forest Survey of India using
Satellite Emagery, out of the recorded forest
area of 75.18 million hectares, the area
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under actual tree cover is 64.01 million
hectares giving a degraded forest area of
11.17 million hectares. It is proposed to
reafforest 9 million hectares of degrade for-
est land during Eighth Five Year Plan. No
specific suggestions have been received by
Union Government from the State Govern-
ments for utilisation of degraded forest land.
Lok T gty

Growth rate in Electronics Sector

306. SHRIMATIVASUNDHARARAJE:
Will the PRIME MINISTER be pleased to
state:

(a) the growth rate in the consumer
electronics sector in the country in general
and TV segment in particular at present;

(b) the target set for the Seventh Plan
and what was the achievement in the above
sector;

(c) the plans drawn up for the Eighth
Plan; and

(d) the estimated production and de-
mand at the end of the Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) Produc-
tion in the consumer electronics sectort in-
creased from Rs. 665 crores in 1984-85 to
Rs. 2850 crores in 1989-90 at current prices,
achieving a cumulative growth rate of 34%.

The production of Black & White and
Colour Television sets during 1984-85 to
1989-90 has been as follows:—

Year B&W % cTv %
TV sets Growth {sets in Growth
(in million nos) million nos)
1 2 3 4 5
1984-85 1.1 0.35



407 Written Answers

AUGUST 27 1990

Written Answers 408

Year B&wW % crv %
TV sets Growth (sets in Growth
(in million nos) million nos)

1 2 3 4 5
1985-8€ 1.9 727 0.70 100.0
1986-87 2.3 21.0 0.90 28.6
1987-88 3.6 56.5 1.2 333
1988-89 45 25.0 15 75
1989-90 3.8() 15.5 1.2 (-) 20.0

(b) Production target of Rs. 2000 crores
was set in the Consumer Electronics Sector
for the terminal year (1989-90) of Seventh
Plan against which a production of Rs. 2850
crores was achieved.

(c) and (d). The Working Group for
Electronics Industry for VIII Five Year Plan
has recommended a productiontarget of Rs.
8500 crores in the Consumer Electronics
Sector for the terminal year (1994-95) of Vil
Plan. Thisincludes Rs. 500 crores for export.
o)
Purchase of Light Water Reactors from

France

3017. SHRIMATI VASUNDHARA
RAJE. Wilithe PRIME MINISTER be pleased
to state.

(a) whether Government have revived
negotiation with France for the purchase of
two 900 mw Light Water Reactors (LWR);

(b) if so, the terms and conditions faid
down for the purchase of these two LWR

earlier;

(c) whether the same terms and condi-

ol

tions still exist now; and

(d) if not, what are the presentterms and
conditions?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) Yes, Sir.

(b) to (d). The terms and conditions are
still under consideration and have nct yet
been finalised. \ (

- ﬁ!’ ,J
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Tissue Culture by National Botanical
Research Institute

3018. SHRI BHABAN! SHANKAR
HOTA: Willthe PRIME MINISTER bepleased
fo state:

(a) whether the National Botanical
Research Institute has developed tissue
culture of economic plants and it so the
details thereof indicating the names of such
plants and number of saplings developed,
distributed and sold so far; and

{b) whetheritis being ensured thatthere
is no overlapping and full coordination with
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CSIR Laboratories like the National Chemi-
cal Laboratory and the Indian Council for
Agriculture Research Laboratories like IARI
etc. and if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) Yes, Sir.
The National Botanical Research institute,
Lucknow has developed protocols for multi-
plication of economic plants through issue
culture. The details are given in the state-
ment below.

Moderately large scale field trials on
discorea floribunda have been carried out at
the farm of Central Institute of Medicinal and
Aromatic Plants at Lucknow and on bamboo
at Banthra Research Station, Lucknow.
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The laboratory is engaged in research
and does not deal with large scale produc-
tion and sale of plants.

(b) Yes, Sir. It is being ensured that
there is no unnecessary overlapping with
work at national ChemicalLaboratory, Pune,
Indian Agricultural Research Institute, New
Delhi etc. Besides multiplication, based on
tissue culture, National Botanical Research
Institute is engaged in developing innovative
methods for germplasm preservation, syn-
thetic seeds and better understanding of
growth and differentiation in terms of growth
normones, organic metabolites and inor-
ganic salts. All of this constitutes an inte-
grated programme of research investiga-
tions. The results from these studies are
coordinated with similar work done at other
research laboratories.
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Presence of Toxic Elements around
Union Carbide Plant, Bhopal
3019. SHRI BHABANI SHANKER
"“FIOT?S_:’“""'
SHRI RAM BAHADUR
T SINGH: T o )
SHRI'HARISH PAL.
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether even after six years of Bhopal
gastragedy a highlevel of toxic elements still
exist in the environment around the Union
Carbide Plant in Bhopal;

(b) if so, the details of toxic elements
found and how long are they likely to be
present there and their area of coverage;
and

(c)the preventive measures beingtaken
to control the presence of toxic elements so
astoprevent anfurtherdamage tothe health
of the people?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) No, Sir.

(b) does not arise.

(c) Of the 25 chemicals which were
present in the UCIL premises after the unit
was shut down, 22 chemicals have been
shifted. Action has already been initiated by

Madhya Pradesh Pradushan Niwaran Man-~*

dal for safe disposal of the remaining three
chamicals.
1 ‘ E éy Z qh"" o
Pass percentage in SSC Examination,
1990
3020. SHRIRAMSAGAR (Saidpur):
SHRI HET RAM:
SHRI GOVINDA CHANDRA
MUNDA:
Will the PRIME MINISTER be pleased
fo state:
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(a) the pass percentage of students in
S.S.C. Examination, 1990 of -Delhi and how
does this compare with that of last three
years;

(b) reasons for the drastic dip in the
pass percentage this year; and

(c) details of steps taken to improve the
standard of education in Government
Schools?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) The pass percentages of Delhi
Senior School Certificate (SSC) Examina-
tion for the 4 year period of 1987-90 are
given below:—

1987 727 %
1988 82.8 %
1989 81.2%
1990 719%

{b) There have always been fluctua-
tions in the pass percentages from year to
year. The dip in 1990 may be attributed tothe
sudden and unusual increase of about 20%
in the number of candidates.

(c) Improvement of standards of educa-
tion in all schools including Government
schools inthe country is soughtto be achieved
by:—

(i) Making available tothemtextbooks
developedonthe basis of the guide-
lines in the National Curricular
Framework brought out by the
NCERT for all stages of education.

(i) Improving the pedagogic/physical
inputs through a number of Cen-
trally sponsored schemes.
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(iii) Selection of qualified teachers,
provision of good pay-scales/allow-
ances to them and providing them
promotional avenues to generate
motivation.
(iv) Improved facilities for in-service
training for teachers.
(v) Providing for disciplinary action
under the Delhi School Education
Rules, 1973 in respect of Delhi
School teachers for breach of the
Code of Conduct provided in the
rules. The Code prohibits wilful
negligence of duties, unauthorised
absencefromthe schoolsorclasses
and giving private tuition to any
student.
(vi) Involvement of parents through the
forum of Parent-Teachers Asso-
ciation.
A7)
Dalay in sanctioning pension to Armed
Forces Personnel
3021. SHRI BAM.SAGAR (Saidpur):
Wil the PRIME MINISTER be pleased to
refer to the reply given on 7 May, 1890 to
Unstarred Question No. 7755 regarding delay
in sanctioning pension to Armed Forces
personnel and state the present position
thereof together with the reasons for delay?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): As on 30th June, 1990, pen-
sion had been sanctioned in 134 cases of
Armed Forces personnel out of the 171
cases pending on 31st march, 1990. The
main reasons for delay in the remaining
cases are the requirement of special dispen-
sations for sanction of pension and incom-
plete/defective documentation. Pension has
also been sanctioned in all the 6 cases of
Civilians employed in Armed forces Head-
quaters.
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Planning Based on Manpower

3022. SHAI _P.R. KUMARAMANGA-
LAM: Will the PRIME MINISTER be pleased

5 State:

(a)whetherfuture planning is likely tobe
done after a census is taken on manpower
availability in the country; and

(b) if not, in what manner planning will
take into its fold the issue of a majorresource
known as man power and its utilization?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) and (b). The
magnitudes and broad patterns of manpower
supply are available from various sources
from time to time, including the decennial
population census. These are utilized for the
purpose of planning including planning of
manpower utilization. There is, therefore, no
proposal for holding a special census on
manpower availability specifically for the
purpose of future planr}ing

2 TM\-&} T '\d LA
AID for Bullding stadium In School In
Salem District

3023. SHRI P.R. KUMARAMANGA-
LAM: Willthe PR ERbe pleased
to state:

(a) whether any school in the District of
Salem has been aided by the Sports Author-
ity of India for building a stadium; and

(b) if so, the details thereof including the
amount disbursed?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Sharda Girls’ Vidyalaya, Sa-
lem, an adopted school of Sports Authority of

G p\cm@

4
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India, has been given aid for the develop-
ment of sports infrastructure, for its mainte-
nance and for organising sports activities.

(b) Agrantof Rs. 5 lakhs was disbursed
to the school initially in 1986 for the develop-
ment of sports infrastructure. Rs. 50,000/-
was disbursed in the year 1883-90 and Rs.
50,000/- in 1990-91 for the maintenance of
infrastructure and for sports activities.

4 C‘»~9‘~(\P C, 'r.r:: )

AR “" Weather Forecast
3024. DR. DAULAT RAQ SQNULII

AHER:Willthe PRIME MINISTERbepleased
to state:

(a) whether World Poputation 1990
reportindicates that the people of Rajasthan
may have face more sweltering summers
and Kashmir's cool climate may become a
thing of the past; and

(b) if so, whether Government have any
plan to overcome/combat the situation fore-
cast in the report?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) and
(b). The United nations Organisation’s publi-
cation “The State of World population 1990”
speaks of the possibility of global warming
by 1.50-2.80 C by the middle of next century,
without spelling out the specific impact on
Rajasthan and Kashmir. Studies made at
India Meteorological Department do not
indicate any systematic change or trend in
the climate of Rajasthan or Kashmir. How-
ever, the area of global climate changes in
the shortﬁzrm future of the order of decades
is a matter of intensive international coop-
erative research, which should yield more
decisive and precise information and analy-
sis. On the basis of this, remedial actions as
appropriate can be initiated.

AUGUST 27 1990

Written Answers 420

[T tion) \ J(L
g 1 Bk (o

U.G.C. Grants to Sagar University
————

3025. SHRIKANKAR MUNJARE: Will

the PRIME MINISTER be pleased to state:

(a) the total amount provided by Univer-
sity Grants Commissionto Sagar University,
Madhya Pradesh during last three years;
and

(b) the details of the colleges in Bal-
aghat district whose applications for grants
are pendint with University grants Commis-
sion for the extension work of colleges and
for the purchase of scientific instruments?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
KEHTA): (a) The University Grants Commis-
sion does not provide grants to universities
on year to year basis but for a five year plan
Accordingly the Sagar University was pro-
vided with a grant of Rs. 134.49 lakhs for
development purposes during the 7th Plan
period.

(b) During the 7th Plan period four col-
leges of Balaghat Districtof Madhya Pradesh
approached the University Grants Commis-
sion for grants for extension work and pur-
chase of scientific instruments. Of these,
grants to Government P.G. College, Bal-
aghat and Government S.S.P. Art and
Commerce College, Warasooni
(Balaghat)were sanctioned. however, grants
could not be released to Kamala Nehru
College, Balaghatand GovernmentA.B. Arts
and Commerce College, Baihar (Balaghat)
due to non-receipt of revised proposal as
required by the UGC.

[English] G\(} e ij\ £"’H 0‘2@
1O
Litigation cases on Service matlers

3026. SHRI MADAN LAL KHURANA:
Will the PRIME MINISTER be pleased to
state:
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(2) whether there has been an alarming
increase in the ltigation cases on service
matters in the recent times;

(b) if so, the number of cases filed by
Government servantsin the Principal Bench,
Central Administrative Tribunal during the
last three years; year-wise; and

(¢) the number of S.L.Ps. filed by Gov-
ernment departments against the orders of

BHADRA 5, 1912 (SAKA)
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the C.A.T. during the last three years, year-
wise?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) There has
been substantial increase in the number of
cases instiuted in the Central Administrative
Tribunal.

(b) The number of cases (excluding
miscellaneous petitions)filed in the Principal
Bench of C.A.T. from 1987 1o June, 1990 is
as follows:—
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(c) Statistics about S.L.Ps filed by
Government departments against the order
of C.A.T are not compiled/maintained cen-
trally as the S.L.Ps are filed by different
departments separately. The information will
be collected and laid on the Table.

1 C Steps to preserve Forests

3027. SHRI MADHAVRAO SCINDIA:
Will the Minister of ENVIRONMENT AND

FOREST be pleased to state:

(a) whether any police action to prevent
the clearing and destruction of forests in
India, parallel to that in force in Brazil to save
rainforests whereby Brazillian space agency
gets information from a NASA satellite on
any destruction of even five yards of forests
and punish the guilty alter identifying perpe-
trators of forest destruction by aerial and
helicopter survey is also proposed to be
introduced in the country;

(b) if so, the details thereof; and

(c) # not, what other measures have
been adopted to punish personsfound guilty
of denuding forests?

THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). Use of police force
for protection of forests onthe lines of Brazil-
lian model is not practised in India.

(¢) Punishment is being awarded to
persons found guilty of denuding forests in
accordance with the provisions of Indian
forest Act, 1927. )R ;

od bt I+ -k

Scattered Idols In Kaytha Vlllage

3028. SHRI MADHAVRAO SCINDIA:
Will the PRIME MINISTER be pleased to
state:

(a) whetherethe Government are aware

BHADRA 5, 1912 (SAKA)
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that ancient idols and pieces of archaeologl-
cal importance are lying scattered all over
the Kayatha Village, the birthplace of the
renowned astrologer Varahamihir;

(b) if so, the reasons therefor; and

(c) the details of the steps the Govern-
ment have taken or propose to take in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) Yes, Sir.

(b) and (c). The site is not under Central
protection. Most of these sculptures lying
over the platforms are under worship. Some
ofthe impontant sculptures have been shifted
to Ujjain for safety by the State Government.

LA, "‘L’ baAdr A
Right of Education es 8 Fundamental
Right

3029. SHRI MADHAVRAO SCINDIA:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government have consid-
ered the question of grant of “Right of Educa-
tion® as a fundamental right of all children in
particular and of all citizens in general;

(b) if so, the Government’s decision in
this regard; and

(c) what is the latest estimate of the
number and percentage of children, boys
and girls, between 5 and 14 years of age who
remain out of schooling cirriculum?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b). The Central and State
Governments, including Administrations of
Union Territories, are making all out efforts
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to provide free and compulsory education to
all children 1n the age group 6-14 years by
following a number of programmes. The
National Literacy Mission has also been
launched by the Government make adults
within the age group 15-35 years literate and
acquire other skills. Adequate facilities and
infrastructure for higher education have also
been provided by Government and the fees
charged trom the students are nominal. The
Government have been making consistent
efforts to increase the allocation for educa-
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tion over the years. Even under the existing
provisions of the Directive Principles of the
Constitution, 14 States and 4 U.Ts. have
enacted laws for compulsory elementary
education. Having regard to these factors, it
would be superfluous to include the “Right to
Education” among the Fundamental Rights.

(c) According to the Fifth All India Edu-
cation Survey conducted by the NCERT in
1986-87, the requisite information is as
under:—
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h Strengthening of N. D C

3030. SHRI KUSUMA KRISHNA
MURTHY: Will the ISTER be
pleased to state the steps taken by Govern-
ment to strengthen the National Develop-
ment Council to make it is genuing forum for
consultations on national issues?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRt
BHAGEY GOBARDHAN): Government are
committed to regular consultations with State
Governments by activating and stengthening
the National Davelopment Council. A 2-day
meating of the National Development Coun-
cil was called in June, 1990 to consider the
Approach to the Eighth Five Year Plan.

7
M ,\ Rate of Deforestation
T
3031. SHRI_KUSUMA KRISHNA

MURTHY: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) whether india is listed among the
elevan countries responsible for the 82 per-
centcarbonreleasefromdelorestation;if so,
the detaiis thereof;

(b) the estimated deforestation rate
according to satellite sensing studies ayear;
if so, the reasons for high rate of deforesta-
tion in our country;

(c) whether large areas legally desig-
nated as forest land are virtually treeless
resulting not only in the extinction of about
100 species every day but also adversely
affecting the soil beneath the forests which
deteriorates rapidly when the tree cover is
gone; and

(d) if so, measures contemplated to
preserve and protect the forest land?

3GUST 27 1990
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THE MINISTER OF ENVIRONMENT
AND FORESTS (SHRI NILAMANI
ROUTRAY): (a) and (b). According to the
annual report for 1990-91 of the World
Resources Institute brought out in collabora-
tion with United Nations Environment Pro-
gramme (UNEP) and United Nations Devel-
opment Programme (UNDP), india is one of
the 11 countries responsible for 82 percent
carbon release from deforestation. The list
ofthe countries giving details of forest cleared
annually and the anthropogenic addition to
carbon dioxide flux is given in the statement
below. However, the annual rate of loss of
tree cover for India as per studies conducted
by Forest Survey of India using Satellite
Imagery between 1981-83 and 1985-87 is
47,500 hectares and not 5 lakh hectares as
mentioned in the report.

The reasons is for deforestation are as
follows:

{iy Higher demand for fuelwcod and
timber due 1o increased popula-
tion.

(i) Overgrazing leading to degrada-
tion of forests land.

(iii) Requirement of wood basedindus-
tries.

(iv) Insufficient financial outlays for
regeneration of degrated forest
lands.

{(v) Problem of shifting cultivation in
tribal areas especially in the North
Eastern Regions.

(c) and (d). As per the State of Forest
Report (S.F.R.) 1989 the recorded forest
area of the country is 75.18 million hectares
and the area under actual forest cover is
64.01 million hectares. Hence an area of
11.17 million hectares out of the recorded
forest area of 75.18 million hectares is de-
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graded forest land. The steps taken by the
Government to protect and preserve the
forest land include;

&)

@

3)

4

)

G

(7)

The National Forest Policy 1988,
lays more emphasis on conserva-
tion of forests. There are specific
provisions for protection of forests
from grazing, fires and encroach-
ments.

Forest (Conservation) Act was
enacted in 1980 to check diversion
of forest fand for non-forest pur-
poses. The Act has been made
more stringent by an amendment
of 1988.

A Centrally sponsored Scheme is
under implementation to help the
States for development of infra-
structure for protection of forests.

Alternative sources of energy are
being developed to replace fuel-
wood in domestic and commercial
sectores.

Wood is substituted by alternative
materials in packaging, railway
sleepers, building construction,
furniture etc.

Import Policy for timber has been
liberalised.

Fiscal incentives are given to in-
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dustries for wood substitution.

Efforts are being made to control
shifting cultivation.

Guidelines have been issued to
State/V.T. Governments from time
to time for protection of {orests.
Some of these guidelines are as
follows: )

(i) To avoidfelling of natural forests

and where such felling are inevi-
table for restoration of crop or
other silvicultural considerations,
it should be restricted to area not
exceeding 10 hectares in the hills
and 25 hectares in the plains.

(i) To consider banning of felling in

(iii)

the bills above 1,000 metres,
atleast for some years.

To identify critical areas in the
hills and mountains which re-
quire protection from felling of
forests and need immaediate vig-
urous afforestation.

(iv) Tosetapart4% ofthe geographi-

cal areas as protection area like
wildlife sanctuaries, national
parks, biosphere reacerve etc;

((v) Special guidelines have been

issued forregulation of saw mills.
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